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1 BACKGROUND

In reference to the News item published in The Hindu dated 23/02/2021 titled “Two dead, 5 missing”
in fire at UPL Plant (unit-5), GIDC Jhagadia, Dist: Bharuch, Gujarat, (herein now referred as ‘unit’) the
Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi took up the matter on suo-motu
basis in the application no. 60/2021 on 25/02/2021, and issued following orders on 25th Feb 2021:

“While directing issuance of notice to the UPL Ltd., Jhagadia, District Bharuch, Gujarat,
Director, Industrial Safety and Health (DISH), Gujarat, State PCB, CPCB, District Magistrate, Bharuch
and the MoEF & CC by e-mail, we constitute a four-member joint committee comprising of the CPCB,
State PCB, DISH and the District Magistrate, Bharuch to give a report to this Tribunal. The nodal
agency for coordination and compliance will be the CPCB and the State PCB.

The committee may Vvisit the site preferably within next one week and give its report with
reference to issues mentioned in para 3 within one month by email at judicial-ngt@gov.in, preferably
in the form of searchable PDF/OCR Support PDF and not in the form of Image PDF. Simultaneously,
the report may also be uploaded on the website of the State PCB to enable the concerned
stakeholders to access the same and file their response, if any.”

“ Except for visit to the site at least once, the Committee will be free to conduct its proceedings
online. It will be free to take the assistance from any other expert/organization. The Committee
may suitably interact with the stakeholders and, apart from considering the present accident, also
consider remedial measures for preventing such accidents in the area or by other establishments
even beyond the said area. The Committee may compile information about existence and working
of onsite and offsite plans in terms of 1989 Rules and conducting of mock drills and safety SOPs.,
number of such units in the area and the carrying capacity of the area to sustain the same. Since
in the recent past, the Tribunal has dealt with similar issues of industrial accidents resulting in
deaths and injuries and Expert Committees in some of such accidents have given reports to this
Tribunal, such reports may also be taken into account by the Committee to the extent relevant.”

A copy of the Hon’ble NGT order dated 25/02/2021 is given at Annexure -1.

In compliance of the order, a joint committee comprising following members along with Shri P.L.
Vithani, Sub-Divisional Magistrate (hereinafter referred to as ‘SDM’), Jhagadia and other officials
from Gujarat Pollution Control Board (hereinafter referred as “the GPCB”) carried out the first
inspection-cum-monitoring of the unit on 04/03/2021.

e Dr. M.D.Modiya (IAS),
Collector & District Magistrate of Bharuch, Gujarat
e Shri Amit Thakkar, Scientist ‘D’,
Central Pollution Control Board, Regional Directorate, Vadodara, Gujarat
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e ShriR.R.Vyas
Regional Officer, Gujarat Pollution Control Board (GPCB)-Regional Office, Ankleshwar, Gujarat
e ShriN.D.Vaghela
Deputy Director, Industrial, Safety & Health, Bharuch, Gujarat
e Dr. Upendra D.Patel (Expert Team member)
Professor & Head Civil Engineering Department, Faculty of Technology & Engineering, MS
University of Baroda, Vadodara, Gujarat
e Shri. P.S.Keshwani (Expert Team member)
Senior Officer, Safety department - Gujarat Narmada Valley Fertilizer Company Ltd (GNFC)-
Bharuch, Gujarat

The committee again visited and interacted with representatives of the unit on 09/03/2021 for
collection of data, interaction with the officials of the unit present during night shift on the day of the
accident etc.

2 APPROACH/METHODOLOGY

The committee convened a meeting on 04/03/2021 amongst the members for information sharing
among concerned departments viz Directorate of Industrial Safety & Health (DISH), Gujarat Pollution
Control Board, District Magistrate and Central Pollution Control Board and adopted following
approach in compliance of the order of the Hon’ble NGT:

e Visit and inspection of the accident site & surrounding area: The committee carried out
detailed site inspection and surveyed the surrounding area on 04/03/2021 and 09/03/2021.
During inspection, based on prima facie evidences, sampling of soil from Gumanpura Village

and wastewater from the unit were collected for analysis. The samples were collected and
analysed by GPCB.
¢ Interaction with personnel of unit: The committee interacted with the representatives of the

unit and the personnel present on duty during the accident. Collection of evidences and other
information: The committee collected various permissions, records, HAZOP, Safety audit
reports etc. pertaining to the CM-257 plant where the accident took place. Various evidences
in terms of CCTV footage from nearby industries were also obtained and referred.

e Compensation Calculation: The committee has referred various reports as mentioned in the

order of Hon’ble NGT, various orders of Hon’ble Supreme Court of India for calculation of
compensation to deceased personnel and damage to the environment. In addition
information about the product was also collected from internet and various literatures.

o Assessment of safety preparation by unit: Inputs from DISH regarding working of onsite

emergency plan, Mock Drill, Safety SOPs etc. were taken. In addition present gaps in the
infrastructure in the GIDC for fire fighting and health facility were also assessed.
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3 ABOUT THE ACCIDENT

The accident of blast followed by fire in the premises of the unit took place at 1:47 AM on
23/02/2021 in the reactor (stage I, CM-257 Plant). During the accident, the plant process was under
shutdown owing to boiler maintenance and inspection. As informed by the representatives of the
unit, the CM-257 plant was taken under shutdown on 04/02/2021 and materials at intermediate
reaction stages were stored in the different reactors of the plant during such planned shutdown. The
reactor in which the blast took place was having about 8.0 T of Ethyl Thio Butanol (ETB) which is the
first stage intermediate product in the manufacturing of the final product, namely Clethodim which is
herbicide, in CM-257 plant.

The blast was so massive that it felt like an earthquake in the entire area resulting into death of 07
personnel working in the plant, injury to 53 personnel within the premises, damage of other
reactors/tank farm containing various chemicals as mentioned in the table below, other
infrastructure including the DCS building, sheds of other plants and glass of windows inside the
premises of the unit. The chemicals completely lost due to accident were either burnt out and
emitted into the air, or drained out along with runoff water used for controlling fire.

Table 1: List of chemicals and their Quantities lost during the accident

Reactor/ Vessel Chemical stored Chemical CAS No. | Quantity lost,
No. formula kg
R-25001 Ethyl thio butanol CeH120S 27205-24-9 8500
V-25035 Triethylamine CsH1sN 121-44-8 112
V-25002 Ethyl mercaptan C2HsSH 75-08-1 1000
V-25003 3-methylpiperidine CsH13N 626-56-2 1302
T-25007 Step-3 and 5 Wash toluene CsHs 108-88-3 27000
T-25011 Step-4 organic mass with Toluene C16H2405S Not 3666
Available
T-25045 Step-4 organic Mass with C16H2405S Not 712
Toluene Available
R-25014A-step 9 | (1E)-3-(aminooxy)-1-chloroprap- C3HsONCI.HCL [ 96992-71-1 14000
1-ene. HCL
R-25016A-step 9 | (1E)-3-(aminooxy)-1-chloroprap- C3HsONCI.HCL [ 96992-71-1 14000
1-ene. HCL
C 25008 Ethanol stripper- Ethanol water C2HsOH 64-17-5 1500
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Effect of the blast on neighbouring industries was observed which included breaking of window glass
and glass panels, cracks in walls & POP false ceiling etc. The committee has explored various aspects
like referring to available literatures, documents/ records submitted by the unit, interactions with
various officials of the unit, report submitted by DISH, internal investigation report submitted by the
unit, safety aspects, inputs from the experts etc. for analysis of the probable cause of the accident.
Details about the unit where the accident took place and action taken by various authorities under
their respective jurisdictions are mentioned in the subsequent paragraphs.

4 ABOUT THE UNIT WHERE THE ACCIDENT TOOK PLACE

United Phosphorus Limited (UPL) Group is engaged in manufacturing of wide range of chemicals
including Agrochemicals, Caustic Soda, Chlorine, Specialty Chemicals etc. in different establishments
located at Vapi, Ankleshwar, Halol, Jhagadia, Jammu, Haldia and other countries like UK, France,
Netherland, Brazil, Argentina etc.

The accident took place in the unit of the UPL group, located at Plot No. 750 & 746, GIDC Jhagadia. A
google image showing location of the unit is as depicted below:

Google earth image showing M/s. UPI Ltd, (unit-5), Jhagadia

(Source: Google earth)

The unit has obtained various authorization, permission, Consent for manufacturing of various
agrochemicals, specialty chemicals, caustic chlorine etc. and storage of various chemicals. Details of
the latest permissions obtained by the unit are as mentioned below:
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4.1

List of latest permissions

Table 2: Details of the latest permissions obtained by the unit are as mentioned

Sr | Permissions obtained | Document/ license | Issue date Valid up to Name of
No. | by unit no. Department
1. Environmental Clearan | F.No.J- 05/04/2018 | 04/04/2025 MoEF&CC
ce 11011/80/2015-IA-
(1)
2. Consent to Operate | AWH-108451 21/10/2020 | 19/11/2024 GPCB
(CTO)
3. Storage for petroleum/ | P/WC/GJ/15/2727 13/07/2020 | 31/12/2029 PESO
explosive material (P445925)
4, Approved site plan -- 24/03/2020 | -- DISH
5. | License under the 5514 16/10/2020 | 31/12/2022 | DISH
Factory Act

Details of all permissions mentioned above table no. 2 are enclosed in Annexure- 2.

4.2 Details of Surrounding villages/other industrial units

The committee collected information about the surrounding villages and other industries located in
the vicinity of the unit. The details about the surrounding villages and industries are provided in
Table 2 and Table 3 respectively. The Google image of villages and industries located surrounding the
unit are shown below the tables.

Table 3: The location of the surrounding village located in the vicinity of 3 km is given below:

SrNo |Name of village Population Aerial D.istance frotn Diretftion from l.JPL
As per Census 2011 UPL Unit-5, Jhagadia Unit-5 Jhagadia
1 Dadheda 1094 0.95 km S
2 Talodra 2057 2.09 km SE
3 Sardarpura 456 2.10 Km W
4 Selod 1653 2.16 Km NE
5 Fulwadi 1783 2.23 Km N

| 10
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Google image showing locations of industries located in the surrounding areas of the unit

Google Earth

Avada
U

(Source: Google earth)

Table 4: The unit is surrounded by following other industrial units

Sr. Name of industry with address Aerial Distance from Direction from
No. UPL Unit-5, Jhagadia UPL Unit-5
Jhagadia
1. DCM SHRIRAM LTD 40 m N
Plot no. 749, GIDC Jhagadia, Tal: Jhagadia, Dist:
Bharuch
2. AARTI INDUSTRIES LIMITED 100 m NW

Plot no. 756/4A,B/5A,B/6/7 & 779, 756/6,
41/2, 41/1, GIDC Jhagadia, Tal: Jhagadia, Dist:
Bharuch

3. GULSHAN POLYOLS LTD 50m W
Plot No. 762, GIDC Jhagadia, Tal: Jhagadia, Dist:
Bharuch

4, SIKA INDIA PVT. LIMITED 75 m NE
Plot No. 916, GIDC Jhagadia, Tal: Jhagadia, Dist:
Bharuch

5. PANOLI INTERMEDIATES (1) P. LTD. 55m W
Plot no. 778/1 & 756/1, GIDC Jhagadia, Tal:
Jhagadia, Dist: Bharuch

6. PANOLI INTERMEDIATES (INDIA) PVT. LTD. 55m W
(CaClz plant)

| 11
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Sr. Name of industry with address Aerial Distance from Direction from
No. UPL Unit-5, Jhagadia UPL Unit-5
Jhagadia

Plot No. 756/11 A&B, GIDC Jhagadia, Tal:
Jhagadia, Dist: Bharuch

7. STAR OXOCHEM PVT LIMITED 182 m w
Plot no. 756/10A & 10B, GIDC Jhagadia, Tal:
Jhagadia, Dist: Bharuch

8. S.KUMARS NATIONWIDE LIMITED 290 m S
PLOT NO. 825, GIDC Jhagadia, Tal: Jhagadia,
Dist: Bharuch

9. PRIVI ORGANICS INDIA LTD 132 m S
PLOT NO:765 GIDC Jhagadia, Tal: Jhagadia,
Dist: Bharuch

10. B E C FERTILIZERS 50m E
Plot No. 912 & 912-A, GIDC Jhagadia, Tal:
Jhagadia, Dist: Bharuch

11. ASAHI MODI MATERIALS PRIVATE LIMITED 55m E
Plot No. 913, GIDC Jhagadia, Tal: Jhagadia, Dist:
Bharuch

12. NITREX CHEMICALS INDIA LIMITED 139 m SE
Plot No. 772, GIDC Jhagadia, Tal: Jhagadia, Dist:
Bharuch

13. | AMARIYOT CHEMICAL LTD. 55m E
Plot No. 775/776, GIDC Jhagadia, Tal: Jhagadia,
Dist: Bharuch

Google

Google Earth

(Source: Gogle earth)
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4.3 Brief About Clethodim Product and Manufacturing

The GPCB has issued CCA for manufacturing of Clethodim (CM-257) - 165 MT/Month under ‘Change-
in-product mix’ on 21/10/2020. As per the application submitted by the unit for ‘Change-in-product
mix’ category, the CM-257 would be produced in the existing plant, meaning thereby, that no new
plant & machinery was permitted to be installed.

Permission under ‘Change-in-product mix’ is granted to the unit, based on the request submitted by
the unit to GPCB, stating that there would be no increase in pollution load, no new plant would be
erected, the product would be manufactured in the existing infrastructure and submitted
certification for the same from schedule-l Auditor to the Technical Expert Committee constituted in
the GPCB. Based on the records, certificate submitted, presentation done before the Technical Expert
Committee and also based on the recommendations of the committee, the consent issued to the unit
was amended for manufacturing of Clethodim. Brief of steps involved in manufacturing of Clethodim
are mentioned below.

Step 1: Manufacturing of ETB (3-Ethylthio Butanal)

Croton Aldehyde and Triethylamine (TEA) are charged into reactor. Reaction mass is cooled up to
10°C temp. and Ethyl mercaptan is gradually added by maintaining mass temp. 10°C. Post completion
of Ethyl Mercaptan addition, RM is slowly heated to 50°C and maintain at the same temp. Vacuum
applied to remove unreacted ethyl mercaptan and remaining mass in reactor is used for next step.

Once ETB is prepared, the temperature in the reactor is increased to 50 degree C to remove the
excess amount of ethyl mercaptan. The vapours of ethyl mercaptan are then sucked under vaccum
for scrubbing with crotonaldehyde as a scrubbing medium. The reactor is provided with a vent (100
mm dia SS 316L) after the scrubber.

Step 2: Manufacturing of 6-Ethylthio-3-Hetane-2-One

Methyl Aceto Acetate and water are charged into reactor at 25°C. 48% NaOH is gradually added in
the reactor at 25°C and RM maintained under stirring at 25°C. Adjust pH using conc. HCl to 8.3.
Added Catalyst Methyl Piperidiene (Cat P-9) and toluene. ETB(Step-1) is gradually added and reaction
is maintained under stirring at 35°C. Layer separation is done. Ag. Layer is sent to ETP and organic
layer has given wash of 2% NaHCO3 solu followed by water to remove acidity. Organic layer is
distilled under vacuum to get 36-40% soln product in toluene and used for next step.

Step 3: Manufacturing of methyl 6-[2-(ethylsulfanyl) propyl]-4- hydroxy - 2- oxocyclohex-3-ene-1-
carboxylate

Dimethyl Malonate and 25% Sodium methoxide soln in methanol are charged into the reactor at
25°C. Cool the mass to 10°C and 36-40% soln Step-2 product in toluene is added gradually. Sodium
methoxide powder and toluene are added and stir at 20°C. RM is cooled to 10°C and added water.

| 13
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Layer separation done, organic layer sent for toluene recovery and toluene, HCI added in aq. layer.
Layer separation done, organic layer again washed with 20% NaCl to remove traces of methanol.
Layer separation done, and organic layer transferred to next step.

Step 4: Manufacturing of Stage-4

Organic layer is sent for azeotropic distillation of water and 45% soln product in toluene formed. In
this mass, Propionic Anhydrite (AP-13) & Dimethyl amino Pyridiene (Cat PD-12) are added in the
reactor at 50°C. This mass is heated to 90°C and maintained at the same temp. under stirring. RM is
cooled to 40°C and continuously extracted twice with water. Aq. Layers sent for catalyst & PA
recovery and organic layer used for next step.

Step 5: Manufacturing of Stage-5

Step-4 product is charged into the reactor at 35°C. Cool to 20°C. 48% NaOH and water are added
simultaneously in the reactor by maintained under stirring by keeping the temp. below 35°C. Layer
separation done. The organic layer sent for toluene recovery and aq. layer is used for next step.

Step 6: Manufacturing of Triketone Intermediate

Step-5 aq. Layer and n-hexane are charged in the reactor at 35°C. Then RM is heated to 50°C and
conc. HCl is added and RM is maintained under stirring. Cool the mass to 20°C and layer separation
done. Ag. Layer sent for evaporation and n-hexane is distilled out from organic layer using
evaporator from top and Triketone formed at the bottom is collected and used in Step-10.

Step 7: Manufacturing of Acetyl Hydroxyl Amine (AHA)

Water and Hydroxylamine sulfate are added in the reactor at 5°C under stirring. Gradually Ethyl
aceate is added followed by 48% NaOH soln at 5°C and RM is cooked at 35°C to form AHA and it is
used for next step.

Step 8: Manufacturing of Acetyl Chloro Propenyl Hydroxyl Amine (ACPHA)

AHA and 48% NaOH are charged into the reactor at 35°C. Then 1,3 Dichloropropene is gradually
added in the reactor at 35°C and mass heated to 55°C and maintained at same temp. under stirring.
ACPHA is formed and used in the next step.

Step 9: Manufacturing of Chloro Propenyl Hydroxyl Amine (CPHA)

ACPHA and 30% HCI are added in the reactor at 45 to 55°C. RM is cooked at the same temp. under
stirring. Ethanol+Water recovery is done, and the remaining mass is cooled to 20°C followed by the
48% NaOH addition. Water is added to dissolve the solids and density difference. Two MDC washes
given to Ag. Layer to remove impurities and again 48% NaOH & water added. RM is continuously
extracted with MDC followed by MDC recovery. Crude CPHA generated is used in the next step.

| 14
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Step 10: Manufacturing of Clethodim (CM-257)

Crude CPHA(Step-9) and Triketone (Step-6) are charged into the reactor at 35°C and then cooked at
45°C for under stirring. Then RM is cooled to 20°C followed by addition of 10% NaOH solution to
increase the pH of RM to 12 and two toluene washes given to Aq. layer for impurities extraction.
Organic layer sent for toluene recovery and continuous 10% HCl added in the Aqg. Layer and then its
continuously extracted with toluene followed by water. Aqg. Layer sent for evaporation and Organic
layer sent for toluene recovery from top and final product CM-257 withdrawal from bottom.

The process flow diagram, chemical reactions, list of raw material etc. are provided in Annexure-3.

During discussion with the officials of the unit and while collecting information about the plant used
for the production of Clethodim in plant CM-257, it is understood that the product manufacturing
process was developed by the UPL group based on internal R&D. The scale-up of project, basic
engineering & detailed engineering of the plant CM-257 was carried out by the UPL Group. It was
informed that the first batch was produced on 27/11/2020 and till the date of accident, about 153
MT of product was manufactured which was stored in the premises. The Clethodim requires a
specific storage condition of 0-5 deg. C temperature.

The information available on the internet reveals that the product (Clethodim) manufacturing state
of art facility is developed by the unit after acquisition of M/s Arysta Life science. While collecting the
information about the product, another accident of a similar product in china was also reported.
Some of the news available on internet is mentioned below:

AgriBUSine$ Agrochemicals Blopesticides Plant Heaith « Seeds & Traits Markets «
Feer , FCl GLOE

UPL Opens Clethodim
Facility in India

upPli

© 000

UPL Ltd. on Dec. 15 announced the opening of a state-of-the-art manufacturing facility in
Jhagadia, located in the state of Gujarat, India. The facility will support the production of
clethodim, one of the largest selective post-emergence herbicides in the world used to control

annual and perennial grasses in a wide variety of crops.
Clethodim was brought into the UPL product portfolio through the acquisition of Arysta

LifeScience; after only 20 months post-integration, the company’s vision of expanding its in-

house production capabilities has become a reality.

(Source: https://www.agribusinessglobal.com/agrochemicals/upl-opens-clethodim-facility-in-india)
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hazardex

m Regional News Industry News Editorial Products Videos Events Abou

Factory explosion in China Kills five

14 FEBRUARY 2020

An explosion on February 11 killed five people and injured 10 in China’s northeastern Liaoning
Province. The incident occurred at a chemical factory in Huludao where the blast caused a
significant fire which took until the following morning to put out.

The exploslon occurred around 19:50 local
time at a factory which produces clethodim
herbicide, a chemical which Is used to control
annual and perennial grasses in a wide
variety of broad leaf crops

The 10 people injured by the explosion are In
4 stable condition, local authorities said An
Investigation Into the cause of the blast has
begun and all operations at the plant have
been suspended until further notice

According 1o local media, the plant's director
was detained by police Environmental tests
were conducted at the site, but no gases
were found

Representative Image. Shutterstock

(source of data: https://www.hazardexonthenet.net/article/176943/Factory-explosion-in-China-kills-
five.aspx)

Blast at Major ( hinese Pesticide Maker's Plant Kills Two, Hurts 10
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“(Yicai Global) Feb. 12 -- An explosion that occurred at the clethodim plant of leading Chinese
herbicide maker Shandong Cynda Chemical's Northeast China unit yesterday has thus far claimed two
lives, injured another 10 people, and resulted in the loss of contact with three others, the firm
announced today.

The firm's shares [SHA:603086] also felt the force of the blast, plunging to a nadir of CNY20.16
(USD2.89) during the day, though firming in the afternoon to close down 4.33 percent at CNY21.43.

The subsidiary of the pesticide producer based in China's eastern Shandong province is Liaoning
Cynda Chemical. Formed in 2017, the unit, which has CNY280 million in registered capital, mainly
researches, makes and sells pesticides and their intermediates and preparations. The 3,000-ton
clethodim plant, which started trial production in December has not yet reached full capacity”.

(Source of data: https://www.yicaiglobal.com/news/blast-at-major-chinese-pesticide-maker-plant-
kills-two-hurts-10)

Similar accident of explosion has occurred in Clethodim plant located in China in 2019. Thus,
Manufacturing of products such as Clethodim involves great risk owing to the use of
hazardous/highly reactive/non-compatible chemicals at various stages of its manufacturing. A
detailed and in-depth study of risk assessment of each stage of manufacturing is imperative.

5 CAUSE OF ACCIDENT AND ACTION TAKEN

5.1 Action taken by DISH

The officials of DISH received information over telephone at around 02:15 Hrs dated 23/02/2021
regarding the accident at unit-5 of M/s. UPL Ltd, Jhagadia. The officials of DISH reach the site around
03:00 Hrs. DISH arranged additional fire tenders & ambulances from nearby industries located in
Jhagadia GIDC & Disaster Prevention and Management Centre (hereinafter referred to as ‘DPMC’)
located at Ankleshwar and Dahej.

SDM & DISH has immediately served head-count notice on 23/02/2021 (Copy of the same is in
Annexure - 4). The reply submitted by the unit is in Annexure - 5. As per the reply, total 2 persons
reported dead and 5 persons were missing.

DISH has also issued a letter on 23/02/2021, directing the unit to close down the manufacturing
activities in all plants within the premises. (copy of the same is in Annexure - 6)

DISH has given breach of law remarks under schedule 19 part (2), Rule 102, para no. 5 of The Gujarat
Factory Rules- 1963 dated 05/03/2021 to M/s. UPL Ltd (Unit-5). Based on the submissions by unit,
DISH has filed a criminal case against the occupier in the Additional Chief Judicial Magistrate court at
Jhagadia (Breach of law remarks by DISH is as Annexure - 7 and reply by unit in this regard is
attached in Annexure - 8).
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5.2 Action Taken by Local Police

Jhagadia police station has registered the accidental death No. 6/2021 under section 174 of Criminal
Procedure Code and prepared detailed ‘Panchnama’ of accidental location in vernacular language
Gujarati dated 23/02/2021 at accident site during 16:30 to 18:30 Hrs. As per ‘Panchnama’, death of
three persons & missing of four persons is reported. The investigation is still under progress.

5.3 Action Taken by GPCB

After the accident, a team of officials from GPCB, Ankleshwar reached the place on 23/02/2021 at
around 04:15 hrs. The officials of other departments present at the site were; 1) Sub Divisional
Magistrate, Jhagadia, 2) Police officials, 3) Officers of DISH, 4) Officials of GIDC, 5) Mamlatdar,
Jhagadia.

e On reaching the site, visual inspection of the area surrounding the unit was carried out
considering the smoke emitted with plume direction and firefighting activity. Considering the
prevailing wind direction during the accident from N-NE to S-SW, the GPCB monitored Ambient
Air Quality for Volatile Organic Compound (VOC) and Hydrocarbons by a Handy VOC meter in the
downwind direction of the location of the accident, which included the village habitation (details
included in Annexure-9). During the monitoring VOC emission in prevailing wind direction was
measured having maximum level @ 12.6 ppm. VOC of @ 23.8 ppm was measured outside the
premises at the location, North of the CM-257 plant. General hydrocarbon at two locations i.e.
near the main gate of the unit and at the back side of the uniti.e. in the downward wind direction
it is observed @ up to 5 ppm. Based on these monitoring results, the local authorities i.e. SDM,
Jhagadia & DISH decided that evacuation from nearby villages would not be required. The GPCB
also monitored Ambient Air Quality with Respirable Dust Sampler (RDS) kept on the terrace of the
Police station, located near the premises of the unit during 09:00 Hrs to 17:00 Hrs. on
23/02/2021, which did not show about any alarming situation.

e There was generation of contaminated wastewater during the firefighting operations. The
contaminated wastewater accumulated in the storm water drains (hereinafter referred to as
‘SWD’) within the premises of the unit and subsequently, was observed flowing in dry GIDC storm
water drain. The contaminated wastewater in the GIDC SWD is observed entering into a kutcha
natural drain/trench starting near M/s Lanxess India Pvt. Ltd. and the same was observed to have
reached till the portion of the natural drain/trench passing near village Gumanpura. Samples of
contaminated wastewater generated during firefighting were collected from various locations
within & outside the premises. It was observed that contaminated wastewater did not reach
Boridra nalla, where this natural drain/trench leads to. The Boridra nalla is also observed dry. The
unit was directed to collect the contaminated wastewater generated during the firefighting, that
was accumulated within the premises and also that had flown outside the premises. Based on the
instruction, the unit has started lifting wastewater from drains inside the premises and from the
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natural drain/trench by making a temporary bund in the natural drain/trench passing near
Gumanpura Village. The wastewater was lifted, carried through tankers and stored in the guard
pond sump near the ETP within the unit’s premises. The unit also carried out scraping soil from
natural drain at location i.e. near Gumanpura village road Bridge and sent the dredged soil to
TSDF site at BEIL Ankleshwar, manifest copy of the same is attached in Annexure - 10. The unit

has submitted photographic evidence for lifting of wastewater and dredging of soil.

GPCB carried out post-monitoring of the accident on 02/03/2021 to verify action taken by the
unit. During this visit GPCB visited the affected areas outside the premises (along with
representatives from M/s. UPL Ltd (unit-5), Jhagadia) which include the route of earlier flowing
contaminated wastewater, GIDC SWD leading to the natural drain and Boridra nalla. During the
visit the stretch of GIDC SWD and the natural drain was found dry. One soil sample is also
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collected from above mentioned location (area of dredging) near Gumanpura village road Bridge
location for analysis purpose. The detailed post monitoring inspection report along with analysis
of sample collected are attached as Annexure - 9.

e Photographs showing status of Storm water drain and natural drain on the day of accident
(23/02/2021) & post monitoring inspection(02/03/2021) are given below:

Location: 1 - Northern side Boundary wall of M/s. UPL Ltd (unit-5)

Before (On dt.23/02/2021) After (On dt.02/03/2021)

L S o
e

\ \
. :
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Location: 3 -Natural drain leading to Boridra nallah near Kapalsadi village (Lat.21.671193 & long.73.123563)

Before (On dt.23/02/2021) After (On dt.02/03/2021)

Location: 4 - At Gumanpura village road Bridge

Before (On dt.23/02/2021) After (On dt.02/03/2021)
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Location: 5 — Natural drain leading to Boridra nallah near Gumanpura village road (Lat.21.679008 & long.73.107435)

After (On dt.02/03/2021)

—— .

Location: 6 —Boridra nallah in front of M/s. Borosil Ltd.

Before (On dt.23/02/2021)

e Based on the inspection report dt: 23/02/2021, the GPCB issued Closure Direction U/s 31 (A) of
Air Act on 24/02/2021 (Annexure - 11 ) to M/s UPL Ltd (Unit-5) with reference to the accident
occurred in CM-257 plant on 23/02/2021 at early morning hours in the unit. The direction also
includes interim EDC of Rs. 1 Crore to be paid by UPL LTD (unit-5), which was subsequently paid
by the unit on 25/02/2021.
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5.4 Cause of accident as reported by the unit

The in-house investigation report submitted by the unit is attached as Annexure-12, wherein based
on the list of damaged equipment probable cause of the accident was assessed by the unit. It was
reported that leakage of brine (Methanol Water Mixture) took place in the reactor R-25001 which
might have resulted in the triggering of exothermic reaction and blast in the reactor. The unit has
also submitted a list of equipment, materials which were lost due to the accident.

5.5 Interaction of committee with officials present at the time of accident in the
plant/unit.

During the first visit of the joint committee on
04/03/2021, the committee interacted with Shri
Vamshi Krishna, night duty officer to get his
narration about the accident. He informed that at
the time of the blast he was in his controlled room
located near the main gate of the unit. In an
immediate response, he informed senior officials
of the plant about the blast and rushed to the
location. According to him, the fire fighters
reached the location of the accident within 2 to 3

minutes and started firefighting & rescue
activities.

The committee also interacted during the visit on 09/03/2021, with Shri Tejas Borse the shift in-
charge of CM-257 plant present for night duty (22/02/2021 — 23/02/2021) on the day of accident.
Shri Tejas informed that the plant was on shut down since 05/02/2021 and during the night shift only
basic housekeeping was carried out. All the process parameters were under control and at around
01:45 Hrs when he was at the shift in-charge cabin located in the ground floor of the plant, there was
a blast however, he could escape from the plant with minor injury. As per his statement, neither
knocking nor any indications nor any alert was noticed there prior to the blast.

During the interaction with the firefighting team, present on the day of accident, it was informed by
the team that the firefighting team started using fire tender within 4 to 5 minutes however, one of
the main fire hydrant line near CM-257 plant was damaged due to blast and hence, the portion was
isolated before starting the fire hydrant system. The portion of fire hydrant line located between the
plant and tank farm was also not approachable to operate, which had resulted in delayed start of fire
hydrant operation.

In addition to above, additional 18 fire tenders from nearby industries & DPMC Ankleshwar and
Dahej were used. Moreover, in addition to water about 317 KL of foam was also used for controlling
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the fire. The fire was controlled at around 6:30 hrs. however, the water hydrant system was kept

operational after fire control to cool down the structure till 8:30 hrs on 23/02/2021.

5.6 Probable cause of accident as per the Joint Committee

Based on the above submission of the unit about the accident, various study carried out by the unit

for plant CM-257, HAZOP, safety audit report, accident report from DISH, discussion with the

representatives of the unit and field visits, the joint committee draws following observations and

conclusions regarding cause of accident:

The manufacturing process of clethodim was developed in-house by the unit at laboratory level.
Studies regarding safety and risk at various stages before converting the lab scale study into kilo-
level and pilot-level were not conducted. The reaction conditions maintained in a lab-scale glass
reactor cannot be so easily maintained in a plant-scale reactor. The unit has submitted lab scale
trial tech-pack documents wherein for an example, the cooling medium used in the laboratory to
maintain reaction temp at 5 degree C was chilled water, while the one used in the plant was
methanol. An impact / safety aspect of such a change in cooling medium (chilled water to
methanol) was not studied during the R&D trials in the laboratory.

It was informed that the basic engineering and detailed engineering of the plant for CM-257 was
carried out in-house and was erected and commissioned in October 2020. The reactor has
pressure variation from atmospheric reducing to 50 Torr(Vacuum) and temperature variation of
10 to 50 deg centigrade. As per the P&ID submitted by the unit for stage-I, “the P&ID was issued
for approval/Engineering on 02/03/2019”. Considering the above it is understood that the P&ID
and detailed engineering was carried out by the unit for manufacturing of CM-257 in 2019. Later
on, it was also explained by the unit that construction of the plant for the production of
Clomazone and Mesotrion and was initiated during May 2019, then subsequently by Jan 2020
there was no demand for the said products hence, the plant was converted for the production of
clethodim/glufosinate/glyphosate by Change-in-product mix permission which contradicts the
submission of the unit regarding the commissioning of plant.

The product developed at R&D stage is further studied and reviewed at various stage like pilot
stage and further scale up at design and execution stage for assuring safety during commercial
production. During these stages, various data and information are being collected, which require
to set design parameters and safety aspects, for engineering design and its execution. Moreover,
these data are very essential to design safety instrumentation for the process and are also
required for HAZOP study, HAZAN, Qualitative & Quantitative Risk assessment studies and for
thermal stability study in case of exothermic reaction. Reports regarding thermal stability,
reactivity and other process hazards which may be envisaged at various stages of process is not
available with the unit.
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HAZOP study has not covered the design data and operation data of this process such as process
hazards pertaining to the exothermic reaction, run away reaction, thermal stability of the product
at various stages, impact of utility services leakages, reaction between the reactants and the
heating/cooling fluid, imbalance of stoichiometric quantities of various reactants in the reactor,
deviation from defined storage conditions for various intermediate stages, mal-function of any
instruments, chemical stability of the product at various stages like intermediate and finished
stage, etc. These may have resulted in oversight of various process hazards which may occur as a
dangerous occurrence like explosion, fire etc.

As a part of safety and process requirements, the plant was having a DCS control system with
multiple temperature, pressure, and level sensors for different rectors. During discussion it is
gathered that there were no distress signals before the blast in the DCS system. It is strange that
none of the sensors provided for the R-25001 reaction vessel gave any prior distress signals about
increase in levels of temperature or pressure due to leakage of methanol and its reaction with
ETB mass which might have resulted in increase in temperature as claimed by the unit.

The unit submitted photographs showing complete damage of the DCS system of CM-257 plant
and hence no sensor data could be recovered. Moreover, it was informed that the unit does not
have a central DCS centre. Thus, it appears that the systems provided on R-25001 were not
adequate in terms of type of sensors, its range, its MOC, DCS data transmission facility to central
DCS control etc. Central DCS system, if provided by the unit, would have given very valuable
information about changes in the process parameters (temperature, pressure, leakages etc.)
which might have occurred resulting in the accident.

The unit informed that the plant was under planned shutdown (due to boiler shutdown) and the
reason for keeping the material (about 8.50 MT of ETB) in intermediate stage in the reactor no.
R25001 of CM-257 plant was not justified by the unit. The unit has submitted various work
permits of the plant as evidence of shut down. In general, during planned shutdowns for any
chemical industry, it is a general practice that the reactors with products at intermediate stages
are safely emptied and stored in safe conditions, depending upon the reactivity study/ instability
study etc. and defined Standard Operating Procedures are in place for such shutdown and safe
startup activities. However, such a study report or defined standard operating procedure (SOP)
for safe start-ups and safe shutdown (emergency and planned) are not prepared by the unit.

The unit has carried out a safety audit from a third party namely M/s Naik & Associcates, Surat.
The safety audit report though mentions about the audit carried out for CM-257 plant in page
no.08, however, the process detail, manufacturing detail about CM-257 plant is not mentioned in
the “Chapter 6 Process and Hazard Information” of the report. Also, detailed about the name of
vessel and its location is not mentioned in the report in the section 6.3 - Operational and process
hazards with control. As per details of chemical stored in the unit, the actual total stored quantity
of toluene, n-Hexane and Methanol exceeds 143 kl (storage permission from PESO to the unit).
However, the safety audit report does not mention any observation regarding exceedance in
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stored quantity beyond permission limits of PESO. Thus, the safety audit carried out by the unit
shows gaps and needs to be carried out again by a competent agency, accredited by an
Accreditation Board as per Rule 68 j para 9 of the Gujarat Factory Rules, 1963.

The unit has informed that many of the chemicals are recovered and the same will be disposed at
Common Facility for incineration. One of such recovered chemicals was ETB stored in Tank T-
25002 at ground level vertically below R-25001. It was informed that entire quantity (about 9000
kg) of ETB was recovered after the accident and emptied and stored in 9 tanks (each of capacity
about 1 T). Thus, the blast in the reactor due to trigger of temperature in the reactor where ETB
was kept at intermediate stage cannot be justified as ETB stored in T-25002 could survive an
explosion and significantly high ambient temperatures without catching fire or explosion.

The committee has also collected design details of R25001 from the unit and using the
information provided, an attempt is made to calculate the internal pressure built-up/developed
responsible for the blast in such a reactor.

Calculation of internal pressure required for explosion of the reactor:
Information provided by the unit:

Reactor No. R25001 (Stage | reactor, wherein the blast took place)

Reactor diameter = 2250 mm,

MOC: SS 316L, and

Wall thickness: 12 mm,

Considering the yield strength of SS 316L = 475 MPa (normally 450-500 MPa) and

Causes of pressurization of such reactor and its failure can be due to:

(1) Circumferential stress = pD/2t,

(2) Longitudinal stress = pD/4t, and

(3) Shear stress = pD/4t or pD/8t.

Here, D=diameter of cylinder, p = internal pressure, and t=thickness of wall.

Substituting details of reactor in above equations, the minimum internal pressure found for
circumferential stress is 5.07 Mpa (51.7 kg/cm:). If such minimum internal pressure is considered
to be developed in the reactor and resulted in the blast, development of such a high pressure
cannot be instantaneous and without any warning signal unless, either the DCS system was
bypassed or non-working or the sensors provided were not adequate in terms of range,
specification, safe to give the warning signal. Moreover, it was informed that the reactor is
equipped with a vent after scrubber and thus it is not convincing that at a very high internal
pressure in the reactor, no fumes/liquid/gas got vented through this vent, releasing the internal
pressure and preventing the explosion.
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e The joint committee visited the approachable location of plant where the accident took place.
Photographs during visit are shown below:

=
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Based on above mentioned observations it can be concluded that the probable reason for the
accident i.e. leakage of methanol in the intermediate stage and reaction of methanol with ETB
as considered by the unit may be logical in terms of reaction chemistry. However, sudden blast
in the intermediate stage of reactor, when the reactor was not in operation and that too after
about 18 days, without any sign of abnormality in terms of level, temperature or pressure
indicators in DCS, indicates ineffectiveness of safety system provided or assessed by the unit
for the plant CM-257. Thus, serious lapses in terms of safety study, reactivity study,
compatibility test, development of standard operating procedure for planned and emergency
shutdown, storing intermediate stage product during shutdown, gaps in HAZOP, safety audit,
inadequacy of sensors provided for the reactor might have resulted in the accident.

6 ENVIRONMENT DAMAGE ASSESSMENT

e The joint committee conducted visits to the unit and affected areas on 04/03/2021 and
09/03/2021. During the visits the committee also inspected the portion of natural drain from
where, the unit had dredged soil and collected the samples of soil as detailed below:

Table 5:Details of samples collected by joint committee on 04/03/2021

Sampling point

W-1 | Small patch of Wastewater observed in natural drain leading to in Gumanpura village
(Lat: 21.6741970, Long: 73.1139060)

W-2 | Wastewater collected from outside and stored in ETP guard pond of UPL Ltd.

H-1 | Soil sample collected near Gumanpura village road bridge
(Lat:21.674989, Long:73.113248) at nallah

H-2 | Soil sample collected near Gumanpura village road bridge
(Lat:21.6741970, Long:73.1139060)

H-3 | Soil sample collected near Gumanpura village
(Lat:21.6790079, Long:73.1074349)

H-4 | Soil sample collected near Gumanpura village road bridge
(Lat:21.6723874, Long:73.1165128)

H-5 | Reference soil sample near Gumanpura village bridge
(21.672544, 73.116402)

Analysis reports of the above mentioned samples collected by the committee are attached as
Annexure- 9.
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The Google image showing travelled path (shown in sky-blue color in map) of firefighting wastewater

flowed from premises of UPL Itd. to GIDC Drainage system up to M/s Lenxess and then into the

natural trench/drain Gumanpura village (wastewater travel @ 5.4 km from UPL)

It was informed to the committee that the wastewater during firefighting reached a point up to

location H3 (as shown in google image above) falling under revenue land of Gumanpura village
area and had not reached to Boridra Nalla. The entire stretch of the natural trench/drain
including Boridra nalla was dry before the accident.

During the visit on 04/03/2021, it was observed that the unit had dredged the top layer of the soil
in the natural trench/drain passing near Gumanpura village and as reported, 19 MT of
contaminated soil was disposed to CHWTSDF, a scientific landfill site. It was also informed that
the wastewater was lifted from the bridge on the natural drain near Gumanpura Village by
constructing a temporary bund.

The wastewater was transferred to a guard pond inside the premises of the unit. A sample of
waste water from the guard pond was also collected during the visit. It was informed that about
3000 kl of wastewater from inside and outside was collected back.
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The location from where soil & wastewater samples were collected by the committee on 04/03/2021
is shown below:

The soil samples collected from the dredged drain/trench were analysed for various
parameters. From the analysis reports of the soil samples, It is found that the TOC in the soil sample
varies from 0.0357 to 0.168 gm/kg. The soil sample (H5) was collected as reference from the ramp
used by the unit for movement of tankers near Gumanpura village bridge as the same was not yet
dredged and disposed off by the unit. Higher concentrations of almost all measured parameters
were found in the sample collected from Location H5 as compared to other soil samples. The unit
needs to collect and dispose of the soil from this location to CHWTSDF site.

The analysis result of the sample is provided in Annexure — 9.

Photographs at various points based on observation

Old ETP guard pond of UPL Ltd where recollected firefighting stored
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The accident was assessed in terms of the damage caused to the environment. Based on the
information submitted by the unit about the accident, meteorological data, list of chemicals with
guantity lost during accident, analysis of samples and considering the steps taken thereafter, by the
unit, the components considered by the committee for calculating damage to the environment are
mentioned in the subsequent paragraphs.

The damage caused to the environment is evaluated based on air, water and soil components
considering the probable impact, steps taken by the unit to restore the same.

6.1 Meteorological data on 23/02/2021

Actual meteorological data obtained from M/s. DCM Shriram Alkalies Ltd., Jahagdia situated
adjacent to the accident site during the period of accident on 23/02/2021, indicates average wind
speed is @ 2.77 km/h, predominant wind direction is from N-NE to S-SW, Avg. Temperature 23 °C,,
humidity 52.72 % etc.

Although the prevailing predominant wind direction during the two days period i.e. from the 22-
23/02/2021, was from West to East, the actual predominant wind direction observed as per the
tabular meteorological data for the period during which the fire accident continued i.e. 1:46 hrs to
6:30 Hrs on 23/02/2021 as from N-NE to S-SW direction. Meteorological data on 23/02/2021 is
attached in Annexure - 14.

6.2 Air Component

The unit has submitted a list of chemicals with quantity lost due to accident on 23/02/2021 early
morning hours. The committee has referred to the methodology adopted for calculation of total
guantum of chemicals converted using stoichiometry to various components of all the chemicals
which were reportedly lost except for Toluene at various stages and ethanol water mixture. Portion
of Toluene is considered burnt and remaining emitted as VOCs from the surface of the flowing water.
Accordingly, evaluating damage for air components, two factors were considered i.e. complete
combustion of chemicals and emission of VOCs due to toluene.

6.2.1 Estimation of amount of Toluene vaporized

The volatile organic compound such as toluene having low water solubility will be volatilized in air.
After the accident, severe smell of toluene was felt by the people at and around the site. The
volatility of a volatile organic liquid from a surface depends on vapour pressure of compound, wind
speed, and the ambient temperature. Since the specific gravity of toluene is less than water, the
undissolved toluene will float on the surface of water.

The volatility of a volatile organic liquid from a surface may be estimated by the following method.

Organic compound volatilized (kg/h/m?) = 0.00116xMWxPxW?-62> Equation. 1
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(Source: Evaporation Rate of volatile liquids, USEPA, 1989)

Where, W = wind speed in ft/min, P = vapor pressure of compound in inch Hg, MW = molecular
weight of compound in gram.

Considering a wind speed of 0.5 km/h (27.9 ft/min) near ground surface corresponding to the wind
speed of 2.5 km/h at 10 m at the time of accident, vapor pressure of toluene as 28 mm Hg (1.12 inch
Hg) at 25 deg C, and molecular weight of toluene = 92 g/mole, equation (1) predicts the rate of
toluene volatilization as 0.95 kg/h/m?, respectively.

Estimation of the total surface area from where volatilization occurred can be obtained by calculating
the surface area of drains as under:

1. Total length of GIDC drains carrying fire-fighting water around unit = 700 m, average width
1.0 m, hence surface area = 700 m?

2. Total length of katchcha drains wherein fire-fighting water flowed = 3900 m of average width
1 m, hence surface area = 3900 m?.

Thus, total surface area from where toluene can volatilize = 4600 m?.
Considering toluene volatilization rate of 0.95 kg toluene/h/m?,
The total mass of toluene volatilized would be 4370 kg/h.

The total time for volatilization is difficult to predict since all the drain surface area does not become
occupied at once. The committee has considered 2 hours for estimation of calculating quantum of
toluene, which gives amount of toluene volatilized = 8740 kg. Such vapours of hydrocarbon can
produce radicals and secondary pollutants in the sunlight which could be potentially hazardous. Thus
for combustion calculation remaining quantum of toluene 18260 kg is considered.

e Combustion of chemicals may have led to generation and release of various gaseous pollutants
such as sulfur dioxide (SOz), hydrogen chloride (HCI), oxides of nitrogen (NOx), carbon di-oxide
(CO2) etc from the chemicals lost during the blast and subsequent fire in the unit. The moles of
chemical compounds were considered to calculate the mass of gaseous emissions as shown in
Table below.
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Table 6:Calculation of Gaseous emissions due to combustion of chemicals during the accident

Chemical |Quantity| Quantity kilo C[N[O|S]|ClI| COxkg SOz, | NO2, [ HCI, kg

formula Lost | Considered | moles kg kg
for
calculation,

kg
CeH120S 8500 8500 6439 |6 [0[1]1] O 17000 4121 74 0
CeH1sN 112 112 1.60 4 11111(0]0 282 0 0 0
C2HsSH 1000 1000 1613 | 2 10|0|1[ O 1419 1032 | 605 0
CeH13N 1302 1302 1315 | 6 |1]0]|0[ O 3472 0 0 0
C7Hs 27000 18260 19848 (7 (0[0[0] O | 61131.95 0 0 0
C16H2405S 3666 3666 1118 |1610|5(|1[ 0 7868 715 0 0
C16H2405S 712 712 217 (160 5(1] O 1528 139 | 4472 0

CsHeONCILHCI | 14000 14000 9722 | 3 (111 2 12833 6222 | 4472 | 7097

CsHeONCILHCI | 14000 14000 9722 | 3 (111 2 12833 6222 0 7097

C2HsOH 1500 750 1210 [ 2 |10|1]0] O 1065 0 0 0

Total gaseous emissions in kg 119431.95 | 18452 | 9623 | 14194

6.2.2 Estimation of Environmental Damage compensation due to release of gaseous
emissions

To estimate the damage compensation due to air pollution, the methodology employed by the
Committee constituted in case of Yashashvi Rasayan Pvt. Ltd., Dahej (OA NO. 22 of 2020), was
adopted. The damage values per ton of SO;, NOx, HCI, and CO; were taken as (Rs. in Lakh) 2.1989,
2.1729, 0.2189, and 0.0225 per MT of gas, respectively. No such damage value for the release of
toluene is available to the best of Committee’s knowledge. Therefore, considering the risk of
production of secondary pollutants in air due to toluene vapour, a damage value of Rs. 2.1989 lakh
per MT of toluene vapor (maximum value among SO;, NOX, HCl, and CO) is taken as damage value
of toluene. Based on these Damage values, the total damage cost due to air pollution caused by fire
and explosion is estimated as shown in below table.
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Table 7:Estimation of Damage value due to Air pollution caused by fire

Toluene
Air pollutant, MT S0z NOXx HCl €. vapor
18.452 9.623 14.194 | 119.432 8.74
Damage value, Rs. In Lakh/MT | 2.1989 2.1729 | 0.2189 | 0.0225 2.1989
Damage value, Rs. In Lakh 40.57 20.91 3.11 2.69 19.22
Total Damage value, Rs. in Lakh : 86.51

Thus total amount of Rs. 86.51 lacs is calculated for environmental damages for air component.

6.3 Water and Soil Component

The explosion at UPL caused damage to all the compartments of environment emission/discharge of
pollutants. Explosion followed by fire led to combustion of other chemicals and intermediates stored
in the plant. The water used for fire-fighting contained foam used for fire fighting and the unburnt
chemicals which flowed through GIDC drain from the premises to a point near M/s Lanxess followed
by the katchcha drain/trench (after M/s Lanxess) and eventually accumulated on open land as the
wastewater reportedly did not reach any natural water bodies (Boridra Nallah).

The committee calculated the firefighting water required and subsequent steps taken by the unit to
calculate the damage to the environment for the water component.

6.3.1 Damage to Water Environment

Estimation of the amount of water used for fire-fighting

The unit informed that during fire fighting 18 numbers of 1” diameter and 3 numbers 3” diameter
nozzle fire hydrants respectively with water pressure in the hydrant maintained at 6-7 kg/cm? were
used. Considering co-efficient of discharge “Cd” of fire hydrant nozzles varies between 0.7-0.9
depending on the type of nozzle.

The discharge per nozzle can be given as,
Q=Cdx(r/4)x D*xV(2gH)
Where, Q = flow in m3/sec, D = diameter of nozzle in m, H = water head in m.

Taking value of Cd = 0.8, and water head of 60 m, the flow of water by one 1” (25 mm) and one 3”
(75 mm) water hydrant nozzles will be 0.0134 m3/s (48.24 m3/h) and 0.121 m3/s (435.6 m3/h),
respectively. Thus, calculatedly the total water discharged from all the fire hydrants (18 nos. of 1”
and 3 nos. of 3” diameter) will be approximately 2175 m3/h.

Considering 6 hours of operation of fire hydrants total amount of water used for fire fighting will be:
~13000 KL (As per the information provided by the unit, the fire hydrants were operated for 6 hours)
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GIDC drainage network are blocked for all seasons except monsoon and to monitor the same CCTV
camera focused at the drain near M/s Lanxess India Pvt. Ltd. was provided. GIDC has concrete
drainage network from the unit till the exit point of the GIDC drain after crossing M/s Lanxess India
Pvt. Ltd. The GIDC drain is subsequently meeting an open kachcha drain/trench leading to
Gumanpura village area. The committee has obtained CCTV Footage from the M/s Lanxess India Pvt.
Ltd.and the time duration when the dry drainage network of GIDC Jhagadia near M/s Lanxess India
Pvt. Ltd. has recorded flow, was considered by the committee.

Snapshots from the CCTV footage are shown as under.

02/23/2021 Tue 05:51:43 02/23/2021 Tue 07:14:56
Wastewater reached @ GIDC SWD near laxness

> ol Vo ¥

02/23/2021 Tue 08:03:58 02/23/2021 Tue 09:00:32

02/23/2021 Tue 11:00:59 02/23/2021 Tue 13:30:07
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02/23/2021 Tue 14:29:45 02/23/2021 Tue 15:18:12
Wastewater stopped @ GIDC SWD near laxness

e It may be seen that the flow started in the GIDC storm water drain at 6 AM (~4 hours after the
accident) and continued until 3 PM. The GPCB officers at the time of visit observed that the
average flow velocity in the drain was 0.75 — 1.5 m/s and depth of flow 0.2 — 0.4 m. Taking the
average width of cross section of water flow as 1 m, and considering average values of water
depth and flow velocity, the total quantity of water flowing in the storm water drain would be
approx. 10000 KL. As per report prepared by GPCB on 23/02/2021, wherein it is mentioned that
the contaminated wastewater from the unit was found flowing downstream to a location in the
Gumanpura village but did not reached to Natural Drain Boridra nalla.

e Based on instructions of GPCB, the unit later on, blocked the drain and started lifting fire-fighting
water from the drain near Gumarnpura village on 23/02/2021. The unit reported that about 3000
KL water was lifted from UPL drains and GIDC drain and stored in the Guard pond within the unit.
The water lifting work was reportedly completed on 24/02/2021. Thereafter the unit has started
dredging of soil and lifting of soil from the area. The work of soil dredging and lifting was
reportedly completed on 25/02/2021. Considering the lifting of 3000 KL runoff water by the unit
about 10000 KL of fire-fighting runoff water out of total estimated quantity of 13000 KL, went to
the natural drain/trench, further going all the way to Gumanpura village, about 5.7 km away from
the unit (as per the Google earth image).

The unit provided a list of chemicals lost during the accident as shown in Table 1. These chemicals are
highly flammable and it was assumed that most of these chemicals would have been burnt during the
fire. However, runoff of firefighting water sample collected by GPCB on 23/02/2021 and the sample
of wastewater from guard pond collected by the joint committee on 04.03.2021 reveals that the
wastewater has concentration of organics in terms of COD (1272-1932 mg/L) in addition to various
other monitored parameters.

When fire-fighting water containing such chemicals is released in to natural environment, there are
following possible fates of such chemicals
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(1) The chemical dissolved in fire-fighting water can percolate in the soil causing land pollution and
may contaminate groundwater,

(2) A part of volatile chemicals (such as toluene which is less soluble) volatilized in air and cause air
pollution, and

Considering lifting of firefighting water from natural trench and subsequently dredging of wet soil
from the drain/trench and disposal of contaminated soil to CHWTSDF site (about 19 MT wet soil) by
the unit, monitoring results of soil samples collected from the drain/trench on 04/03/2021, the
committee is in view that the unit has taken possible steps however environmental damage due to
spillage of contaminated runoff water cannot be ruled out.

The damage caused and the level of impact due to organic pollutant released is evaluated in
monetary terms by the committee by considering two factors

e the waste of natural resources i.e. fresh water used for fighting and cost of treatment of the
wastewater generated as per the prevailing treatment cost as charged by the common effluent
treatment plants (CETPs) and

e liability towards the environmental damage due to spillage of contaminated runoff water.

The total compensation towards environmental damage due to the discharge of fire-fighting water
contaminated with hazardous chemicals (approx. quantity 10000 kL, COD 1272-1932 mg/L) is
calculated in below table.

Table 8:Calculation of Environmental Damage

Valuation of =| Rate of freshwater |+ Treatment cost of the + | Liability and
environmental in the Jhagadia contaminated wastewater Remediation Cost
damages due GIDC generated from fire fighting in case of a Fire
to release of accident leading
organic load in to spillage of
the hazardous waste/
wastewater contaminated
runoff water*

Rs. 40 per kI x|+ |Rs.80 perklx 10,000kl + [ Rs. 120 lakh

13000 kl = Rs.5.2 lac =Rs.8 lac

(Rs. 40 per kl GIDC (Rs. 80 per kI CETP treatment

water supply charge for COD concentration

charge) of 2000 mg/I)

*According to the CPCB “Guidelines on Implementing Liabilities for Environmental Damages due to
Handling & Disposal of Hazardous Waste and Penalty”.
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e Thus, Total amount of Rs. 133.2 lacs calculated for environmental damages of water and soil
component.

+ The total cost of Environmental damage compensation due the accident at UPL sums up to Rs.
133.20 lakh (due to the discharge of contaminated fire-fighting water and soil) + Rs. 86.51 lakh
(due to the air pollutant) = Rs. 219.71 lakh.

7 COMPENSATION TO DECEASED PERSONNEL

The compensation amount for the personnel who lost their lives due to the unfortunate fire accident
on the intervening night of 22" February and 23 February 2021, three court cases i.e. “Sarla Verma
& Ors. Vs. Delhi Transport Corporation & Anr.”, “Sunita Tokas Vs. New India Insurance Co. Ltd.” and
“Amrit Bhanu Shali & Ors. Vs. National Insurance Co. Ltd. & Ors.” to base the calculation for the
payment of compensation considering the following components-

1. Monthly salary of the deceased i.e. gross salary of deceased personnel as per the list provided by
the unit.

2. Addition to income for future prospect: The committee has considered following criteria referring
to the judgement order of Sarla Verma &Ors Vs. Delhi Transport Corporation &Anr., para 11, “In
view of imponderables and uncertainties, we are in favour of adopting as a rule of thumb, an
addition of 50% of actual salary to the actual salary income of the deceased towards future
prospects, where the deceased had a permanent job and was below 40 years. [Where the annual
income is in the taxable range, the words ‘actual salary’ should be read as ‘actual salary less tax’].
The addition should be only 30% if the age of the deceased was 40 to 50 years. There should be no
addition, where the age of deceased is more than 50 years”.

3. Deduction for personal and living expense: The committee has considered following criteria
referring the judgement order of Sarla Verma &Ors Vs. Delhi Transport Corporation &Anr., Para
14, “Having considered several subsequent decisions of this court, we are of the view that where
the deceased was married, the deduction towards personal and living expenses of the deceased,
should be one-third (1/3rd) where the number of dependent family members is 2 to 3, one-fourth
(1/4 th) where the number of dependant family members is 4 to 6, and one-fifth (1/5 th ) where
the number of dependant family members exceed six” and “Where the deceased was a bachelor
and the claimants are the parents, the deduction follows a different principle. In regard to
bachelors, normally, 50% is deducted as personal and living expenses, because it is assumed that
a bachelor would tend to spend more on himself”,

4. Multiplier: The committee has considered following criteria referring the judgement order of
Sarla Verma &Ors Vs. Delhi Transport Corporation &Anr., para 21, “ We therefore hold that the
multiplier to be used should be as mentioned in column (4) of the Table above (prepared by
applying Susamma Thomas, Trilok Chandra and Charlie), which starts with an operative multiplier
of 18 (for the age groups of 15 to 20 and 21 to 25 years), reduced by one unit for every five years,
that is M-17 for 26 to 30 years, M-16 for 31 to 35 years, M-15 for 36 to 40 years, M-14 for 41 to
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45 years, and M-13 for 46 to 50 years, then reduced by two units for every five years, that is, M-11
for 51 to 55 years, M-9 for 56 to 60 years, M-7 for 61 to 65 years and M-5 for 66 to 70 years”

5. Expense towards love & affection

The committee has referred three cases i.e. “Sarla Verma & Ors. Vs Delhi Transport Corporation &
Anr”, “Sunita Tokas Vs. New India Insurance Co. Ltd” and “Amrit Bhanu Shali & Ors Vs. National
Insurance Co. Ltd. &Ors.”

in which the court has taken different view on different cases depending upon the subjective merit of
the case for expense towards love & affection.

Table 9: The amount of expense towards love and affection in the above-mentioned cases

Case Expense towards love &
affection
Sarla Verma & Ors. Vs Delhi Transport Corporation & Anr Rs. 10,000/-
(as loss of consortium)
Sunita Tokas Vs. New India Insurance Co. Ltd Rs. 2,00,000/-
Amrit Bhanu Shali & Ors Vs. National Insurance Co. Ltd. &Ors Rs. 1,00,000/-

(Rs. 50,000/- to each dependent)

The committee is of the opinion to consider the expenses towards love and affection is 200000/-
per case.

6. Expense towards last rites- The committee has referred following three cases as tabulated below
and considered Rs. 50,000/- as amount of expense towards last rites.

Case Expense towards last rites
Sarla Verma & Ors. Vs Delhi Transport Corporation & Anr Rs. 5,000/-
Sunita Tokas Vs. New India Insurance Co. Ltd Rs. 50,000/-
(Loss of estate & funeral expense)
Amrit Bhanu Shali & Ors Vs. National Insurance Co. Ltd. Rs. 10,000/-
&Ors

Considering the above methodology the committee calculated the amount for deceased personnel
and provided as Annexure — 15. The unit has submitted details about the compensation paid to the
diseased personnel to the SDM Office.

| 42



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

Table 10:A comparative table of total compensation assessed by the committee and amount already
paid by the unit is shown in table below:

5 Compensation TOTAL COMPENSATION ALREADY PAID BY THE UNIT
’ Name estimated by
N. : EX- Term Workmen
the commitiee Gratia Grl Insurance | Compensation [Rakaret
1 | Late Ketankumar |0\ 4o 315 90 | 3549000 | 1500000 | 1000000 0 60.49,000.00
Gevariya
2 Lateg’:dr};’s'”h 47.31,523.00 | 3000000 | 1500000 | 1000000 0 55,00,000.00
3 | Late Krunal Patel | 36,34,360.00 | 3000000 | 900000 | 1000000 0 49 00,000.00
4 | LtNehalMehta | 3832,630.00 | 3000000 | 1300000 | 1000000 0 53,00,000.00
5 | LateKuvarlal 101620000 | 1500000 0 0 954101 | 24,54.101.00
Kasdekar
6 | Late Kamal Panse | 16,16,794.00 | 1500000 | 0 0 932986 24.32.986.00
7 | LateManiram 10 1020400 | 1500000 | 0 0 938634 24 38 634.00
Dhikare

The unit paid total Rs. 2,90,74,721.00/- and has informed that in addition to the above Gratuity, EDLI
and PF are also paid as per rules. Therefore, the committee is of the opinion that the unit has already
paid compensation under various heads which is more than the compensation calculated by the
committee referring the methodology as per orders of various matters of Hon’ble Supreme court of
India and Hon’ble NGT except for Late Ketan Kumar Garviya. Therefore, the difference of the amount
of Rs. 99342.00/- may be considered by Hon’ble Tribunal as additional compensation to be paid by
the unit to the dependent of Late Ketan Kumar Gurviya.

Detailed Information regarding compensation paid by unit to Injured persons are enclosed in
Annexure- 15.
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8 CARRYING CAPACITY OF JHAGADIA GIDC

The committee has collected information about existence of various infrastructure facilities in GIDC
Jhagadia with respect to number and types of industries, environment management facility, status of
onsite and offsite plans in terms of 1989 Rules and mock drills, fire fighting facility, health care facility
in the GIDC, details about the list of hazardous chemical storage permission to MAH units in the
estate etc. to assess the present capacity in terms of safety of the area.

8.1 About Jhagadia Industrial Estate

Jhagadia Industrial Estate is situated in the golden corridor of south Gujarat is developed by Gujarat
Industrial Development Corporation (GIDC) in 1993 at Jhagadia, Taluka Jhagadia, Dist. Bharuch. It is
one of the largest agglomerations of industrial units and classified as Mega Industrial Estate is spread
over an area of 1700 hectares of land divided into 285 plots. As per records of GIDC, out of total
spread area about 1300 hectares are allotted. There are a total 285 plots in GIDC, out of which 275
plots are allotted and 10 plots are not allotted. Out of 275 allotted plots, status of 36 plots is under
construction, 100 are open plots. The estate is located @ 16 km in north-east direction from
Ankleshwar Industrial Area.

Google Image of GIDC Jhagadia is given below:

Google Image of Jhagadia Industrial Estate (GIDC, Jhagadia)
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As per GPCB record, statistics of operational industries-category and scale wise and operational units
are given below Table &graphs

Table 11: Statistics of total operational industries-category and scale wise

Scale » Small Medium Large Total
Category

Red 54 19 37 110
Orange 10 1 3 14
Green 7 1 0 8
Total 71 21 40 132

Total Operational Industries as per gpcb xgn
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Graphs showing Operational industrial statistics in Jhagadia Industrial Estate (Source: GPCB xgn).
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8.2 Details of Present Infrastructure:

8.2.1 Environmental Infrastructure

Wastewater management

Individual industries located at Jhagadia Industrial estates discharges treated wastewater into GIDC
drainage network form where it is collected in collection sump at Jhagadia from where it is
transferred to Booster Pumping Station at Kantiajal. Booster Pumping Station at Kantiajal also
receives wastewater from Final Effluent Treatment Plant (FETP) at Ankleshwar which receives
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industrial effluent from Ankleshwar and Panoli Industrial estates. Further, mixed effluent (Jhagadia,
Anklehwar & Panoli) from collection Sump at Kantiajal, discharge to deep sea through marine outfall.

Air quality monitoring system (NAMP station, CAAQMS)

e One NAMP station is operated by GPCB for collection of ambient air sampling as per the CPCB
guidelines. The station is located at the terrace of Jhagadia Industrial Association (JIA) office in
GIDC Jhagadia.

e CAAQMS facility is presently not available.

8.3 Carrying Capacity

Carrying capacity in terms of safety provisions is assessed by the committee by collecting information
about the availability and working of onsite and offsite emergency plan, mock drill, safety SOPs,
availability of firefighting facility, health care facility in the GIDC, status of Major Accident Hazard
(MAH) units in the GIDC Jhagadia etc.

Considering the definition of Major Accident and Major accidents Hazards installation, 1linstallation
in the GIDC Jhagadia are classified as MAH Installation. Definition of Major accident and Major
Accident Hazardous Installation is given below.

“Major Accident” means an accident involving loss of life inside or outside the site or ten or more
injuries inside and/or one or more injuries outside or release of toxic chemical or explosion or fire of
spillage of hazardous chemical resulting in ‘on-site’ or ‘off-site’ emergencies or damage to
equipments leading to stoppage of process or adverse effects to the environment.

Definition of Major Accident Hazard (MAH) installation

"Major Accident Hazard (MAH) installation” means isolated storage and industrial activity at a site
handling (including transport through carrier or pipeline) of hazardous chemicals equal to, or in
excess of the threshold quantities specified in COLUMN 3 OF SCHEDULE 2 and SCHEDULE 3
respectively.

List of MAH Installation in the GIDC Jhagadia is given in table below:

Table 12 : List of MAH Installation in the GIDC Jhagadia

SN FACTORY NAME ADDRESS

1 | Air Liquid India Holding Pvt Ltd. Plotno.38/1,GIDC, Jhgadia Dist-Bharuch.

2 Cheme Organic Chemicals. Plot No. 758,GIDC Estate, Jhagadia,Bharuch.

3 | Galaxy Surfactants Ltd. 892,GIDC Jhagadia, Dist-Bharuch.

4 | ) M Hubar India Pvt Ltd 754 Jhagadia Indl. Estate,GIDC Bharuch 393 110.
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SN FACTORY NAME ADDRESS
5 Klg Organic Ltd. Plot No.759, GIDC, Jhagadia, Dist. Bharuch.
6 Lanxess India Pvt Ltd 748/2/A,748/3,748/4/A & B GIDC Jhagadia, Dist-
Bharuch
7 Panoli Intermediate (India) Pvt. Ltd. Plot No. 778/1, GIDC, Jhagadia,Bharuch-393 110
8 Saint Gobain Glass India Ltd 36, GIDC Jhagadia, Dist-Bharuch
9 Shriram Alkali & Chemicals 749 GIDC Indl. Estate, Jhagadia, Bharuch-393 110
(A Unit Of Dcm Shriram Consolidated)
Ltd
10 [ UplLtd (Unit-5). 750 GIDC Indl. Estate, Jhagadia, Bharuch-393 110
11 | Vardhman Acrylics Ltd. 755 GIDC Mega Estate, Jhaghadia, Dist. Bharuch

Detailed information about the list of hazardous chemicals with maximum storage quantity and
availability of fire tenders with MAH unit wise is provided in Annexure — 16.

Working of Offsite, Onsite emergency plan and Mock drill

As informed by DISH,

District offsite plan is prepared for Bharuch District wherein GIDC Jhagadia is part of the plan.
Offsite mock drill is one of the mandatory requirements to ascertain the working of the offsite
plan as per MSIHC Rule under the chairmanship of Dist. Collector. Offsite mock drill was
carried out at Jhagadia GIDC on 10/07/2020 at M/s DCM Jhagadia. The Mock drill was
planned and carried out for fire in a hydrogen bank truck. Major aim of mock drills is to record
the response time and steps to be taken to minimise the same.

As per the District Off-Site plan, Jhagadia GIDC has Local Crisis Group comprising 14 members
(representative from MAH units and other units).

DISH informed that all MAH units have onsite emergency plans and a third party safety audit
is also carried out and submitted to DISH by all MAH units in the GIDC. As per the statutory
requirement, MAH units has to carry out in house mock drills twice in a year and mock drill
reports are to be submitted to DISH. All MAH units regularly submitted mock drill reports to
DISH.
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8.4 Present Capacity of GIDC in terms of safety infrastructure

Jhagadia GIDC Estate is growing with lots of new vulnerability of Risk, having more than one hundred
thirty active industries spread in almost 1720 hectares of the land. The GIDC is surrounded by

villages having almost 50,000 populations in the vicinity of about 10 kms radius. There are total 11
MAH units in the Jhagadia GIDC.

The location of MAH is marked in the GIDC Jhagadia Map and shown below;
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It can be seen that 09 MAH units located in close vicinity and accident in one unit likely to have
adverse impact on surroundings and neighbouring units. The MAH units are mutually support each
other during any accident in the area. There are only Five MAH units having Fire Tender vehicles
with trained fire crew. At present, the available firefighting and allied facilities of the GIDC estate is
not adequate even the local fire station of Jhagadia GIDC is also not well equipped and has only one
fire tender. The scenario of accident of UPL indicates that the present infrastructure is not enough to
handle such types of accident involving fire and explosion. As during the firefighting operation of
almost 18 fire tenders from nearby industries of Jhagadia GIDC, from DPMC, Ankleshwar, DPMC-
Dahej, GNFC-Bharuch were mobilised in addition to the in-house firefighting capability of the unit.

During the accident at UPL, the injured personnel were given first aid at the health centre of the unit
and ambulances were mobilised for taking injured personnel to hospitals Smt. Jayaben Modi
Hospital, Ankleshwar, as the area do not have any such facility. The available facilities are in Bharuch
and Ankleshwar areas which are almost 25-30 kms away from Jhagadia GIDC estate.

Looking at the above facts, the committee is in the opinion that a review of fire load of individual
industries and firefighting facility provided may need to be carried out by concerned authority
considering 1S13039:2014 and such standards provisions and also to establish a Disaster Prevention
and Mitigation Centre (DPMC) type of infrastructure with well-equipped control room with all
necessary fire & safety equipment and having trained firefighting staff, rescue workers and first-
aiders personnel, deployed round the clock in Jhagadia GIDC, equipped with at least Four Water-
cum-foam fire tenders and two HAZMAT vehicles to combat Chlorine and other toxic gas release. In
addition to the above, a common water reservoir of adequate capacity with an advanced pumping
system in the area may also be planned. Health care facility is also required to be planned as
presently the area is not having any such facility to provide even the primary treatment in case of
such accident.

9 CONCLUSION

Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi took up the matter on suo-motu
basis in the application no. 60/2021 on 25/02/2021, and constituted a joint committee vide orders
dated 25/02/2021 to submit a report on the accident that took place in M/s UPL Ltd. (Unit 5), GIDC
Jhagadia on 23.02.2021. The accident took place in the manufacturing plant of the final product
namely, Clethodim which is herbicide, in CM-257 plant at M/s UPL Ltd. (Unit 5), GIDC Jhagadia. The
blast followed by massive fire in the premises of the unit took place on 23/02/2021 in the reactor
(stage I, CM-257 Plant). During the accident, the plant process was under shutdown since
04/02/2021 owing to boiler maintenance and inspection. However, materials at intermediate
reaction stages were stored in the different reactors of the plant. The reactor in which the blast took
place was having about 8.0 MT of Ethyl Thio Butanol (ETB) which is the first stage intermediate
product in the process of manufacturing Clethodim. The blast was so massive that it felt like an
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earthquake in the entire area resulting into death of 07 personnel working in the plant, injury to 53

personnel within the premises, damage of other reactors/tank form containing various chemicals,

other infrastructure including the DCS building, sheds of other plants, glass of windows inside the

premises of the unit etc.

The joint committee visited the unit on 04/03/2021 and again on 09/03/2021. During visit, the
committee interacted with some of the concerned officials present on duty on the day of accident in

the unit, representatives of the unit, collected various available reports and records from the unit.
Referring to the reports prepared by DISH, GPCB and other authorities, action taken by different
authorities, information collected & observations in connection with accident following conclusions

were drawn by the committee:

The plant CM-257 was commissioned by the unit based on its in-house R&D Study, basic and
detailed engineering. During such in-house development of products, more focus need to be
given in conducting proper safety and stability test at various stages. However, in the plant stage
serious lapses in HAZOP study, safety audit, non-availability of SOP for safe shutdown etc. were
observed. The unit has not yet been able to identify the root cause of the accident. One of the
probable reasons reported by the unit is leakage of methanol in the reactor containing ETB which
might have triggered due to exothermic reaction and resulted in the blast. The reaction of
methanol with ETB may be logical in terms of reaction chemistry. However, serious lapses in
terms of safety study, reactivity study, compatibility test, development of standard operating
procedure for planned and emergency shutdown, storing intermediate stage product during
shutdown, gaps in HAZOP, safety audit, in adequacy of sensors provided for the reactor etc.
might have resulted in the accident.

Considering the accident as reported in the social media, during manufacturing of similar product
in China in 2019 and in the present case, the committee is # of the opinion that detailed various
studies w.r.t. the safety aspects as mentioned in the para above, needs to be carried out before
reconsidering manufacturing of Clethodim, as there is a lack of information about thermal
stability, reactivity at intermediate stages, and safety provisions as observed in the present case.

The unit has submitted safety audit report, as per which, details of chemical stored in the unit,
the actual total stored quantity of toluene, n-Hexane and Methanol exceeds 143 kl (storage
permission from PESO to the unit). However, the safety audit report does not mention any
observation regarding exceedance in stored quantity beyond permission limits of PESO.
Moreover, the audit report has various gaps which includes lack of detailed process hazards from
CM-257 Plant. Thus, the safety audit carried out by the unit shows gaps and needs to be carried
out again by a competent agency, accredited by an Accreditation Board as per Rule 68 j para 9 of
the Gujarat Factory Rules, 1963 and restrict the storage of chemicals as per permission from
PESO.

| 50



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

The committee is also of the opinion that the unit needs to review entire safety aspects in terms
of SOP, HAZOP study, Qualitative and Quantitative Risk assessment, fire load, etc. as gaps were
identified during visits. The unit needs to take required measures to fulfil the gaps identified in
the report.

The committee has calculated Environmental Damage cost considering the air, water and soil
component. The chemical lost during the accident were converted in terms of pollutants like
sulphur-di-oxide, carbon-di-oxide, HCl etc. except a part of toluene considered to be emitted as
VOC along with firefighting water. The quantity of firefighting water used is estimated and based
on the concentration of COD, the water component is calculated in lieu of loss of natural
resources and treatment cost. In addition, the liability towards damage in the area is also
considered due to spread of contaminated water on soil. Considering above, the total cost of
Environmental damage compensation due the accident sums up to Rs. 219.71 lakh which may be
considered by Hon’ble Tribunal to be paid by the unit towards Environmental Damage
compensation.

The committee calculated compensation for the deceased personnel refereeing various orders of
Hon’ble Supreme Court of India and various reports of Hon’ble NGT. The committee is of the
opinion that the unit has already paid about 290.74 lakh towards compensation under various
heads which is more than the compensation calculated by the committee except for in case of
Late Shri Ketan Kumar Garviya. Therefore, the difference of the amount of Rs. 99,342.00/- may be
considered by Hon’ble Tribunal as additional compensation to be paid by the unit to the
dependent of Late Shri Ketan Kumar Gurviya.

The committee has also identified inadequacies in present infrastructure to combat the major
accident scenario in the Jhagadia GIDC. Though it was informed that onsite emergency plan and
mock drill is carried out by all 11 Major Accdient Hazardous (MAH) units in the estate as statutory
requirement and local crises group is also there in the GIDC as per offsite plan of Bharuch District,
the committee is of the opinion that a safety review in terms of fire load of individual industries
and firefighting facility provided by them needs to be carried out by concerned authority in
compliance to the IS 13039:2014 and other similar standard provisions.

There is an urgent need of infrastructure like Disaster Prevention and Mitigation Centre (DPMC)
with well-equipped control room, all necessary fire & safety equipment, trained firefighting staff,
rescue workers and first-aiders personnel deployed round the clock in Jhagadia GIDC. The
proposed DPMC should be equipped with at least Four Water-cum-foam fire tenders and two
HAZMAT vehicles to combat Chlorine and other toxic gas release may be provided in the GIDC. In
addition to the above, a common water reservoir of adequate capacity with an advanced
pumping system in the area may also be planned. Health care facility is also required to be
planned in vicinity of the Jhagadia estate, as presently the area is not having any such facility to
provide even the primary health treatment.

| 51



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

Annexure - 1: Hon’ble NGT order dated 25/02/2021 (OA No. 60/2021)

Item No, 02 Court No, 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 60/2021

In re; News item published in The Hindu dated 23,02.2021 titled “Two
dead, 5 missing in lire at UPL Plant”

Date of hearing: 25.02,2021

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMEBER
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER

ORDER

1. Procecedings have been initiated in the present matter on the basis
of the media reports dated 23.02.2021 published in The Hindu' under
the heading “Two dead, 5 missing in fire at UPL plant"' It is reported
that fire broke out at 1.35 am on February 23 ot UPL Ltd (United
Phosphorus Ltd) after a blast and major fire at the company's Jhagadia
plant which claimed two lives and injured 26. Five labourers are still
missing. The unit was shut since February 5 for a planned annual boiler
inspection. The Labour and Employment Department of Gujarat
Government issued closure notice to the unit. The unit was directed by
the Gujarat Government to pay ex-gratia compensation to the next of the
kin of the decensed workers. The report also gives version of the company
that there was no chemical reaction as the plant was shut, Fire may have
been caused due to fire/explosion in the solvent which could have been

caused due to electric short circult,

'

https: / /www. thehindubusinessiine. com/news /national / fire-breaks-out-at-upls-jhagadin -

plant-an-gujerat fanicle33910072.ecce
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2. Above information gives rise to a substantial question of
environment relating to compliance of the Manufacture, Storage and
Import of Hazardous Chemical Rules, 1989 (“the 1989 Rules”) and
Chemical Accidents (Emergency Planning, Preparedness and Response)
Rules, 1996 (The 1996 Rules), which have been framed under the
Environment (Protection) Act, 1986 (EP Act), falling in schedule to the
NGT Act, 2010. It is thus necessary to determine the above question and
if necessary, award relief under Section 15 of the NGT Act to the victims
and for restoration of the environment after determining the liability of
the persons engaged in such activity as well as role of the statutory
regulators in failing to prevent the same. Further question is preventive
measures to avoid recurrence of such incidents in future in such

activities.

3. Since the report shows that the unit is engaged in manufacture of
chemicals attracting Manufacture, Storage and Import of Hazardous
Chemical Rules, 1989 (“the 1989 Rules”) requiring preparation of onsite
and offsite plan and conducting of mock drills and as per law laid down
in M.C Mehta v. Ual & Ors.?, principle of ‘Absolute Liability' is attracted in
such cases to compensate the victims of such accidents as well as to

compensate the environment, it is n ry to rtain the cause of

the incident, the extent of damage caused, the extent of
compensation required to be paid for damage to the environment as
well as for loss of lives, for the injuries and steps required to be
taken for preventing any such occurrence in future on the same
pattern as the Tribunal has dealt with such accidents in the recent

pasts,

?(1987) 1 SCC 395
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4. While directing issuance of notice to the UPL Ltd., Jhagadia,
District Bharuch, Gujarat, Director, Industrial Safety and Health (DISH),
Gujarat, State PCB, CPCB, District Magistrate, Bharuch and the MoEF &
CC by e-mail, we constitute a four-member joint committee comprising of
the CPCB, State PCB, DISH and the District Magistrate, Bharuch to give

a report to this Tribunal. The nodal agency for coordination and

iv.

vii.

Order dated 01.06.2020, relating to incident of gas leak dated 07.05.2020 in LG
Polymers India Pvt. Limited a! Vishakhapatnam, resulting in death of 11 persons and
injuries to more than 100, apart from other damage (OA No. 73/2020, In re: Gas Leak
at LG Polymers Chemical Plant in RR Venkatapuram Village Visakhapatnam in Andhra
Pradesh);

Order dated 03.02.2021, relating to incident dated 03,06,2020 in a chemical factory,
Yashyashvi Rasayan Pvt. Ltd. at Dahej, District Bharuch, Gujarat resulting in deaths
and injuries and other damage (OA No. 85/2020) (Earlier OA 22/2020) (WZ), Arvavart
Foundation through its President vs. Yashyashvi Rasayan Pvt. Ltd. & Anr.);

. Order dated 06.08.2020, in relation to incident of oil well blow out on 27.05.2020 at

Baghjan in the Tinsukia District of Assam resulting in deaths, injuries and damage
to the environment (OA No. 43/2020(EZ), Bonani Kakkar vs. Oil india Limited & Ors.),
Orders dated 06,07.2020 and 22,12.2020, relating to incident dated 30.06.2020 on
account of gas leakage at Sainor Life Sciences factory at Parawnda in industrial ares
on the outskirts of Vishakhapatnam (OA No. 1062020, News item published in the
local daily "Economic Times™ dated 30.06,2020 titled "Another Gas Leakage at Vizag
Factory kills two, critically injures four,..”);

Orders dated 08.07.2020 and 22.12.2020, dealing with the incident dated 01.07.2020
resulting in death of 6 person and injury to 17 due to blast of boiler in M/s Neyveli
Thermal Power Station (NLCIL), Cuddalore (OA No. 108/2020, News item published in
the “Indian Express” dated 01.07.2020 titled *“Tamil Nadu Neyveli boiler blast: 6 dead,
17 injured™) and;

. Orders dated 23.07,2020 and 22.12.2020, in relation to incident of fire engulfed the

chemical plant of Visakha Solvents Ltd, Vizag on 13.07.2020 at Ramky CETP
Solvents building in Pharma City resulting in Injuries [OA No. 134/2020, News item
published on 13.07.2020 in the local daily named “India Today” titled *Massive fire
engulf Vizag chemical plant, explosions heard, injuries reported”).

Order dated 18.12.2020, in relation to incident of explosion in a plasti yeling
factory at Sujapur in Malda on 1.12.2020 resulting in death of six persons, including
two minors and serious injuries to four persons (OA No. 272/2020, News item
published in the “Times of India" dated 20.11.2020 entitled “Six killed as blast tears
through Malda Plastic recycling factory”).

ii. Order dated 18,12.2020, in relation to incident of methane gas leak in a sugar

factory called Lokenete Bapurao Patil Agro Industries Ltd, in Mohol Taluka of Solapur
District, Maharashtra on 21.11.2020 resulting in deaths and injuries and other damage
(OA No. 274/2020, News item published in the “Indian Express" dated 23.11.2020
entitled “Maharashtra: Two Killed, eight injured in methane gas leak in sugar factory”).

. Order dated 08.01.2021, in relation to Gas Leak in Agro Company (O.A No, 107 /2020,

In RE: News itern published in the local daily “Indian Express Sunday Express”™ dated
28.06.2020 titled “Gas Leak in Agro Company Claims life of one”)

Order dated 18.01.2021, in relation to News itern published in Navbharat Times dated
24.12.2020 titled “Gas leaks in IFFCO Plant, 2 Officers dead" (O.A No. 04/2020, In re
News item published in Navbharat Times dated 24.12,2020 titled “Gas leaks in IFFCO
Plant, 2 Officers dead”)

. Order dated 11.02.2021, in relation to accident of toxic gas leak in Rourkela Steel Plant

in Orizsa” (O.A, No. 09/2021, In re: News item published in The Indian Express dated
07.01.2021 titled “Four workers desd due to toxic gas leak in Rourkela Steel Plant®)

i. Order dated 16,02.2021, in relation to accident of Virudhunagar firecracker factory

blast (O.A. No. 4472021, In re: News item published in The News Indian Express dated
12.02,2021] titled "At least 19 dead in Virudhunagar firecracker factory blast, more than
30 injured®)
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compliance will be the CPCB and the State PCB. The committee may
visit the site preferably within next one week and give its report with
reference to issues mentioned in para 3 within one month by email at
judicial-ngt@gov.in -~ preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF. Simultaneously, the
report may also be uploaded on the website of the State PCB to cnable
the concerned stakeholders to access the same and file their response, if
any.

5. Except for visit to the site at least once, the Committee will be free
to conduct its proceedings online. It will be free to take the assistance
from any other expert/organization. The Committee may suitably interact
with the stakeholders and, apart from considering the present incident,
also consider remedial measures for preventing such incidents in the
area or by other establishments even beyond the said area. The
Committee may compile information about existence and working of
onsite and offsite plans in terms of 1989 Rules and conducting of mock
drills and safety SOPs,, number of such units in the area and the
carrying capacity of the arca to sustain the same. Since in the recent
past, the Tribunal has dealt with similar issues of industrial accidents
resulting in deaths and injuries and Expert Committees in some of such
accidents have given reports to this Tribunal, such reports may also be

taken into account by the Committee to the extent relevant,

List for further consideration on 30.04.2021,

A copy of this order be forwarded to the CPCB, State PCB, DISH

and the District Magistrate, Bharuch by email for compliance.

Adarsh Kumar Goel, CP
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S.K. Singh, JM

Dr. Nagin Nanda, EM

February 25, 2021
Original Application No. 60/2021
AB

w
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Annexure - 2: Permissions obtained by UPL Ltd (unit-5)

Environmental Clearance from MoEF&CC, New Delhi

F. No. J-11011/80/2015-IA-1I(})
Government of India

Ministry of Environment, Forest and Climate Change
(IA Division)

Plot No. 750 & 746, GIDC Jhagadia,

To,

M/s UPL Ltd (Unit-V)

District Bharuch-393110 (Gujarat)
Sub:

Indira Paryavaran Bhawan
Jor Bagh Road, N Delhi - 3

Dated: 5" April, 2018

Expansion of agro and other organic chemicals manufacturing unit by M/s UPL Ltd

(Unit-V) at plot No.746&750, Jhagadia Industrial Estate, Taluka Jhagadia, District
Bharuch (Gujarat) - Environmental Clearance - reg.

Ref: Online proposal no. IA/GJ/IND2/27263/2015 dated 4™ January, 2017

Sir,

This has reference to your online proposal No.IA/GJ/IND2/27263/2015 dated 4™ January,
2017 along with project documents namely, EIA/JEMP Report for the above mentioned project.

2. The Ministry of Environment, Forest and Climate Change has examined the proposat for
grant of environmental clearance to the project for expansion of agro and other organic
chemicals manufacturing unit by M/s UPL Ltd (Unit-V) in a total plot area of 886286.42 sqm,
located at plot No.746 & 750, Jhagadia Industrial Estate, Taluka Jhagadia, District Bharuch

(Gujarat).
3. Different products/by-products, existing and the proposed are reported to be as under:-
S. Existing | Proposed Total
No. Product CAS No. (MTPM) | (MTPM) (MTPM) Category
A. Products requiring Environmental Clearance
1 | Mancozeb 8078-01- 8333.33 | 1163333 | Pesticide
4000 —
2 | Antracol 12071- 1000 1700 Pesticide
83-9
3 | Pendimethalin 4987 | a0 | 83333 | 123333 Pesticide
4 | Glufosinate e 1250 1700 Pesticide
3s6a1- | >0
5 | Glyphosate 94-0 NIL 100 Pesticide
. . 000075- Pesticide
6 CS, (Carbon Di Suifide) 15-0 3000 3750 6750 Intermediate
7 | S Metolachlor 87392~ | 200 | 1e66.67 | 1866.67 Pesticide
8 | Acephate 398> | 800 | 166667 | 246667 Pesticide
. Pesticide
9 | Acrolein 107-02-8 NIL 666.67 666.67 Intermediates
Page 1 0of 10
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CCITM (Di Methyl 10191- Pesticide
10 Cyaniominodithio Carbonate) 60-3 NIL 167.67 167.67 Intermediate
11 | Tri Ethyl Phosphite 122-52-1 | NIL 1000 1000 Pesticide
Intermediates
12 | CS, based Products
12.1 | Potassium Ethyl Xanthate 140-89-6
12.2 | Sodium isopropyl Xanthate 140-93-2
12.3 | Potassium isopropyl Xanthate 140-93-1
12.4 | Potassium amy! Xanthate 2723_73_
Intermediates
1,6-Bis (N,N- 151900- NIL 833.33 833.33 Chemicals
12.5 | dibenzylthiocarbamyildithio)hexane 44-6
(Rubber Chemicals)
1-METHYLAMINO-1- 61832-
12.6 | METHYLTHIO-2-NITROETHENE 41-5
(Pharma intermediates)
81777- ..
13 | Clomazone 89-1 NIL 416.67 416.67 Pesticide
14 | Mesotrione 10029 | NIL | 41667 | 41667 Pesticide
15 | Flonicamide (IKI220) 15687?%2' NIL 166.67 166.67 Pesticide
H,S based Products
16 | Di Methyl Sulfoxide (DMSO) 67-68-5 | NIL 1250 1250 Chemical
intermediates
156 TPD caustic Chiorine Plant
) 5 Y
3) cau§t|c soda lye 48% (on 100 1310-73 15180 NIL 15180
% basis) 2
17 _50-
2) Chlorine Gas 7782501 12500 | N 12509 | Chior Alkali
_74- indust
3) Hydrogen Gas 1335741 408 NIL 488 i
4) Hydrochloric Acid 30% 7847°0T | 3825 NIL 3825
Power plant 87.5 1
(d) Power
MW / NIL 87.5MW/H
18 (Electrical Power) NA HR rs Plant
Phenyl Di IsoDecylPhosphite OR 232_550 )
. . 2929-86- Chemical
19 | Tri DecylPhosphite (TDP) OR 4 100 NIL 100 Intermediates
Tris Tri IsoDecylPhosphite (TTDP) 7ggf‘55'
Di Phenyl Methyl Phosphonate 7526-26- 200 OR 500 OR
OR 3
. Chemical
20 | Tri Phenyl Phosphate (TPPA) OR | 115-86-6 | 200 OR NIL 200 OR Intermediates
Bisphenol Di Phosphate (BDP) 18719?%8' 50 50

#

—
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21 | Fosthiazate (IKI 1145) giii‘?‘ 250 NIL 250 Pesticide
Dichloro Vinyl Acid Chloride 52314- Pesticide
22 | (DVACL) 67-7 300 NIL 300 Intermediate
N Alkylated XyledeneOR 1330-20- 1 300 300
HRT Ketone OR 108-10-1 200 200 Pesticid
esticide
23 | 2 Ethyl 6 Methyl N NANILIneOR 232?29- 300 NIL 300 Intermediate
Meta Phenoxy Benzyi Alcohol 13826-
(MPBAL) 35-2 300 300
24 | Tebuconazole 107534 | 200 NIL 200 Pesticide
25 | Acifiuorfen o059 | 500 NIL 500 Pesticide
26 | Cypermethrin 5(2)??:' 500 NIL 500 Pesticide
27 | Permethrin p204> 1 300 NIL 300 Pesticide
. . Chemical
28 | Tri Phenyl Phosphite 101-02-0 300 NIL 300 Intermediates
Total 43902 | 23418.68 | 67319.68
. Products not requiring Environmental Clearance
. 1310-73- Specialty
29 | NaHS (40%) Solution 5 NIL 2500 2500 Chemicals
30 | Na2S solution 1313-82- |y 2500 2500 Specialty
2 Chemicals
. 1313-82- Specialty
31 | Na2S Solid 5 NIL 2500 2500 Chemicals
Liquid  Formulation  Products
(Pendimethalin, Glufosinate, S Pesticide
32 | Metolachlor, Clomazone, NIL 4166.67 4166.67 Formulation
Mesotrione, Acifluorfen, products
Cypermethrin, Permethrin)
Solid Pesticide Formulation
products Pesticide
33 | (Mancozeb, Antracol, Glyphosate, NIL 7083.33 7083.33 Formulation
Acephate, Flonicamide, products
Fosthiazate, Tebuconazole)
PCL; Plant Specialty
_12- NIL 2 -
34 | (Phosphorous Tri Chloride) 7z 2550 550 Chemicals
7723-14- Specialty
35 | Phosphorous 0 900 NIL 900 Chemicals
Phosphorus Acid 13598- ,
36 36-2 150 NIL 150 Specialty
Tri butyl phosphate (TBPO) 126-73-8 Chemicals
Tri Iso butyl Phosphite (TIBP) 126-71-7
Phosphorous Penta Chloride 10026- Specialty
37 1 pcly 13-8 200 NIL 200 Chemicals
Phosphorous Oxychloride (POCI3) | 10025- Specialty
38 OR 87.3 250 OR NIL 250 OR Chemicals
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Phosphorous Thiochloride 3982-91-
(PSCI3) 0 200 200
Pesticide Formulation Products
Iso Propyl Amine Salt of
Glyphosate Formulation 2600 NIL 2600 -
39 | Ammonium Salt of Glyphosate 2600 NIL 2600 Fsremsﬂf:tjiin
Formulation
Sodium Salt of Aceflorofen
Formulation 1500 NIL 1500
MNSO4 (MAGANESE Sulphate) 10124- Intermediates
40 | solution 31% 557 | 10000 NIL 10000 Chemicals
Total 20750 18750 39500
C. By-products
S. No. By Product NOC (available) CC&A Additional | Total (TPM)
(TPM) Available (TPM)
(TPM)
1 HCI solution 94.8 2732.02 440 3266.82
2 Dilute Sulphuric Acid 262.5 1655 1250 3167.5
3 Sodium sulphate (Powder) - 4092 9066.75 13158.75
Or
3.a Sodium Sulphate Solution - 15680 35895.67 51575.67
4 Mn(OH), (manganese - 236 492 728.00
Hydroxide)
5 Zn(OH), (Zinc Hydroxide) - 39 9.75 48.75
NaSH solution - 1876 16418.08 18294.08
7 Magnesium Chioride - 2070 4702.5 6772.50
Solution
8 Ammonium Acetate Or 464 NIL 3926.67 4390.67
8.a Acetic Acid & Ammonium - NIL 4633.33 4633.33
Sulphate or ‘
8.b Ammonium sulphate & - NIL 5920.00 5920.00
Sodium Acetate (30%
9 Ammonium Chloride - 1034 .25 3676.5 4710.75
(Powder) Or
9.a Anhydrous Ammonia or - NIL 415.00 415.00
9b 20 % AQ Ammonia or - NIL 2075.00 2075.00
9.c CaCl, SOL or - NIL 4800.00 4800.00
9.d CaCl, POWDER - NIL - 1600.00 1600.00
10 METHYL MERCAPTANT - NIL 295.83 295.83
11 Sodium Bisulphite SOL - NIL 1276.58 1276.58
12 ETHANOL - NIL 37.83 37.83
13 Spent Solvent (MDC) - NIL 208.33 208.33
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14 Sodium Hypochlorite 525 225 NIL 750
15 Ferrous Phosphorous - 150 NIL 150
186 Calcium Silicate - 6000 NIL 6000
17 Tri Phenyl Phosphate - 66.51 NIL 66.51
(TPPA)
18 Ammonium Sulphate - 3600 NIL 3600
Solution
19 Ammonium Sulphate Solid - 750 NIL 750
20 Ethylene Chloride - 445 NIL 445
21 Ammonium Hydroxide - 116.75 NIL 116.75
(20%)
22 POCl, - 400 NIL 400
23 Sodium Sulphite - 1200 NIL 1200
24 PTSA - 94 NIL 94
25 Acetic Acid 1185 NIL NIL 1185
26 Ammonia solution - 118* - 118*
27 Ammonium Chloride - 348* -- 348*
28 Steam - 60 NIL 60

4, Existing land area is 886286.42 sqm and no additional land will be required for the
proposed expansion. Green belt will be developed in an area of 221571.6 sqm. The estimated
project cost is Rs.1923.68 crore. Total capital cost earmarked for pollution control measures is
Rs.69.4 crore and the recurring cost (O&M) will be about Rs.1.40 Crore per annum.

5. There are no National Parks, Wildlife Sanctuaries, Biosphere, Reserves, Tiger/Elephant
Reserves, and Wildiife Corridors etc within 10 km of the project site. Kaveri river is flowing at a
distance of 2.97 km in the North.

6. Fresh water requirement will be 10,000 cum/day, proposed to be met' from GIDC supply.
Treated effluent of 3000 cum/day will be discharged to the conveyance system of M/s Narmada
Clean Tech Ltd for disposal to deep sea.

Power requirement after expansion will be increased from 21 MWH to 71 MWH,
proposed to be sourced from DGVCL & Captive power plant respectively. Existing unit has five
DG sets of 625 kVA, 750 kVA, 1250 kVA, 1000 kVA, 320 kVA capacity. More six DG sets of
1000 kVA each shall be used as standby during power failure. Stack of 20 m height will be
provided as per CPCB norms to the proposed DG sets of 1000 KVA.

One new Natural Gas/Coal/Biomass/briquettes fired boiler of 150 TPH will be equipped
with bunker bay, ESP and stack of 100 m height to control the particulate emissions. Two stage
water scrubbers with 30 m stack height shall be provided for control of process emissions of
ammonia, HCL and SO, emissions separately.

Spent filter material, spent catalyst will be sent to Common Hazardous Wastes
Incineration Facility (CHWIF). Insulation waste, non recyclable plastic waste, used PPE, and
incineration ash wiil be sent to TSDF. Contaminated cotton waste will be sent to
TSDF/incineration site. M

/
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7. The project/activities are covered under category A of item 5(b) ‘Pesticides industry and
pesticide specific intermediates (excluding formulation)’ of the Schedule to the Environment
Impact Assessment Notification, 2006, and requires appraisal at central level by the sectoral
EAC in the Ministry.

8. The ToR for the project was granted on 13" July, 2015 followed by amendment therein
on 31% August, 2015, providing exemption from public hearing.

9. The proposal was considered by the Expert Appraisal Committee (Industry-2) in its
meetings held during 8-9 December, 2016, 27-28 February, 2017, 17-18 April, 2017 and 20-22
December, 2017. The project proponent and their accredited consultant M/s Siddhi Green
Excellence Pvt Ltd presented EIA/EMP report as per the ToR. The EAC found the EIA/ EMP
report to be satisfactory and in consonance with the presented ToR. The Committee has
recommended the proposal for grant of environmental clearance.

10. Based on the proposal submitted by the project proponent and recommendations of the
EAC, the Ministry of Environment, Forest and Climate Change hereby accords environmental
clearance to project ‘Expansion of Agro and other Organic Chemicals’ manufacturing unit
by M/s UPL Ltd (Unit-V) in a total plot area of 886286.42 sqm, located at plot No.746&750,
Jhagadia Industrial Estate, Taluka Jhagadia, District Bharuch (Gujarat), under the provisions of
the EIA Notification, 2006, and the amendments therein, subject to the compliance of the terms
and conditions as under:

(8) The project proponent shall take stringent mitigating measures to minimize the
incremental concentration of air pollutants (mainly PMq & PMz5) to the extent possible due to
the proposed industrial operations.

(b)  The project proponent shall develop local air quality management plan in consultation
with SPCB and implemented to achieve desired standards.

(c) The incremental ground level concentrations for PMqg, PMzs, SO; & NO, due to the
increased vehicular and other allied/developmental activities, shall be analysed and reported for
actual impact of the project, besides remedial measures.

(d) National Emission Standards for Pesticide Manufacturing and Formulation Industry
issued by the Ministry vide G.S.R. 46(E) dated 3™ February, 2006 and amended time to time
shall be followed by the unit.

(e) Natural Gas/imported coal with less than 5% sulphur content/Biomass/briquettes shall be
used as fuel source for One no. new boiler of 150 TPH. Two stage water scrubbers with 30 m
stack height shall be provided for control of process emissions of ammonia, HCI and SO-
emissions separately.

1)) Two stage water scrubber followed by alkali scrubber shall be provided to process vent
to control process emissions viz. HCI, SO,, Cls, NOy, HBr. Acidic scrubber shall be provided to
process vent to control process emissions viz. NH3 & HC. The scrubbed water should be sent
to ETP for further treatment. Efficiency of scrubber shall be monitored regularly and maintained
properly. Scrubbers vent shall be provided with online detection and alarm system to indicate
higher than permissible value of controlled parameters. At no time, the emission levels shall go
beyond the prescribed standards. The system should be interlocked with the pollution control
equipment so that in case of any increase in pollutants beyond permissible limits, plant should
be automatically stopped. 94
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(9) In plant control measures for checking fugitive emissions from all the vuinerable sources
shall be provided. Fugitive emissions shall be controlled by providing closed storage, closed
handling & conveyance of chemicals/materials, multi cyclone separator and water sprinkling
system. Dust suppression system including water sprinkling system shall be provided at loading
and unloading areas to control dust emissions. Fugitive emissions in the work zone
environment, product, raw materials storage area etc. shall be regularly monitored and records
maintained.

(h) For further control of fugitive emissions, following steps shall be followed :

Closed handling system shall be provided for chemicals.

Reflux condenser shall be provided over reactor.

System of leak detection and repair of pump/pipeline based on preventive maintenance.
The acids shall be taken from storage tanks to reactors through closed pipeline. Storage
tanks shall be vented through trap receiver and condenser operated on chilled water.

e Cathodic protection shall be provided to the underground solvent storage tanks.

(i) A proper Leak Detection and Repair (LDAR) Program for pesticide unit shall be prepared
and implemented as per CPCB guidelines. Focus shall be given for prevention of fugitive
emissions for which preventive maintenance of pumps, valves, pipelines are required. Proper
maintenance of mechanical seals of pumps and valves shall be given. A preventive
maintenance schedule for each unit shall be prepared and adhered to.

) Company shall take all the measures in order to protect the machineries and equipments
for pesticide producing unit from ageing.

(k) Continuous monitoring system for chlorine, HCI as well as VOCs shall be installed at all
important places/areas. Effective measures shall be taken immediately, when monitoring results
indicate above the permissible limits. Alarm for chlorine leakage if any in the liquid chlorine
storage area is provided along with automatic start of the scrubbing system.

() The gaseous emissions from DG set shall be dispersed through adequate stack height
as per CPCB standards. Acoustic enclosure shall be provided to the DG sets to mitigate the
noise poliution.

(m)  Solvent management shall be carried out as follows:

¢ Chilled brine circulation system shall be provided to condensate solvent vapors and
reduce solvent losses, ensuring that solvent recovery should not be less than 95%.

* Reactor and solvent handling pump shall have mechanical seals to prevent leakages.

e The condensers shall be provided with sufficient HTA and residence time so as to
achieve more than 95% recovery

+ Solvents shall be stored in a separate space specified with all safety measures.
Proper earthing shall be provided in all the electrical equipment wherever solvent
handiing is done. vi. Entire plant shall be flame proof. The solvent storage tanks should
be provided with breather valve to prevent losses.

(n) Fresh water demand after the proposed expansion should be limited to 17,000 cum/day
to 10,000 cum/day and prior permission should be obtained from the competent authority.

(0) The effluent shall be segregated into cyanide stream and High TDS/COD effluent
streams. Cyanide effluent stream will be treated with sodium hypochlorite in alkaline medium.
High TDS/COD effluent stream will b;fassed through steam stripper followed by concentrated
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P

63



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA NO. 60/2021

in MEE. MEE condensate will be treated in the ETP. Treated effluent from ETP will be passed
through RO. RO permeate will be recycled/reused within plant premises. Domestic sewage
should be treated in STP. Water quality of treated effluent should meet the norms prescribed by
CPCB/SPCB.

(p)  The industry will reduce the effluent quantity from 4,768 KL/Day to 3,000 KL/Day by
adopting recycle/reuse. Treated effluent will be discharged to Conveyance System of Narmada
Clean Tech and disposed to deep sea.

() Process effluent/any wastewater shall not be allowed to mix with storm water. Storm
water drain shall be passed through guard pond.

(n Hazardous chemicals shall be stored in tanks in tank farms, drums, carboys etc. Flame
arresters shall be provided on tank farm. Solvent transfer shail be by pumps.

(s)  The company shall obtain Authorization for collection, storage and disposal of hazardous
waste under the Hazardous & Other Wastes (Management & Trans-Boundary Movement)
Rules 2016 and amended as on date for management of Hazardous wastes and prior
permission from GPCB shall be obtained for disposal of solid / hazardous waste in the TSDF.
Measures shall be taken for fire fighting facilities in case of emergency. Membership of TSDF
for hazardous waste disposal shall be obtained.

® ETP sludge, inorganic waste shall be sent to TSDF site. High calorific value waste such
as spent organic shall be sent to cement factory/incinerated.

(u) The Company shall strictly comply with the rules and guidelines under Manufacture,
Storage and import of Hazardous Chemicals (MSIHC) Rules, 11989 as amended in October,
1994 and January, 2000. All Transportation of Hazardous Chemicals shall be as per the Motor
Vehicle Act (MVA), 1989.

(v) The unit shall make the arrangement for protection of possible fire hazards during
manufacturing process in material handling. Fire fighting system shall be as per the norms.

(w)  Occupational health surveillance of the workers shall be done on a regular basis and
records maintained as per the Factories Act.

(x) 10 m wide Green belt of perennial trees like neem, seasam, teak etc should be
developed inside along the plant periphery to mitigate the effects of fugitive emissions all
around the plant as per the CPCB guidelines in consultation with DFO.

(y) Atleast 5 % of the total cost of the project shall be earmarked towards the Enterprise
Social Commitment based on Public Hearing issues and item-wise details along with time
bound action plan shail be prepared and submitted to the Ministry’s Regional Office at Bhopal.
Implementation of such program shall be ensured accordingly in a time bound manner within 5
years.

10.1 The grant of Environmental Clearance is further subject to compliance of other generic
conditions as under:-

(i) The project authorities must strictly adhere to the stipulations made by the state Pollution
Control Board (SPCB), State Government and/ or any other statutory authority.

o

- Page 8 of 10

64



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA NO. 60/2021

(i) No further expansion or modifications in the plant shall be carried out without prior
approval of the Ministry. In case of deviations or alterations in the project proposal from those
submitted to this Ministry, a fresh reference shall be made to assess the adequacy of conditions
imposed and to add additional environmental protection measures required, if any.

(i) The locations of ambient air quality monitoring stations shall be decided in consultation
with the State Pollution Control Board (SPCB) and it shall be ensured that at least one stations
is installed in the upwind and downwind direction as well as where maximum ground level
concentrations are anticipated.

(iv)  The National Ambient Air Quality Emission Standards issued by the Ministry vide G.S.R.
No. 826(E) dated 16th November, 2009 shall be complied with.

(v)  The overall noise levels in and around the plant area shall be kept well within the
standards by providing noise control measures including acoustic hoods, silencers, enclosures
etc. on all sources of noise generation. The ambient noise levels shall conform to the standards
prescribed under Environment (Protection) Act, 1986 Rules, 1989 viz. 75 dBA (day time) and 70
dBA (night time).

(vi)  The Company shall harvest rainwater from the roof tops of the buildings and storm water
drains to recharge the ground water and utilize the same for different industrial operations within
the plant.

(vii)  Training shall be imparted to all employees on safety and health aspects of chemicals
handling. Pre-employment and routine periodical medical examinations for all employees shall
be undertaken on regular basis. Training to all employees on handling of chemicals shall be
imparted.

(viii The company shall comply with all the environmental protection measures and
safeguards proposed in the documents submitted to the Ministry. All the recommendations
made in the EIA/EMP in respect of environmental management, risk mitigation measures and
public hearing shall be implemented.

(ix)  The company shall undertake all measures for improving socio-economic conditions of
the surrounding area. CSR activities shall be undertaken by involving local villagers,
administration and other stake holders. Also eco-developmental measures shall be undertaken
for overall improvement of the environment.

(x) A separate Environmental Management Cell equipped with full fledged laboratory
facilities shall be set up to carry out the Environmental Management and Monitoring functions.

(xiy  The company shall earmark sufficient funds towards capital cost and recurring cost per
annum to implement the conditions stipulated by the Ministry of Environment, Forest and
Climate Change as well as the State Government along with the implementation schedule for all
the conditions stipulated herein. The funds so earmarked for environment management/
pollution control measures shall not be diverted for any other purpose.

(xii)y A copy of the clearance letter shall be sent by the project proponent to concerned
Panchayat, Zila Parishad/ Municipal Corporation, Urban local Body and the local NGO, if any,
from whom suggestions/ representations, if any, were received while processing the proposal.

_—
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(xiii)  The project proponent shall also submit six monthly reports on the status of compliance
of the stipulated Environmental Clearance conditions including results of monitored data (both
in hard copies as well as by e-mail) to the respective Regional Office of MoEF&CC, the
respective Zonal office of CPCB and SPCB. A copy of Environmental Clearance and six
monthly compliance status report shall be posted on the website of the company.

(xiv) The environmental statement for each financial year ending 31st March in Form-V as is
mandated shall be submitted to the concerned State Pollution Control Board as prescribed
under the Environment (Protection) Rules, 1986, as amended subsequently, shall also be put
on the website of the company along with the status of compliance of environmental clearance
conditions and shall also be sent to the respective Regional offices of MOEF&CC by e-mail.

(xv) The project proponent shall inform the public that the project has been accorded
environmental clearance by the Ministry and copies of the clearance letter are available with the
SPCB/Committee and may also be seen at Website of the Ministry at http://moef.nic.in. This
shall be advertised within seven days from the date of issue of the clearance letter, at least in
two local newspapers that are widely circulated in the region of which one shall be in the
vernacular language of the locality concerned and a copy of the same shall be forwarded to the
concerned Regional office of the Ministry.

11.  The Ministry may revoke or suspend the clearance, if implementation of any of the above
conditions is not found to be satisfactory. )

12.  The Ministry reserves the right to stipulate additional conditions, if found necessary. The
company in a time bound manner will implement these conditions.

13. The above conditions will be enforced, inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention &. Control of Water Pollution)
Act, 1981, the Environment (Protection) Act, 1986, the Hazardous Waste (Management,
Handling and Trans-boundary Movement) Rules, 2016 and the Public Liability Insurance Act,
1991, read with subsequent amendments therein. %Kp

5 H 20\9

(S. K. Srivastava)
Scientist E

Copy to:-

1. The APCCF, Regional Office (WZ), E-5, Kendriya Paryavaran Bhawan, E-5 Arera Colony,
Link Road-3, Ravishankar Nagar, Bhopal-462016 (MP)

2. The Principal Secretary, Environment Department, Government of Gujarat, Block 14, 8" floor,
Sachivalaya,Gandhinagar-382 010 (Gujarat)

3. The Member Secretary, Central Pollution Control Board, Parivesh Bhavan, CBD-cum-Office
Compiex, East Arjun Nagar, New Delhi - 32

4. The Member Secretary, Gujarat Pollution Control Board, Paryavaran Bhavan, Sector-10A,
Gandhinagar-382 010, Guijarat.

5. Monitoring Cell, Ministry of Environment, Forest and Climate Change, Indira Paryavaran
Bhawan, Jor Bagh Road, New Delhi

6. Guard File/Monitoring File/Record File 8 ST

2|2

(S. K. Srivastava)

Scientist E
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Consent from GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar-382 010
. (079) 23226295
: (079) 23232156
Website : www.gpcb.gov.in

Phone
Fax

CCAAMENDMENT NO; AH - 108451

N ——

PLOT NO:750, 746,
GIDC ESTATE JHAGADIA,

DIST-BHARUCH.

Sir,

=

By R.P.A.D.

CONSOLIDATED CONSENT AND AUTHORIZATION (CC & A - Amendment)

DT:___/10/2020

SUB: Amendment in Consolidated Consent & Authorization (CC&A) under various

REF:

Environmental Acts/ Rules.

(1) Your application No. 171870 dated 11/03/2020.

(2) CCA No. AWH - 94827 dated :25/10/2018. (CCA Renewal)
(3) CCA Amendment No. AWH -102834 dated:17/10/2019.
(4) CCA Amendment No. AWH 104141 dated:07/12/2019.

This has reference to the CCA order No: AWH-94827, issued vide letter no. GPCB/ ANK/
CCA-134(24)/ 1D-25353/473660, dated 25/10/2018 and further amended dated 17/10/2019,
07/12/2019 under the provisions of the various Environmental Act/ Rules, which stands
amended as under.
The Validity of this order will be up to 19/11/2024.

The list of proposed products to be manufactured shall be as follows:

Sr. Existing Additional Total Capacity
No. Products Name Capacity Capacity (MT/Month)
(MT/Month) | (MT/Month)
Mancozeb 4000 Nil 4000
1 OR OR OR OR
Antracol 4000 Nil 4000
2 Mancozeb 8333.33 Nil 833333
3 Antracol 1000 Nil 1000
4 Pendimethalin 833.33 Nil 833.33
Pendimethalin - a
OR
Fipronil
5 o 400 Nil 400
Buprofezin
OR
Prothioconazole
OR

Pagelof6
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Benoxacor
Glufosinate 550 Nil 550
OR OR OR OR
6 Glyphosate 550 Nil 550
OR OR OR OR
Clethodim (CM-257) Nil (+)165 165
7 Glufosinate 1250 Nil 1250
| 8 | CSZ(Carbon Disulphide) 5000 Nil 5000
9 S Metolachlor 1866.66 Nil 1866.66
10 Acrolein 666.66 Nil 666.66
11 | Triethyl Phosphite (TEP) 1000 Nil 1000
156 TPD Caustic Chlorine Plant
Caustic Soda Lye 48% (on 5
" 100% basis) 4680 Nil 4680
Chlorine Gas 3972 Nil 3972
Hydrogen Gas 225 Nil 225
Hydrochloric Acid (30%) 1200 Nil 1200
13 | Power Plant (Electric Power) | 87.5 MW/HR Nil 87.5 MW/HR
Phenyl Di Iso Decyl
Phosphite
OR
14 | Tri Decyl Phosphite (TDP) 50 Nil 50
OR
; Tris Tri Iso Decyl Phosphite
(TTDP)
Di Phenyl Methy! :
Phosphonate (DPMP) 15 N 1=
OR OR OR OR
15 | Tri Pheny| Phosphate (TPPa) 15 Nil 15
OR OR OR OR
Bis Phenol Di Phosphate ’
(BDP) 3.75 Nil 3.75
Fosthiazate (IKI-1145) 250 Nil 250
OR OR OR OR
16 Cyproconazole 250 Nil 250
OR OR OR OR
Atrazine 250 Nil 250 |
Page20f6
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1§

GUJARAT POLLUTION CONTROL BOARD
' PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar-382 010

Phone : (079) 23226295

Fax : (079) 23232156

Website : www.gpcb.gov.in

OR OR ‘ OR OR
2,4-D Technical (2,4 Dichloro )
Phenoxy Accftic Acid) 125 o 123
OR OR OR OR
Sulphentrazone 125 Nil 125
OR OR OR OR
Trifloxystrobin 125 Nil 125
OR OR OR OR
Boscalid Technical 125 Nil 125
' OR OR OR OR
Mesotrion 125 Nil 125
OR OR OR OR
Methoxifenozide 125 Nil 125
OR OR OR OR
Isoxaflutole 125 Nil 125
OR OR OR OR
Dicamba 125 Nil 125
Di Chloro Vinyl Acid Chloride ¥
(DVACL) 300 Nil 300
OR OR OR OR
Acrolein 300 Nil 300
OR OR OR OR
Tri Ethyl Phosphite (TEP) 300 Nil 300
17 OR OR OR OR
Dihydroxy Dithiane (DHDT) 300 Nil 300 |
- OorR OR OR OR
DCPT (2,4 Dichloro - 4,5 Di i =
Hydro - 4 - Difluoromethyl - :
3-Methyl - 1 - Phenyl - 1,2,4 % N &
Triazol = 5 (1H) - One)
N- Alkylated Xyledene 300 Nil 300
OR OR OR " OR
HRT Ketone 200 Nil 200
18 OR OR OR OR
2 Ethyl 6 Methyl N N Aniline 300 Nil 300
OR OR OR T OR
MPBAL 300 Nil 300
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OR OR OR OR
UPDT (Saponified Poly
Acrylonitrile Starch Graft 300 Nil 300
Polymer)
Tri Phenyl Phosphite (TPPi) 260 Nil 260
OR OR OR OR
Tri Butyl Phosphate (TBPO) 260 Nil 260
- OR OR OR OR
Tri Iso B;;y;:;\osphlte 260 Nil 260
OR OR OR OR
Phosphorous Acid 140 Nil 140
20 NaSH (40% Solution) 2500 Nil 2500
21 Na2$ Solution 2500 Nil 2500
22 Na2s Solid 2500 Nil 2500
Liquid Formulation Products
(Pendimethalin, Glufosinate,
23 | S Metolachlor, Clomazone, 4166.66 Nil 4166.66
Mesotrion, Acifluorfen,
Cypermethrin, Permethrin)
| Solid Formulation Products
(Mancozeb, Antracol,
24 Glyphosate, Acephate, 7083.25 Nil 7083.25
Flonicamide, Fosthiazate,
Tebuconazole)
25 p"”"““;’:gl;"‘h“"de 3050 Nil 3050
26 Phosphorous 300 Nil 300
Phosphorous Penta Chloride
(PCIS) 375 Nil 375
N OR OR OR OR
Phosphorous Oxychloride .
27 ph (POCI3) 375 Nil 375
- OR OR OR OR
Phosphorous Thiochloride
(PSCI3) 375 Nil 375
OR OR OR OR
Paged of 6
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010

Phone : (079) 23226295

Fax : (079) 23232156

Website : www.gpcb.gov.in

Di Phenyl Methyl
Phosphonate (DPMP) 3 H 375
- OR OR OR OR
Magnesium Chlorate 40%
: Solution (Omega) - | (N30 130
Pesticide Formulation ‘
Products (Mancozeb,
Antracol, Glufosinate,
Pendimethalin, S- ;
<8 Metolachlor, Flonicamide oI nil 6110
(IK1220), Clomazone,
Acephate, Clethodim (CM-
257))
Di Methyl |
PhosphoAmidoThioate 600 . Nil 600
(DMPAT) |
. OR OR | "OR |  OR
29 ! Myristyl AmineridﬂMQ)_ 600 Nil 600
OR OR OR OR
DESMP (Phosphonate Di
Ethyl P- Toluene .
Sulfonyloxyl Methyl 300 i e
o Pﬁgs&hgnate) ]

a. There shall not increase pollution load due to proposed change in product mix.

b. There shall not be any change in plant building, equipments & machineries to
manufacture the proposed new products after change in product mix.

¢. Unit shall not carryout any activity / production without prior permission that
attracts EIA Notification dated 14/09/2006 amended from time to time.

d. All the efforts shall be made to send hazardous waste to cement industry for Co-
processing first & there after it shall be disposed through other option.

e. There shall be no change in water consumption, wastewater generation and their
mode of disposal.

f.  There shall be no change in fuel consumption, flue gas emission and process gas
emission.

g- There shall be no change in Hazardous waste quantity/category. Unit has proposed
two different types of waste 1) Methanol aiternate: 816 MT/Year (Cat: 29.4) to
existing hazardous waste magnesium chloride solution (Cat: B10) 2) Propionic acid:
384 MT/Year (Cat: 29.6) alternate to existing hazardous waste from different
categories.
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h, Unit shall obtain permission from CPCB / GPCB under rule- 9 of Hazardous & Other
Wastes (Management & Transboundary Movement) Rules, 2016 for utilization of
spent of other industry as Raw material.

i. Inthe case of submission of the false or misleading data, this CCA amendment will be
forfeited immediately,

All other conditions of CCA order No: AWH-94827, issued vide letter no. GPCB/ ANK/.

CCA-134(24)/ ID-25353 /473660, dated 25/10/2018 and further amended dated
17/10/2019,07/12/2019 will remain same.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

1

(M.P.Solanki)
Dy. ENVIRONMENT ENGINEER
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Fear MNo. .
Jw & Mo,

License of PESO

WA WIS
Governmant of indis
Ministry mm;
of C
o o m’?«i"m"‘“'m’
1 3 9.2 N, S e et Rt
phiy m‘:ﬁw. l:lu.l.olmy

A1 & A2 wing, 8th Floor, C.0.0.i'. %, CBD
'm e Bolapur, Navi Mumbal (M.8.),

E-mail * jtccomumbai@explosives.gov.in
PhoneiFax No 022 - 27676048,27673881

(P445926)
Ram Dates 130712020

W UPL LIMITED, Uni-8,
Plot No. 748 & 750, GIDC Jhagadis, P.B.No.9,

Jhagadia,

State: Gujarst
PIN: 393110

frex Sub : Plot No, 748 4780, Unit-6,GIOC Estate Jhagadia , Jhag 9 Taluka: District: BHARUCH, State: :
apfRaeR wh AW SRR e T T A W S St o e A
E Class A at Plot No, 748 4750, Unit-5,GIDC Estate ‘ Taluks: District: RUCH,
State: Gujarat, PIN: 393110 Grant of License regarding. e - - o
(s).
FOm OE TU GAE OINS07923 RAiw 01/08/2020 w7 Iradlesa &1 |
Piease rofer to your letler No. OINS07923 dated 01/08/2020
mm:aamamfawwacmmm&umm;muommem. 2002 & I wE - XV I whE, Rt
311212029 % &u ITARY WA PIWCIGIN 12727 (P44S82S) Rt 130772020 N 1 @ 2 |
Ucence No. PAWC/GJ/ 872727 (P445925) daled 1307/ roioum Rules
ummdeWammwm'"?.”'v“m'““ . 2002 and veid 141 311212029 for the storage of
Qa1 Raer Description of Petroleum PRI 3 IR BT Quantity
liconced in KL
ot ® o WRGH /Pevroleum Class A in bulk 143.00 KL
o ® oA WRTE A W=7 /Petroloum Class A, otherwise than in bulk NiL
o#h w w3 RRua Petroloum Class B in buk NIL
o w wa RNuH & Mt Petroleum Class B, othorwise than in bulk NIL
a# 7 ugwr YOFRWET Potroleum Class C in bulk NIL
e AR A R Potroleum Class C.othorwise than in bulk NIL
Q@ LA Mol Capscity 143.00 KL
r!n RRTA Braw 2002 & Idar v aw an 148 A A rf ufbhar @ wrd @ dider € ICOREART & adnear Qi et e @ iR
dum wael) @ ady @ 3ad Q@ 0 wadde @ MWy«
Piease follow the procedure strctly as laid down in rule 148 of the Pelroloum Rules, 2002 and submet for further of 1he licence
1 this office, 50 @s 10 reach on of before the dulo On WhICh ICeNca BxpIes
oF etz dAid ew wiReRE & Jnarue Sepiediaca s @R & @ ow e e RIRE A gzl &
This approvai/permission, however, doos not absoive from - y P from cthor or under other siatutos as
spplicable
nadla iy fanhy
(G A Ran)
como.lil .
3 r of Explosives
Tk et oot & Expananos
For Jt. Chief Co of
- Hw (ELIMumbal
Covy forwarded to :

;— :h‘ District MM;IO. BHARUCH{Gujarat) with reforence to his NOC No 1 Deted 20/08/2020
of Explosk

ha Oy

Chief C A Copy of the liconeo along with Aporoved Dlan is onclosed

For J1. Chiof Controlior of Exploaives
Mumbai

(AT A CR 3G BT e ond e e G gl 26HTgE hitp lipaso. gov.in 2
(For more informaton regarding status feos and other delalls ploass vish our website hip.tipeso.gov in)

Note:-This is system generated document does not require signature.
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TET XV &
(voR gt w1 yaedy 6 2faw)
FORM XV { .
(s00 Article 8 of the First Schedule) ' 7 sur ) "
e /'
X3 /I
st 3% QiR & s o stwTowTer & BT O ..,Kw\‘;}
LICENCE TO IMPORT AND STORE PETROLEUM IN AN INSTALLK'!'}ON ws >

e §. (Licence No) - PIWC/GJ/15/2727(P446928) 1 FIU (Fee Rs.) 8850/- per ysar

ws. UPL LIMITED, Unit-5, Plot No. 746 & 750, GIOC Jhagadis, P.8.No.9, Jhagadia, Taluka: Jhagadia, District: BHARUCH, State:
Gujarat, PIN: 393110 ® ¥ &t Tt RAE @t 3 Al 3t GRwr 143.00 KL 3mam &6@ 5 R R 3w, i affa i

iR T Fn PIWCIGJI16/2727(P445926) Tty 13/07/2020 S0 & W) suiag €. 3t @ a0 Furey @ sosnayr & v

apfR wftfaaw, 1934 ¥ syeul @ 3uk 3 T v Rrgat qun ga et A afafea vel & oada ol g ap g
e # o €

Licence is heredy granted to Ws. UPL LIMITED, Unit-5, Plot No. 748 & 750, GIDC Jhagadia, P.B.No.9, Jhagadia, Taluka: Jhagadia,
District: BHARUCH, State: Gujarat, PIN: 393110 valid only for the importation and storage of 143.00 KL Petroleum of the class and
quantities as herein specified and nt?rage lhergof in the place described below and shown on the approved plan No P/WC/IGJ/156/2727

5) dated 13/07/2020 herelo subject to the p of the Petroleum Act. 1934 and the rule made thereunder and to the
further conditions of this Licence.

g ¥R 31st day of December 2029 & |
The Licence shall remain in force till the 31st day of December 2028

AARTH @ RAaror Description of Petroleum IRAC AR (Rreteet
#) MQuantity licenced in KL
ot & Wt RTH /Petroleum Class A in bulk 143.00 KL
T & wqw FRTH ¥ WM Petroleum Class A, otherwise than In bulk NIL
@ Wi fFTR /Petroleum Class B in bulk NIL
@ @ Wi e 31 /Petroleum Class B, otherwise than In bulk NIL
Tt 1 w4 ATGH /Petroleum Class C in bulk NIL
o 7w WIRGR ¥ A /Petroleum Class C.otherwise than in bulk NIL
F & /Total Capacity 143.00 KL
July 13, 2020
For Jt. Chi of Explosives
WC, Mumbai
areperes aftEt w1 Rer s e

DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

woeR oRE R R @ 3 Rl Tae dARe awN % Rarg 7% ¥ Plot No: 746 &750, Unit-5,GIDC Estate
Jhagadia , Jhagadia, Jhagadia, Taluka: Jhagadia, District: BHARUCH, State: Gujarat, PIN: 393110 W oY yaftyd € oaur IEH
fFITARA 3 Under Ground tank(s) for CLASS A ufFafaa ¥ |

The licensed premises, the layout , daries and other particulars of which are shown in the attached app d plan are at Plot
No: 746 &750, Unit-5,GIDC Estate Jhagadia , Jhagadia, Jhag Taluka: Jhagadia, District: BHARUCH, State: Gujarat, PIN: 393110
and consists of 3 Under Ground tank(s) for CLASS A together with connected facilities

Note:-This is system generated document

does not require signature.
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Factory License

Birectorate Zlnﬁ%fggfetp & Bealth

Gwjavat-State

Licens@towvack a factory
(Prescribed under Rule 5) License No. 5514

R a2 '“L€ense to work a factory pa 20.mar-199s
License is hereby granted to
Mr. ARUN C. ASHAR
For the premises known as
UPL LIMITED
situated at
PLOT NO. 746 750 G.I.D.C. JHAGADIA
Ta.: Jhagadia Dist.: Bharuch
for use as a factory within the limits specified in the plan approved by the
Joint Director Industrial Safety and Health, Surat Region
vide No. 5707 Date 12-Oct-1995 subject to provisions of the

Factories Act, 1948 and the Rules made thereunder,

The license is issued for:

Maximum Number of workers to be empioyed on any day during the Year :**Above 5000°"
Maximum installed power in B.H.P. on any day during the year -**Above 5000""

The license is valid up to 31st December 2022,
Fees paid Rs. 1556,900.00

Fees due Rs, 155,800.00
Excess Rs. 100.00

Place:  Bharuch Signature fll -
Date :  16-0ct-2020 AT ) A
Reason; Appioval o
Lecalion: Bharuch
Deputy Director
5.1 =S 5+ LS - Rl 0 TR RSB\ (ETENTE and Healt

AL O O R A R TARI AR AR DIEMED NN

TROK
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Site plant lay out approved by DISH

| ey
24 2a e MK DOM S RAM LITL e
00 ML WIDE MOAD 1
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i-.::r:
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e |
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Annexure - 3: Process flow diagram, chemical reaction and list of raw material of Product Clethodim

detala: (40 nval]
CHEMICAL REACTION
STEP-1: Preparation of ETB
o CHy O
/\/[L )\)j\
HaC H O+ HC™ SsH — A o uec s H
701 621 1322
CTA EM ETB
STEP-2- Proparation of MAA SALT
(e} o
U Naon JJ\/U\
CH. -+ ¥+ cHoH + H,O
HsC - —st—;'s] H4C O Na e $
116.1 124 a2 8
MAA MAA SALT
STEP-2. Prepavation of ST-Il
HCL CH; O

CHy O o

o
HCI (38 .5) )\ l

N, i ) M R, S e H3C/\S /-\’/«\CH
H4C s H HiC ONa  TOLUENE 3

1322 124 1722

eTe Methyl Acetoto Acetate Satt o
NaCi+ cO, +H,0
584 44 18

%@\g MANAGER

YRS ¢

A. Treatability/Feasiblty Study Roport (TFS) Uploaded in XGN on 2710612620 13:43:08 from 1P No: 124§,23.24.210.
B. 25353.UPL LIMITED (UNIT NO. 5] accepts the L EQAL responsibility
and undenakes that the furnished information 14 CORRELT & ACCURATE.
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Evaiuating uniicensed DynamicRDF feature. Glick hore lo- detals: |40 evalj

STEP-3: Preparation of ST-INA - ADDUCT

NaOCH3
+ HC_ /U\/LL
/\ /K/\/U\ kS Tobene

1723 132.1
ST-Il ' DMM
H:,(\:
0.__O
o}
P cH, T NaOCH,
HyC 54
9 CHy
3044 CH,
ST-Il ADDUCT

STEP-3. Preparation of STIIB

o
O (54) OH
? NaOCH,
0 TR B T + 2CH0H + NaCi
s Hy
H,C Toluene N /\‘ 54 58.4
¥ ) HC” 8 o
CHy
s 0~ o
( 72 é“’
sy 3044 cn, 2723
ST-8 ADDUCT ST-m

L/ d—

U" )u,Un!lT 5

A, Treatability/Feas|blity Study Report (TFS) Uploaded in XGN on 27/06/2020 13.45:95 from IP No: 125.23.24.210,
B. 253563-UPL LIMITED (UNIT NO. 5} accepts the LEGAL responsibility
and undertakes that the turnished information is CORRECT & ACCURATE
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STEP-4: Preparation of ST-IV
OH
o ©
CHy + hhc\)]\o/u\/cp'3 CAT-PD-12
H 30/\5 o Toluene
130.1
07 ~o AP-13
|
2723 CHy
ST-1
OH ¢ o
¢
CHy CH,y 3 OH
He” s 0 74
=
[e
326.4 Hs
ST-4 C-Acylated
STEP-5: Preparation of ST-V
oH o N g
CH;
CHy CHy + 2NaOH+ H,0  Tolwene
+ CHyOH+ 2H,0
e s 3 0 e 3 2
2 %
° oo -
3284  CHy 3583
B ST4 815
TORY MANAGER

"T0., UMIT-5

A Treatability/Foasiblity Study Report (TFS) Uploaded in XGN on 27/06/2020 13:41:08 from IP No: 125.23. 24.210.
B, 25353.UPL LIMITED (UNIT NO. 5) accepts the LEGAL resoonsibilty
and undernakes that the furnished information is CORRECY & ACCURATE
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STEP-6: Preparation of Trketone

+ "~ Hexane
2Hc +2NaCl + CO,
[s} 58.4 441
1168
2704
Triketone
ST-S
Step-7 to Step-9: Preparation of CPHA
STEP: THASTOANA
n,c/ﬁ\o’\c." +ITHAORAB0, B e ————o -,c’u\.:"' + CpMaOn $UINRED, 4 w0
o amenie Tatar Noryaisa scmamie  Giharol S | V0
A HAS) 1A siiany
. Mo sE 08T wa e “wo o e e o iae
STEP: B AHA TO ACPHA o n
i o Deg ©
-0 =
< Sunlt * Cl’\#\c‘ + e — " ,m.u/\/\c' +  Neci 4 WD
Merydicracmiamde | 18D 1 Saee ipvan e Scoram by D ce WA o mean 24 1l Saans
Sy sowiate T .
m—an 1.Apes; ACDwes,
) 110 Demee 400 ray = we “30
STEP: SACPHA TO CPHA
"
1 NG P G o wol.=
v (<] Gy SO
" b ;"\D/\?\ +
WxP‘ 2 "'“ ac e o
oay | moamon e O 'y Aot s
ACEnAL Sy rooriondy
AT T
tear kA "wa PP P
L P
Wogr” ' o S ok
s, \&.\:‘ + 2 NwOm . Z - — ~ \\.O,f\‘;\c. 4 SHCOOME 4 well 4 B
oo e AT oo, m e e Acare e VHEL B | 1 orlr oo wee  Sedue Tae W
- (CPMAL -
Lﬁ‘:m"‘d‘
razo o L 167 RS 20 LA e
Step-10: Preparation of Product Clethodim (CM-257)
STEP: Y0 TRKETONE 10 CM-227
’c-.
o
o, o 2
y \/t A 2l — oy W \/\/tl
we” Ny Ve 04808~ 24 * w0
Sl s Myttt B ol S ST 9
21BN HIE Laramror D et
B et ot dents o uiit T ene “e.ms ' >nm.m»m
Trews w e reten LPA N & et ¢m.
M Nt I W e .y w3
CAS Ny 119039734 ames=77 2 Inze21z

B/ TanY MANAGER
s, UNITS

voeray

A. Treatability/Feasiblity Study Report (TFS) Uploaded in XGN on 27/06/2020 12:43.05 from IP No: 125.23.24,.210

B: 25353-UPL LIMITED (UNIT NO. 5) accepts the LEGAL responsibility

and undertakes that the furnished Information is CORRECT & AL CURATE
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PROCESS FLOW DIAGRAM
HC to Air
A

Ethyl Mercaptan
—>|  Reactor with Crotonaldehyde

Step-1
Y
Crofonaldehyde >
Triethylamine —— ETB Synthesis

Ethyl Mercaptan > Addition Reaction
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Step 2 !
Methyl Acetoacetate » y ,
Addition Reaction
Water ——|
48% NaOH >
:
Salt of Methyl Acetoacetate
L |
Methyl Piperidiene —— » , — 0
Additiei Reaction
% H0 ——— ——  ToMethanol Recovery
Toluzne ——» 4
I ToMEE
%L__Agueous Layer |
2% NaHCO3 sol. - —» . —— Water Wash
Extraction
L ——*| Organic Layer |
v — Aqueous to ETP
————— :
Step -3 Azectropic Distilation|—
Organic ' L5 AqueoustoETP
Y —  Water
DimethyiMalonate -—— . . [ n
25% SMO solnin nethanol -———»f Addition Reaction Extraction
MO poider |
Toluene— 'i
Y
' .
Organic Layer
- —_— Residue to
Toluene Recovery —» hdlietation
Toluene ——{  Layer ToMethanol > Recovered Methanol v

Separation
wHol-057——| > * Retovery — ResiduetoMEE | ff“we'e?
_’

[ A
Y

20% NaCl 50l ——— | Organic Layer
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+ To MEE
¢ —* Toluene Loss
Azeotropic Azeotropic
Step 4 i
Ditillation toluene+water
' '
Recovered Toluenz To Methanol recovery
Stage-3 Product
after tolueneswater
recovery
[
Fresh Cat Dimethyl Amiropyridien ———¥)
Reconerd 10% Cat. Dimethyl Aminopyndiene sol. in Tolene Addition Reaction | -
Propionic Anhydrite u
v == e
Extraciion
— MIBK
' Aqueous-§y Agueous-By v
T metiyl
Orpzasc :':itfha e MiBK Propioic acid 0XHOE
ass M- B Water ARBK
Recovery
v ' Y Y
Cataistt To PA Recovery kcineraton | oA Recovery
Sctovered -
o |
M '
ToTolumme A MEE To PADL lation
v Recowery ¢ —
Toluene Recovered To PA recowery ¥ ¥ ' .
Residue by MIBK AR i Toluene
inceeration  Recoversd EIRRL Recomred
! prcar Ui oo oo R (O
Step§ .
48% NaOH ———»| Addition
" Extraction o
Water »| Reaction ———» Organic Layer ————» To Toluene —pistillation
Recovery .
\j ]
Recovsred  Residueto
Aqueous Layer “‘*ﬁ‘"e Toluene Incinerati
! 0L ¥
Step 6
: AdditionReaction |——————"¥ action
k), Y o O—
o Trhexane loss v
4 ToMethanol |
Flash Distillation X ey 1 ¥
Recowered s
P § = B
n-hexane
Bottom
recovered
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Step -7
HAS — E
Waler ——»| Addition Reaction
48% NaOH ——]
Efyl Acelaie y
Step -8 v
13-DCP————
48% NaOH —————»| Addition Reaction
Step -9 B —————— 48% NaOH
v
30% HCI WatersEthanobsgshyl |
> . 1 Acetateslito Toincineiation
48% NaOH —*{ Addition Reaction Ethancl reCOVerY  (poc frhanal +£45
Water ——— ¥ .
v
v Dichioromethane
Extraction & v
" e 5 SRR S FE——
Organic layer [_ AgQueous Laer
ik ———» Dichloromethane Loss 3
1.085 - Dichloromethare Recovered «—— L To Incineration |
Flash Distiliation
T 0362kg Mass from Step 6
Step -10 o
10%NaOH ————
Toluene ————— —»{ Addition Reaction |~ ToTauene moovery
e W
{__Aaveous Layer _]
¥
10% HCl ———
Extraction
Toluene ————
4 p— >4_7—7A_‘ v____v_y__*—_i
Organic Layer I Agueous Layer I
v v
I ToMEE I
Flash Distiliation
Toluene Recovery «——
— Residue to ‘
Recoversd Tolosned— % Incineration v
Product
CM-257
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List of raw material of Clethodim (CM-257)

Sr. No. Name of Raw Material Quantity
(in MT/Month)

1 CTA-7 43.74
2 ME-6 29.7

3 Triethyl Amine 0.09

4 CTA-7 for Scrubber 1.38

5 AAM -11 92.91
6 NaOH (48%) 505.74
7 HCI (30%) 546.48
8 Methyl Piperidiene 5.13

9 2% NaHCO3 99.33
10 MMD-13 87.78
11 SMO Powder 36.81
12 25% SMO Soln in Methanol 16.35
13 NaCl (20%) 160.71
14 Catalyst Dimethyl Aminopyridiene 2.97

15 10% Cat. Dimethyl 45.54
16 Aminopyridiene sol. in Toluene 2.34

17 Propionic Anhydrite 85.32
18 10% NaOH 238.11
19 Ethyl Acetate 65.01
20 Hydroxyl Amine Sulphate 52.14
21 1,3-DCP 71.13
22 HCI (10%) 250.8
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Material balance

INPUT QUANTITY OUTPUT QUANTITY
(kg/t) (ke/t)
Crotonaldehyde 265 PRODUCT
[Ethyl Mercaptan 180 Clethodim (96.7%) | 1000
Triethyl Amine 1 BY PRODUCT
Crotonaldehyde for Scrubber 8 Methanol 409
IMethyl Acetoacetate 563 Propionic Acid 196
WashWater-1 640 RECOVERY
NaOH (48%) 3065 ETB - From Scrubber 16
[HCL (30%) 3312
Methyl Piperidiene 3 Toluene 9185
Toluene 9626 Catalyst Dimethyl 276
2% NaHCO3 602 Aminopyridiene
Wash Water - 2 350 MIBK 870
MMD-13 332 n-Hexane 1873
SMO Powder 223| _ _ [Dichloromethane 1085
SMO in Methanol (25%) EEE TO ETP
Water 791| 2 8 [Stream - 1 379
[NaCl (20%) 974| & 2 [Stream -2 28]
Catalyst Dimethyl 18 Stream - 3 4050
Aminopyridiene Stream - 4 553
10% Cat. Dimethyl 28 TO MEE
[Aminopyridiene sol. in Toluene Stream - 1 2216
Toluene with Catalyst 248 Stream - 2 2437
|Propionic Anhydrite 517 Stream - 3 49
Water 939 Stream - 4 884|
Water wash to Ag. Layer 900 Stream - 5 5317
10% NaOH 63 TO INCINERATOR
MIBK 916 Stream - 1 547
Water 3296 Stream - 2 3]
n-Hexane 1972 Stream - 3 M1
|Ethyl Acetate 394 Stream - 4 71
|Hydroxyl Amine Sulphate 316 Stream - 5 263
Stream - 6 162
Water 594 Stream - 7 1443
1,3-DCP 431 Stream - 8 4220
Water 1021 TO AIR
|Dichloromethane 1142 HC 0.08|
NaOH (10%) 1380 CO; 245
[HCL (10%) 1520 FUGITIVE EMISSIONS
Water 1100 Solvent Losses 440
TOTAL 38256 TOTAL 38256|
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Annexure - 4: Head count notice by DISH
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Annexure - 5: Reply of Head Count notice by unit

= UPL Limited, Unit-5
Plot Ne.746 & 750, P.B. No9
GIDC, Dest. Sharuch
Jhagacka 393 110 Gujarat, Inda

w! upl-iid.com
€ +91 2645 226013
f; +91 2645 226017

dl.: 3. o . 2w

ufd,

alyel Baasde 59,
NABLs udL3a A3 xRAY,
e

fAnu: di. 23.0%.2021 ol A% ol B4Ga GUsd .

Hlotolly WESAL,

Guilsa fanuetl anapisust spuadiel 5 di. 23.03, 2021 ol A% allide Mseoti sta 524
SlHedloll ot 2ot WAl aa Ay WA SHedell Botd il wA udh sia &,
AeBWid 53¢ BegRAU AW YR 24 WA S B

Yl @. ad,

S

2ALMUS2Y QoateR .

AP 1. otlSe Aseotl Sta 524 sl [oaa O\C/
L. Lidd dul Ao WAE SRl
3. 5% Boflad el Ade

2T o 99»\ %'ﬂwauob"a—-
2N

-t '
)0

Registered OfMce: 3411, GIDC, Vapi 396 195, Gujarat, India, P +31 24N 242T1AFINK 247102 AENALAANEIAT
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e ~ |

Sr | Code tasmu Plant ths| States | Hospital
1] 1100187 [SANIAY DCSHI ccp Staft_
7| 1201176 [RAPILPATEL MANCOZER Staff
3| 101252 JUMESH SHAH [MANCOZER Staft
4| 1201419 [/IABRAD BORSE Immcm Staft
5 | 1209495 [SHASHIKANT BHAGAT MANCOZER Staft
6 | 1201512 |GAANAN KATTURE IFLECTRICAL Stafl
7 | 1201528 [AJAYSHANKAR DUSEY MANCOZER Staff
8 | 1201736 |HARENDRA KOSAMIYA o Staff
9 | 101737 |RAJESH PATEL cce Ffd!
10| 1303022 [VUAY K PATEL GF-1 Staff
11| 10WME [SAILESHRUMAR P PATEL (C |statt
| 12| 1303766 [ANSL PATIOAR MANCOZES {Statr
13| 1203362 |HARDIX PATEL MANCOZER staff
14| 1203227 |PRAFUL N PATEL |UPH S000 Statf_
15| 1203475 [TUSHAR MORI |teancozes seall
[ 15| 1205892 [IAVENDRA PARMAR MANCOZER staff
17| 1203670 |RAKESH BHAGAT ({3 seatt
18| 1203678 |shambhu bhikhabhai chauhan POLE Sualf
19| 1203707 |VINAY SHUKIA GF-2 Staff
20| 1203716 [ALPESH M PATEL GF-1 Staff
21| 1703752 |VANFAISING N_BAJ ACEPRATE Tstart
22| 10200 _[Santosh hiraal paret |MANCOZER Staff
23| 104238 |VIVEK R PANDEY GF-1 Staft
24| 1304242 |ASLAM NASHRUDDIN RENGAEZ UTILITY St
25 | 1204258 [MAMESH PATEL GF-1 15t
26| 10085 [RAIDEEP CHOVATIA SE 367 Statt
77| 1704315 |NARENDRA PATEL GF1 Staff
| 28 | 1204328 |MAHESH PATEL GF-3 Seatt
29| 130230 [KHIMILA SCEANK GF-1 Seatt
| 30| 1204383 |SANIAY PATEL GF.1 Seall
31| 1204387 |VIPUL PARMAR 61 sealt
32| 120430 |HARESH PATEL OMEGA PLANT siaft
33| 120443 P VAIMORA GF-1 B
34| 1204521 |VUAYKUMAR 8 VASAVA upoT Staft
35| 1204527 |HARDIK SHAH DT St
36| 1204535 |ARIUNSINK RANA uroy Staff
37| 1204535 [HIRENKUIAR DARIl UrGT Stall
38| 1204621 [HITESH SOLANKI GF-1 Staff
39| 1204677 [HARESH SOLANKI ANTRACOL Staft
40| 1201881 [UPENDRA SOLANK) UPE-3% Siall
AL 1701705 [RINKESH PATEL UPF-35 Staff
22| 1201853 [UMESH PANCHAL *t_umow. Staff
43| 1204521 [RAHULKUMAR POWER PLANT Statt
44| 1708550 [RAHUL SAXARTYA ANTRACOL [Srart
45| 1206967 [RONAK CHAUHAN INSTRUMENT statt
45| 1200574 [CHINTAN RANA ANTRACOL sealt
47| 1204577 _|SATPAL SINGH ACROLEN Seaff
48| 1205080 [PANKAI VASAVA MANCOZER |seatt
49| 1205050 [RASESHKUAMAR PATEL MECH{G-2) St
50| 1205208 | WGNESH PRAJAPATI ACAOLEIN staff
51| 1205268 |VAIBHAY KALE UPF3S STatt
52| 3205315 [PRADIFCUMAR P PATEL UPH 5303 Sufl
53| 1205370 [MAHEPALSINH GOHIL UPH 5000 Staft
54| 1205437 [NITIN RAVINDRALAL SHRIVASTAV UPH 5000 Stalt
551 1205385 |YATINKUMAR N PATEL UPF-35 Staff
56 | 1205533 [NARENDRA GULASRAD GHARATE UPH 5000 Staff
57| 1205551 |VINOO DALSHUKHAHA PATEL unLY Staft
58| 1205761 |GHISH PARSOTTAMEHA) PATEL NASH stadf
59 | 1205341 [MAHENDRA VARIANGABHAI PARIAR P12 statf
60| 1209475 [TARUNESH SURESH CHANDRA MOHAN MR 205 statt
61| 1205540 [MIAN K¥ADA MR 205 Stadf
62 | 1205542 [SAGAR SUKHADIYA MR 205 Statt
63| 106005 [BHAVINKUMAR DHANESHBHAI CHOKS! MNZ WOR PHASE _[StafT
B4 | 1705051 [NIRAV PATEL EXN seaff
65 | 1206142 [ASHWIN PARBATBHAI PIPROTAR MECH (6-4) Seatt
65| 1206162 [GAURANG PATEL aa Sttt
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671 1206152 |NGNESH BEAVSAR |CYN {Statt
68 | 1305153 |HARESH PATEL |MECH |&-3) {Statt
&3 | 1205277 | HARSHAD NAGINBHAL VASAVA UPH 5000 |statt
70 | 1206751 |NGNESH IASHVANT BHA PATEL UTIITY |seutr
71| 1206284 |ANANT LOKRANIAN TRIPATHI 15 Staff
72| 1306312 |NEERAJ RAMNIWASH VISHWAKARNA TEP sttt
73| 1208377 [RAKESH BUDHABHAL GOHIL A Saaft
74| 1206330 |RAMUMAR KUSHWANHA TEP Staft
75| 1206364 |RAMSINGH CHNADRAPAL YADAY ELECTIACAL Sralf
76| 1206280 |HARESHEUMAR RAMESHCHANDRA MEHTA  [MECH (G4) staff
77| 1206384 |RASESH MAGANBHAI SARADVA MECH (G4 Staft
78 | 1206489 |RONAK AJTEHAL PATEL TEP Stalf
79| 1206409 |SANIAYKUMAR SHAKRABHAI CHALKAN MECH {G-4]
80| 1206310 |[RAMAN KUMAR NETRAM SINGH TEP aff
U1 | 1206415 [RASESH THAXOR BHAI PARMAR TAANCOZED |Start
R2 | 1206425 [SACHIN SANTNATH CHAPALGADNKAR TEP Staff
83 | 1206155 [IIGARFALSINH NARENCRASHM SISODIA QA Staft
84| 1206482 [NAYAN BHARATRHAI RAMCAIYA e 267 Stafl
85 | 1206503 | MANISH NAVINEHAS VASAVA GF-3 Lnﬂ
86 | 12065500 |ALKESH VELANANDESA! KADAVALA GF-2_ Statf
87| 1006519 [ARPIT RAJENDRABHAI THAKXAR {INSTRUMENT Stall
BE | 1706521 |SANIAY BALUBHAL PARMAR G772 Staff
| 89 | 1705524 | KARLASH LAXMAN SANTE POWER PLANT |statt
90 | 1206537 |ANKIT BHARATBHAI PATEL G2 Staft
51| 1205567 [RANVKUMAK SHAKYA ACEFHATE Staf
92 | 1206568 |DIVYESH BIFINBHAI PATEL G#-1 Staf
53 [ 1206610 |SANTOSH R KUMAR GF2 |
94 | 1206617 [YOGESH MANSHUKHEHAI VASAVA MECH (63) S2aff
95| 1206675 |HEMANT VASANTEHAI PARMAR GF-1 Sttt
o6 | 1206670 [AWAT NITYANAND TIWARS POWER PLANT Suaf
97| 1206680 |NAVINKUMAR RAMANDHAI RATHVA GF-2 Seatf
a5 | 1206680 |MITESH CHATURSHAI VASANI | GF-2 Staft
99| 1200088 |HIMANSHU BACHUSHAI PATEL GF1 <14l
100] 1206685 [SHRIKANT NATVARESIAI PATEL INSTRUMENT St 1ff
101} 1206698 {GAURAV RAINIKANT MAKWANA GF-2 Staft
103] 1206702 |KAUSHAL NARESHKUMAR MOOI GF-1 St
1031 1206703 [BHAUTIK MASMUKHBHAI GORASIYA GF-1 staff
1] 1305757 |PRAFULIAYANTIBHAL BOGHANI GF-1 |5tatt
105] 1206721 | CYRNTAN MAAHESHEFAI CHALDFRY GF-3 ceaff
1206776 |SHRSCANT RATILAL PATEL GF-1 stafl
37| 120eu31  [PRAVIN PATEL UFH 5000 Staft
06| 1705535 [DEVABHAI VANKAR L3 Staff
[100] 1206805 [HRENKUMAR PATEL MECH [G-4) St alt
110 1208622 |RAIKUMAR KUSHWARA ACROLEIN St
111|  130652 | ALPESH VASAVA FLECTRICAL et
112| 1206355 |IIABRO SANER GF-2 Seatl
113] 1206575 [SAURASH VASUDEVEHA! KACHHIA B Stafl
114] 1206578 |[NIKUNI BASULAL LOAIYA GF2 Suaff
[115] 1706996 [HITESH BHARATEHA BHIMANS ELECTRACAL Seaft
116] 1206998 | DHARMESH MANHARSHAI FATEL INSTRUMENT |seatr
117] 1200045 lsmusn CHHINDIASHAI VASAVA CM 257 Seaff
118 1207077 |SANDEEP KANUBHAI DESAI UPI-14 Staft
18] 1207055 [RRISHNA CHANDAUSHAI VASAVA UPEIA [T
[120] 1207109 _[PRADIF HILAL BOKASE UPH 5000 Staff
121 1207123 [AIAY NARARS KAMBLE MR 205 Cualf
122] 1207123 |BRIKESH KUMAR RAM PRATAP KUMAR UPF-35 Staff
1231 1207159 [IAYESH BHIKHUBHAI NANERA GF-2 Sualf
128] 1207162 {RAJENDAA CHAMPAKBHAL VASAVA MANCOZER staff
125] 1207178 |ITENDRA RISHIPAL GF-2 Staft
126] 1207230 |DINESH IAYNTIBHAT PATEL UTILTY Staft
[327] 107236 [RAVIKUMAR MAHARAISINGH CHAUDHARY __ |GF-2 |sun
128] 1207227 |IAYDEEP MUKESHEMAI PATEL QA |statf
[120] 1207228 |ANKITKUMAR MAHESHBHA! PATEL UPE-35 [5eatt
130] 1207244 |DHAVAL PATEL G2 JSeatt
131] 1207263 [IAIVAN RANA QA |
132] 1207260 _[ASTBHAI GOADHANSHAI VASAVA UPF-35 Br
133] 1207260 |ANUIKUMAR VIRENDRA GAUR =0 |suﬂ
13a] 107392 |[VINOD GOSUL MAHAIAN |53 |sta¥
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135 1207286 [AYUSH KHARVA \GF-3 {Staft
136 1207339 [MAHESH JADAV MANCOZER Staff
137| 1207370 |VIKAS RAMOAS LOHOT P14 Stadi
18] 1207371 |ARUN ARVIND PATHAK LPH S000 Fu!
135| 1207372 [VIREN R PATEL POWER PLANT Staff
140| 1207374 | HITESH SURYAVANSHI G Stall Outdoor | keysben
141] 1207414 |PARTH RAMESHIIAL PANSURIA GF-3 Staff
142| 1207417 | MEHUL JAGADISHEHA| THESYA GF3 Stalt
143| 1207438 [SHESHANT MAHESHBHAS MAKWANA GF3 Sl
144 1207435 [VUAY FRATAP SINGH 3 staft
145] 1207446 [ASHISH SINGH GF-2 B
__a_qi 1207847 |SHAILESH RAYSANG THAKOR GF3 Staft
147] 1207455 |HEMANG RAMESHCHANDAA MEHTA P Sraft
a8} 1207461 |GANEANDER SINGH GF-3 Staff
139] 1207304 [ParUsH AMRUTLAL CHAVDA GF-1 Stafi
150] 1207485 |ITENDRA MAHESHWAR DAR DAS GF-3 Staff
1511 1207468 [PINKESH HIMMATEHAI PATEL |GF-3 Staft
152] 1307472 |IEETESH ZEENABHAS MACHHI GF-3 Staff
153] 1207473 [ASHOK RANCHODSHAI VASAVA GF-2 \staft
154] 1207483 Iwmssnumsumnm TEP Staft
155 1207482 |DEVIDAS YUVRAJ PATIL G2 Staff
156] 1307455 | NILESH GUOHATRA Gi-3 Statf Ouidoor | Heafing |
157| 1207301 |ARPIT PATEL Gi-2 Seatf
188] 1207525 | 0axiT IAGDISHBHAI PATER {SE 357 Staft
155 1207541 [SANTKUMAR MAYTAM MISHRA |5E 367 St o
160] 1207550 | MAYUR IASABHAI SHIROYA SE 367 Staff
151] 1207552 |VISAY BHIKHAN RUMALE SE 367 Statt
162| 1207557 |[RAKESH GHANSHYAMBHA] SOLANKI EX3] Seall
153 1207558 | TUSHAR BAHADURSING GIRASE SE 367 statt
154] 1207563 [ASHU SATYAVEER SINSH af-3 Saaft
166] 1207565 [SUSHIL SHIVKUMAR KAMAL SE 367 Staff
166] 1207567 |DEVANG ANSLBHAI JOSHI oPaP Szaft
167] 1207531 [RAJESH CHHATRAPAL SAROI SE 367 S1aft
1680 1207608 [SAMIAYKUMAR RATILAL SEVAX SE 357 Staff
169] 1207612 |HEMANT PARSOTTAMENAI PATEL SE 367 Suaft
120] 1207636 [RAXFSH PATEL UTILTY Staff
171 1207643 [PAWAN DESALE PCL3 Staff
172] 1307665 [RAHLL MACHHI GF-1 Stat!
173] 1207687 [SAFICUR ISMAILBHAL BADI QA Staft
374 1207713 [YOGESH VAXIBHAI SAKHIVA SE 357 staff
175] 1207742 |OENESH KOMALSING GIRASE UTILTY |Statt
16| 1207743 [SMRUTIRANIAN GADADHAR PANIGRAHL FOWER PLANT Stafl
177] 1207759 [IIGNESH CHMANBHA PARMAR GF-1 statf
178 1207779 [IAYESH KATASA INSTRUMENT Statt
179 1207755 |[RAMKRISHNA KMAIRNAR PCl3 Statf
180| 1207809 |SAMADHAN NANDERE MR 205 Sttt
183]  1207850 [DHAVIN PRAVAPATI UP)-14 MEE Staff
132] 1207679 [IGNESH PARMAR UPI-34 MEE Staff
[183] 1207938 |CHIRAG THUMMAR MANCOZER Seall
184 1207988 |Sandeep Singh Yadav SAFETY Seaff
185| 1207385 |SHAILESH SSARA UpPl-12 Seatf
185 1208007 | IMOHAN MAHAIAN GF-1 Seaft
157 1308008 [PRAVEEN PRAJAPATI ELECTRICAL Sealf
183|  1208053 [SOHIL MULTANI GF-1 Seaft
ml 1208064 [ANKUR PARMAR (OMEGA PLANT Saft
190] 1208128 ILESHIMAI VASAVA UPI-12 MEE Staff
[191] 1208187 AYSINH RATHOD CCP Stalt
152] 1200160 TR MISTRY MGLO3 Sualf
153] 1208173 IYAGNIK HIRPARA GF-2 Staff
E} 1208150 |HIREN KHATRI SAFETY Stall
1550 1208217 (SATISH VADHER GF-2 Staft
196] 5208220 |VUAY PARMAR (M 257 Staft
157] 1208224 |MEHUL TARAR GF-1 Sraft
198] 1208259 |SUBRATA SAMANTA GF-2 5taff
199] 1208287 |Pravin Battisa (M 257 Statt
200] 1306315 [SMITKUMAR PATEL (M 257 |statr Outd Jayalx
zﬁ] 1208340 [AKSHAY SONWANE IMNZ WOR PHASE-I [Staff
00| 104383 [PRASENIT MONDAL |ACROLEN seaff
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203] 1208621 [VUAY KUMAR PATEL ANTAACOL Sraft
|204] 1208628 |RAJESHKUMARPATEL (53 Staft
205] 1208658 _|IAGDISHEHAI VASAVA M 257
206 10WATD  [KRUNAL PATEL M 257 Statl Not found
07| _120853% | KRUNAL SURATI GF-3 Staéf Ouldoor_|layabers
208] 1208705 [HARDSC JAMALIYA M 257 St alf
308| 106731 [Chandso Mkhra oM 257 staff
210 1208733 |Dharmendrsinh Ravali CM 257 Stalt
211 1208734 _[Hardkbhal Patel CM 257 Isun Indoor | layaben
212| 1208741 [Ketend Govaiy M 257 Fm Not found
213 1208774 [IAYESH VASAVA GF-2 Seull
214 1208780 [VANRASINH DODIYA M 357 [sat Not found
215| 1208558 |PRADEEP MISHRA QA Suaft
216] 1204924 |TEJAS BORSE M 257 Staff Outd: ¢
217] 1208938 [RISAN PAIMAR GF-J Staft
218] 1200063 [NEHAL MEHATA (M 257 Staff Nat found
213] 1208365 IVAN SOMANING GOTSUSVE M 257 Staft
220] 1209007 | VISHVAITSING PRAVINSINH CHARZYA QA Staff
221] 1206011 |MITESH THALA (SE 367 Staff
222] 1205045 |NITESHKUMAR PATEL M 257 Start Owideor |Jayabion
223] 1205084 [HARDIK AMARUTIYA GF-3 Staff
224] 1305066 |IAY CHANDARANA P14 Stall
225| 1305055 [SOLANKI VUAY POWER PLANT Staff
226] 1209161 |OHAVAL RANA GF-2 Staff
227| 1209163 [RAGHUNATSH SE 367 Sttt
28| 1208192 [AIAY UNGAYAT lﬁwm BT Szatt
29| 1206208 [IAY MORI ETP S1all
230| 1209233 |KRIPAL DODIYA GF-2 <oaff
231] 1204208 [SMIT PARMAR UTILTY Suaft
232 Mihir Vania Acophate s
233 Sahil Ahir Acephate Quess
238 [Santosh Vasaa MANCOZEB Clswss
235 Darshit Rupapad; Quiess.
Uryesh Patel UP-12 MEE Cuess
237 [Santosh GF-1 Canesh
238 [Sanat Patel GF-2 Oy
218 Mali ETP uess
240 Daxesh Pareih FROJECT Quen
241 Niraw Patel MR 205 Qs
242 Shantilal Admin Avi Driver
43 Ajay Adavin Al Diwer
244 Kamivsh Admin Tirth |Driver
248| Iint Admin Dulip Driver
246 Vipal Admin ey Matafi Driver
247] Haresh Admin Ly Mai ol D it
268 JAshwin [ Admin lay Mataji |Oriver
249| Sanjay [Admin ey Matai Oriver
: Nitesh Bind (M 257 Staff indoor 1
Devendrasinh Dhami |SASETY Staff findoor aben
SURESH CHANDRA lse 367 ROUYAL SECURITY & LABOUR DRGANSATION
2531 1000002558 |VUAY KUMAR KRISHNA SE 367 ROYAL SECURITY & LABOUR DRGANSATION
254] 1000002674 [VIAY RUMAS SADHU RAM |SE 367 Iwm SECURITYE LABOUR CREANISATION
255 1000003735 | DEEPAK KOL {5E 367 {ROYAL SECURITYA LABOUR CRGANISATION
[256]1000006E31 [ARLINAXUMAR |SE 367 lmm SECURITY& LASOUR ORGANISATION
257 1000007578 | PRAVIN KUMAR JAMUNKAR {SE 367 |ROYAL SECURITYS LABOUR ORGANISATION
m‘ 1000007681 | KAILESH MUNNA |S€ 367 |ROYALSECURITY & LABOUR ORGANISATION
2551000007771 | KAMAL SINGH KASDE SE 367 |ROYAL SECURITY& LASGUR ORGANISATION
F60| 1000007355 | AMAR SINGH KORKL SE 367 | ROYAL SECURITYA LABDUR ORGANISATION
| 261 [ 1000001605 | PRAMODKUMAR RADHACHARAN GF-3 |ROYAL SECURITY& LABCUR ORGANISATION
762 1000001648 | SHANKARLAL PATIL 63 [ROYAL SECURITY& LABOUR ORGANISATION
263| 1000001659 | SUKAI RAWAT GF-3 |ROYAL SECURITY & LABOAR ORGANISATION
264] 1000002451 [ SHYAM LAL JAMBEXAR GF-3 [ROYAL SECUNITV& LABCUR ORGANISATION
265 1000002453 | SAXVINDAR SINGH GF-3 ROYAL SECURITYS LABCA/R ORGANISATION
266} 1000002451 [SUMIT RANIIT SINGH GF-3 ADTAL SECURIT Y& LABOUR ONGANISATYON
257 1000003622 | GOVIND KASDEKAR GF3 HOYAL SECURTYS LABOUR ORGANISATION
268 1000005700 | NARENDRABHAL NAVALBHAI VASAVA GF-3 AOYAL SECURITYS LABOUR ORGANISATION
268] 1000005236 |DOSHI MANISH KUMAR GF-3 ROYAL SECURITY & LABOUR DRGANSATION
270{ 000005618 | ARUN CUMAR YADAY GF-3 NOVAL SECURTTY : LABOUR DRGANTSATION
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371[ 1000007347 | BALAKRATW SEALE EE TROYAL SECURITYA LASOUR ORGANISATION
(272 100007343 | ROHI RAKESH KUMAR GF3 |ROTAL SECURTYA LABOUS ORGANISATION
773] 1000007579 | AJAY GIRDHAR] 63 ROVAL SECURITY & LAECUR ORGANISATION
374] 1000007265 [VASUDEV PARASIAM JAMBEXAR GF-3 ALPAL SECUTITYI& LABOUR ORSANISATION
275] 100009025 [SANTULAL TUMLA oF-3 ROYAL SECURITY& LABOUR ORGANSATION
276! 100005653 | VASAVA SUNIL NARPAT BHAI ETF AOYAL SECURITY & LABOUR DRGANSATION
2771000007343 | RAIFSH KALME 1P TROYAL SECURITY i LABOLIR OBGAMSATION
2781000001555 | MANOIBHAL HATDAS SODHA j6E1 TROYAL SECURITY® LABOLR DRGANTSATION
(279 | 1000001733 | VISHNU RAVAT [ [ROYALSECURITYA LABOUR DAGANISATION
280 1000002369 |AMIT YADAV GF-1 JROYAL SECURITY & LABOUR ORGANISATION
281 10000C247 | MANZEET SINGH GF-1 ROYAL SECURITY & LABOUR CRGANISATION
82| 1000003043 |mmmm G- ROYAL SECURITYS LABOUR ORGANISATION
| 283{ 1000003359 [ RANIEET YADAV. GF-1 TROYAL SECURITYA LASOUR ORGANISATION
224] 1000002400 | TEIBHAN YADAV. &F | ROYAL SECURITYA LABOUR ORGANISATION
[285] 1000003502 [AVST RUMAR GF1 |RCTAL SECUNITY& LAUGUN DRGARISATION
286] 1000005453 | HARIOM KUSHWAHA GF1 ROVAL SECURITY®& LADOUR ORGANISATION
Z87] L000005563 [VASAVA SURESH VIRSANG BHA GF-1 ROYAL SECURTTY&, LABOALR DRGANISATION
258] 1000005575 | DIVANBHA] MAHENDRA VASAVA GF-1 ROVAL SECURTT Y& LABOUR ORGANISATION
23] 1000006805 [ROHIT SANTOSH SHATMA GF1 HOYAL SECURTT Y& LABOUR ORGANISATION
290 WO0007887 |VUAY ACCHELAL KOL GF-1 ROYAL SECURITY S LABOUR ORGANISATION
{2511 1000007450 |AVOHESH PINDARE TURARAM GF-1 ROVAL SECURITY & LAEOUR ORGANSATION
232 10000078 18 |PANKAS SUBHASH CHANDRA GF-1 ROYAL SECURITY & LABOUR ORGANISATION
293 1000007519 |VIMAL BASLU SHARMA 1GF-1 IROYAL SECUSITYA LABOUR ORGANISATION
204 100000785 |INVINALAL MOHARYA J =0 TROYAL SECURITYA LABOLIR DRGANTATION
295 100000798 7 | RAJESH IAMBEXAR 1651 ROVAL SECURITYA LABOUR ORGANISATION
256 1000007922 | ANAND PRAIAPATI | ‘novu.smnml LABOUR ORGANISATION
| 267 1000077558 | CHOTELAL KEVAT G-1 {SOVAL SECURITYA LASOUR ORGANISATION
208 | 1000009023 | CHOUTU KADMA Gl |ROYALSECUNITY& LASOUR DRGANISATION
299 | 1000002502 | IAGRAM ASHARAM GF-1 ROVAL SECUNITYA LABOUR ORGANISATION
30| 1000010175 | RAMEINGH JAGTHSH EUSIAVAIA ar1 AOYAL SCUNITYS LABOUR ONCANISATION
301| 1000010725 | RAHUL KALYAN SINGH GF1 AOTAL SECURIT Y& LABOUR ORGANISATION
30| 1000011178 | PAWAN GHANSHYAM GF1 ROYAL SECUNT Y& LADOUR GRGANISATION
| 5031000001657 | RAMCHANDRA KAILE iR 205 ROYAL SECLIRT Y& LABOUR ORGANISATION
304] 1000002425 | ABHISWEK IARSNE WA 205 |ROYAL SECURIT Y& LABCAUR ORGANISATION
HO000G2 703 [VUAY BHILALA MR 205 ROYAL SECUMTYA LABOUR ORGANISATION
1000003620 |FOOL SNGH Ml 205 ROVAL SECURITYS LABOUR ORGANISATION

307 1000006452 IAVINASH KAILE WA 205 ROVAL SECURITYS LABOUR ORGANSATION
308 | 500001 LL35 |DULE CHANDRA [ 205 ROVAL SECURITY & LABOUR ORGANSATION
309 000001629 |DEEPENDRA GF-2 ROVAL SECURITYS LABOUR ORGANISATION
310] 1000001688 [SAND) KUMAR GF2 JROYAL SECURITYS LABOUR DRGANGATION
313 | 100000 1608 [RAIU KUSWAH Ge2 | ROYAL SECURITY & LASOUR QEGANISATION
32| 1000001718 |VIAY JARSNE GF2 [ROVALSECURITY®, LASOUR DRGANISATION
13 1000001727 | RAMPRAKASH DINKAR Gi-2 ROYAL SECURITY & LABOUR ORGANISATION
14[ 1000002420 | AMAN KUMAS Gi-2 ROYAL SECURITYA LABOUR ORGANISATION
335 1000002723 | MARSH YADAV GF2 ROYAL SECURITY& LARDUR ORGANISATION
316] 1000003445 | SHIV BIHARI GF2 ROYAL SECURITY & LADOUR ORGANISATION
17| 1000005554 [HAI_KASDE GF-2 [ROYAL SECURITY& LABOUR ORGANISATION
313] 1000006455 | KUMILAL GF2 [ROYAL SECURITY& IABOUR ORGANISATION
319] 10000053 39 | OMPRAXASH GF-2 ROYAL SECURITY& LABOUR ORGANISATION
320] 1000007524 | MITHUN [ ROYAL SECURITE& LABCLR ORGANISATION
[571] 1000009549 | VIRAN KHUSHWARA GF-2 ROYAL SECUTUTYS LADOUR ORGANISATION
322[ 1000010502 | ARVAND PANDEY GF-2 ROYAL SECURITY& LABOUR ORGANISATION
[323] Er00n3281 |CMPRAKASH RHILAVESAR UFoT ROYAL SECURIT 18 LABCUR ORGANISATION
326] L000005852 [UMESH BHAJ LAXMAN BHAI VASAVA UPDT ROYAL SECURITY& LADOUR ORGANISATION
3251 1000005867 |Ratulbhal mukeadbhal UPD1 ROYAL SECURITY& LADOLR DRGANSATION
3261 1000010175 |RAJKUMAR MONLAL MAVSKAR uPaT ROTAL SECURTY# LABOUR ORGANISATION
(327 L000ULDL78 | ASHARAM PATIRAM KASOEKAR UPDT |ROYAL SECURITYS LABOUR DRGANSATION
328 1000001804 lom KASDE ACROLEIN ROYAL SECURITY & LABOLIR DRGANISATION
329) 1000002798 | DIEAK YADAY ALROLEIN ROYAL SECURITYS LABOUR ORGANISATION
330] 1000003524 | NILESH JAMUKAR ACROLEIN ROVAL SECURITY S LABOUR ORGANISATION
333 100000341 | DHARM SINGH SATHE ACROLEIN ROVALSECUNITYA LABOUR ORGANISATION
332| 1000002434 | NERRU LAL RAILE ANTRACOL ROYAL SECURITY & LABOUR ORGANISATION
(333 000008 | RAMAKANT DEVED! ANTRACOL ROYAL SECURITY & LABOUR ORGANISATION
334 1000003310 | RAMESHWAR HIRALAL ANTRACOL ROYAL SECURITYA LASOUR ORGANISATION
335| 1000002563 | SARVESH KUMAR POWER FLANT Inmu.s:cunm & LABOUR ORGANISATION
316 100002565 | GHANSHYAN: SAKHARAM POWER PLANT ROYAL SECURITY& LASCUR ORGANISATION
337| 1000014710 | SHA| KISHAN POWER PLANT ROVAL SECURITY& LABOUR ORGANISATION
338 100000396 | MAND) KUMAR POVER PLNY |SC VAL SECURITYA LADOUR ORGANISATION
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3291000005715 [CHANDAR GAUTAM POWER PLANT ROYAL SECURITY& LADGUR ORGANISATION
340[ LXK TS33 | RAMSHASAN YADAY POWER PLANT AOTAL SECUTY& LABCUR DRGANISATION
341 000007875 [PRAVIN PREJAPATI POWER PLANT ROAL SECUSITYS LADOUR ORGANISATION
342 1000007885 [RAMLAL OIOTELAL JAMBERAR POWER PLANT ROYAL SECURITYA LABOUR ORGANISATION
43] 1000007964 [ARUNEESH RAWAT FOWER PLANT ROYAL SECURITY A LABOUR ORGANSATION
344|1000006062 [GYANI SUKURU KOL POWER PLANT _ [ROVAL SECURITY S LABOUR DRGANISATION
345/ 1000006348 [PRAKASH PREMLAL CHATUREAR EOWER PLANT ROYAL SECUTITYA LABOUR DAGANKATION
346[ 1000008575 [ DEEPL KUMAR SURSH POWER PLANT ROYAL SECURITYA LABOUR ORGANISATION
347[ 1000010736 |CHANGR PRAKASH RAM PRASAD POWER PLANT |ROUYALSECURITYA LASOUR ORGANISATION
[ 1481 1000011131 |RAIU KUSHWAHA POWER PLANT {ROYAL SECURITYS LABOUR ORGANISATION
345 1000003240 | DINESH KUMSH €M 257 Iaom SECURITYA LASOUR ORGANISATION
150/ 1000007765 | KENDE SRALE EIESI ROVAL SECURITYA LABOUR ORGANISATION
351] 1000007501 [SUNIL SABULAL CHATUR CM 257 ROYAL SECURITY& LASOUR ORGANISATION
382 1000007203 [ GANGAPRASAD MOTILAL M 257 RCYAL SECURITYS LABDUR ORGANISATION
353] LO0D0UTS05 |KUNARLAL KOMAL KASTEXAL o 2sy TCYAL SECUITYS LARCUN ORCAMISATION __ |Not found
354] 1000007907 [MANIRAM SANTULAL DHIKARE M 257 ROYAL SECURTTY& LABDUR ORGANISATION | Not found
355/ 1000007903 [SUKHDEV SASULAL CHATUR GF-1 ROYAL SECURITY& LABOUR ORGANISATION
3561 1000007959 [KAMAL LAXMAN PANSE oM 257 ROVAL SECURITYS LABOUR DRGANSSATION | Not Found
257| LOCO09020 [INDRAPAL SINGH YADAV CM 257 ROVAL SECURITY & LABOUR ORGANSATION
358] 1000001403 [RAJESH PAL UPE-35 .5 Enlesprises
|350] 1000003627 [SURESH PAL UPF-35 5.P.5 Entesprises

3E0{ 1000003700 | SUKHDEY PRAIAPATI P35 5.P.S Entespy

351 | 10000G 720 [KAPILIATAY u2i-14 5.7 Enterp

162 [ 1000003857 | YASHPAL PAL UPF35 S.P.5 Entarprises

153 1000001947 [AOHIT KUMAR U114 S.PS Entersines

354 | 10COO0GOES | DINESH PAL UPl-14 5.PS Enterprices

3651000005055 | GAIENIRA PAL UPF-35 |5P5 Enterprises

356] 1000006471 [ SUKHDEV LOOH! UPF-35 |28 Enterprises

357| 1000006097 RAHUL PAL UPF-35 575 Enterprises

3681 1000006107 [DEVSINGH DAGHEL UPEIS S.9.5 Entasprives

369] 1000006622 {INDARPAL UPF-35 SPS Erterprines

701000009063 | ASHIA LOOHI UPF35 P.S Enterprises

7111000010173 |DHARMVEER SHARMA UPE-35 .05 Entesprives

72{ 1000010174 Iumwno PAL UPF-35 S.P.S Enterprines

3731000050515 [CHANDAN XUMAR UPF-35 S.P.S Enterpeies

374] 1000001404 [XALIDAS MELA VASAVA MANCOZES Dilip & Company

3751000001447 [KAMLESH NATVAR VASAVA UPF-35 Dilip & Company

376 1000001457 | DINESH BUAL VASAVA MANCOZES itig & Company

277[ 1000001458 |FAIUBHAI SEVAX VASAVA UPF-35 Odlip & Company

378 1000001477 [LALL ISHWAR VASAVA MANCOTER |Ddlip & Company

379 1000001485 | BALL RAVIIEHAI VASAVA RCL3 |0dfip & Company

380| 100000 1490 [ SANIAY BHARMAL VASAVA £ Cip & Coapany

351] 1000001507 | DAUD MATHUR VASAVA QA Diip & Comparny

282 1000001540 [PARESH IIVA VASAVA UPF-3% Diip & Company

383] 1000001585 [GANESH SOMA VASAVA MANCOZER Dip & Company

3841 1000001552 |VASAVA GANESHEHAI ARIUNBHAI UPF-38 Ditp & Campany

385 100000155 [VASAVA AARASHEHAI JASHAVANTBHA UPF35 Ditp & Com

1000001558 [VASAVA VIPULKUNMAR VUAYBHAL UPF-35 Divp & Company

3871000001573 [VASAVA FATESING IESANG lew Divp & Company

340 | 1000001590 [ VASAVA ASHOKEHAI SHANTRALRHAI UPF35 Dilig & Company

3851000002791 [VASAYA VIKAAMSHA) MANCOZEB DHip & Company
| 390] 1000003271 [IAYESH KUMAR PCLY |Ditip & C: Ny

351] 1000003610 [VISHAL SHAL VASAVA ETP |08y & Compatry

397 | 1000005121 [SHAILESHRHAI SHUKABSAL VASAVA [¥E] |oitlp & Company
393 ] 1000010701 | SHUKALBHA! ADMIN Fﬂbl Company

394 VIIAY B PL3 Odip & Company

355] 1000005245 | MAHENGRA HATE E¥3 | MAA NARMADA ENGINEERINGS

396] 1000008333 | AKHILESH KUMAR |s€ 367 [MAS MARMADA ENGINEERINGS

397] 1000009335 |VISHRAM |SE 357 | MAR NASMADA ENGINEERINGS

308} 1000010151 [DINOO OM PRAXASH £ 367 [MAA NARMADA ENGINEERINGS

395 S000C01936 {SUNIL GF-3 [ MAA RARMADA ENGINEERINGS

800} 100001572 |ANURAS NISHAD GF-3 [ 1AL RARMADA ENGINEERINGS
40113000002073 [LAVEUSH PRAIAPATI GF-3 |MAA NARMADA ENGINEERINGS
|02 3000006494 [AMIT KUIAR ZAM KAILASH GF3 ‘m NARMADA ENGINEERINGS

AC3] 1000006493 [AAMKUMAR DULARE GF-3 MAA NARMADA ENGINEERINGS

404 | 1000005511 [IANAK] GE3 |MAA NARMADA ENGINEERSNGS

405] 1000006538 [RAJENDARA RAM KUMAR YADAY G5-3 {MAA NARMADA ENGINEERINGS

4061 100000STAT [WISHAL MEVA LAL 6F-3 IMAA NATMADA ENGINEERINGS
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07| 100005753 FVIIAY BHAGVANDEEN GF-3 MAA NARMADA ENGINEERINGS
20 | 1007602 [ KAILASH SINGH GF-3 MAA NATMADA ENGINEERINGS
03| 000007555 {RAVENDRA SINGH GOND G- AAA NARIMADA ENGINEERINGS
210} 1000007857 | AKHENDRA SINGH GF-3 MAA NARMADA ENGINEERINGS
A11] 1000007579 |BALVEER SINGH GF-3 MAA NATMADA ENGINEERINGS
2123000011238 |AKASH YADAV GF-3 MAA NARMADA ENGINEERINGS
433{1000011228 [RAENDRA PAL GF-3 MAA BARMADA ENGINEERINGS
|41 1000011445 [AFSAS YADAV 6F-3 MAA NARMADA ENGINEERINGS
415 1000007386 | SURAIKUMAR KANATYALAL UPI-14 MAA NARMADA ENGINEERINGS
415 100000528 [SHAILESH MANSANGEHA! VASAVA G MAA NARMADA ENGINEERINGS
217] 1000007559 |VASAVA BHARAT KARANSING |\R 205 (M2 RARMADA ENGINEERINGS indoor
| £18] 1000007787 | AJAY HERIYABHAI VASAVA R 205 MAA NAZSIADA ENGINEERINGS
£15} 1000001527 [ SOURASH SINGH GF-2 MAA NARMADA ENGINEERINGS
230] 1000003336 | TULARAM YADAV GF2 MAA NAZMADA ENGINEERINGS
221} OO0 I68Z [RARESH IATHOD GF-2 1A0A NARMADA ENGINEERINGS
422} H000003633 JABHIEET MAHESH PRASAD GF2 MAA NARMADA ENGINEERINGS
223} 1000003635 |MAN SINGH GF-2 A NARMADA ENGINEERINGS
474 1000587 |[MANGAL SINGH GF-2 luw\ NARMADA ENGINEERNGS Indoor __ |layaben
425] 100000094 1 |GOPAL NATURAM GF-7 MAA NATIMADA ENGINEERINGS
2261 1000005423 [VASAVA VIRENDRATHM VINODEHA! Gi-2 MAR NARMADA ENGINEERINGS
|427] 1000006512 | RANDHA MIT THU G2 MAA NATMADA ENGINEERINGS
4281000006785 [AAINISH KUMAR GF-2 MAA NAMADA ENGINEERINGS Outdood
425 1000006726 | DAL GOVIND MEVA LAL G- MAA NARMADA ENGINEERINGS
A30] 1000O0ETES [RITESH RANVEER Ex MAA NARMADA ENGINEERINGS
4311000005593 | SANIAY VANSHAXAR GF-2 MAA NARMADA ENGREERINGS
432] 1000007000 | ABHISHEK SEN GF2 MAA NARMADA ENGINEERINGS
233[ 1000007 556 INEELESH VEER SING YADAV GF-2 MAA NARMADA ENGINEERINGS
434] 1000007358 [VINOD RAM MILAN YADAY GF-2 MAA NAZMADA ENGINEERINGS
435] 00007563 [VASAVA KANAIYABHAI GF-2 MAA NARMADA ENGINEERINGS
22A11000007585 [SANDIP KUMAR VASAVA GF-2 Im NARPAADA ENGINEERINGS
A37] 1000007565 | MULAYAM SINGH KADNWI GF-2 [IAA NARMADA ENGINEERINGS
A38] 1000M0S 18 [UTTAM RAXKESH GF-2 IMAA NANMADA ENGINEERINGS
439 1000010560 [VINOD VANSHEAR GF2 TNVAR NARMADA ENGINEERINGS
A20] 1000007 708 | VASAVA VINOD BHAI KANTIBHAI uPoT |MAA NATMADA ENGINEERINGS
2211000010183 [SHIVEUMAR JASKARAN UPDT [MAA NARMADA ENGINEERINGS
4421000010124 [ RAVIRAI CHOTELAL et MAA NARMADA ENGRVEERINGS
443] 1000005158 |KALIDEEN HAMAR UPI-12 MEE MAA NARMADA ENGINEERINGS
444 [ 1000005250 | VIWOD KUMAR RAMESHWAR UPi-12 MEE MAA NARMADA ENGINEERINGS
2451 10000054 72 | RAHENDRA KUMAR GANGARAM UPI-12 MEE MAA NARMADA ENGINEERINGS
4451 1000006555 | SUNIL KUMAR UPI-12 MEE MAA NARMADA ENGINEERINGS
247 1000001920 [SATYA BEER ACEPHATE MAA NASMADA ENGINEERINGS
488} 1000001358 |SUKHDEEN ACEPHATE MAA NAZMADA ENGINEERINGS
463] 1000006339 {RAM BARAN ACEFHATE MAA NARMADA ENGINEERINGS
4501 3000006535 [AMAR CHANDRA ACEPHATE | MAA NARMADA ENGINEERINGS
451 1000006503 [SHIV KUMAR ACEFHATE IMAA NARMADA ENGINEERINGS
452/ 1000006738 [ROHIT PRAJAPATI ACEPHATE IMAA NARMADA ENGINEERWGS
53] 1000007509 | WITESH RAMEISHAN PRAIAPATI ACEPHATE |MAA NATMADA ENGINEERINGS
|454] 1000002617 | MURAT SINGH TEP |MAA NARMADA ENGINEERINGS
455 1000001548 [FUL S TEP {MAA NARMADA ENGINEERINGS
456] 1000005037 [IAYNDRABHAI RATANGHAI VASAVA e [MAA NARMADA ENGINEERINGS
4571000005873 | Vijaybhai ibhal = MAA NATMADA ENGINEERINGS
58] 10000063 36 | ABHISEK SINGH TEP MAA NARMADA ENGINEERINGS
£55| LO0000R51 [ RAN BABU JEP MAA NARMADA ENGINEERINGS
60| LOOO7305 | KISHORBHAS VASAVA TEP MAA NARMADA ENGINEERINGS
251 1000007803 | AJAY SINGH TEP MAA NASMADA ENGINEERINGS
£67) 1000010713 [FRATAP SINGH PAL [TEP MAA NARMADA ENGINEERINGS
4631 1000011221 | SHAMLANDRA YADAY EP MAA NARMADA ENGINEERINGS
464 10000117222 {RAVIKUMAR 1EP MAA NASMADA ENGINEERINGS
455! 1000011324 [AKHILESH RAMCHANDRA TEP [MAA NARMADA ENGINEERINGS
a06] 1000011442 {PAWAN YADAV TEP |MAA NARMADA ENGINEERIGS
Q671 1000002506 | ALOK KUMAR KAM PRAXASH NASH | MM NATMACA ENGINEERINGS
468 | 1000003514 |NTESHEHAI RATANSHAI [NASH [MAA NAIMADA ENGINEERINGS
A5 1000011108 [ARVIND {NASH {MAA NARMADA ENGINEERINGS
470 1000011108 [SONU RAIPOOT NASH MAA NAFMADA ENGINEERINGS
|A7A[ 1000001987 [MANIRAM 52 MAA NARMADA ENGINEERINGS
472 1000007585 | DIUP SINGH €S2 MAA NARMADA ENGINEERINGS
4730 1000002203 | DHARMEN PAL MANCOZES POONAM ENTERPRISE

ATA] 1122 [ MANESH HAM DEV SF-2 POONANM ENTERFRISE
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(475 1000007146 | RAMMILAN MANCOZES FOONAM ENTERPRISE

476 1000007 147 | BHARATKUMAR PAL GF-1 POONAM ENTERPRISE

&77] 10002150 |PRAMOD KUMAR PAL UP)-12 MEE FOONAM ENTERPRISE

478} 1000002152 |SHA! RAM PAL GF1 POONAM ENTERPRISE

479 1000002172 [ RAXESH BASU UPH 5000 POONAM ENTERFHISE

&80 1000002204 | ROOPCHAND UPI-12 MEE POONAM ENTERPHISE

4811 1000002205 SLALLAN KUMAR P12 MEE POCNAM ENTERFRISE

282] 1000002212 VIRENDRA PAL MANCOZER POONAM ENTERPRISE

253] 10XKK02234 [AMAARNATH UPH 5000 FOONAM ENTERFEISE

854] 1000002338 | DHARVENORA -1 POONAM ENTERPRISE

| 885] 1000003265 |CHHOTOD UPH 5000 POCNAM ENTERPRISE

8861 1000003267 |AKLESH PAL UPH 5000 FOONAM ENTERPRISE

487] 4000003428 |SANTOSH KUMAR GF-3 POONAM ENTERPAISE

4881 1000003672 {SHRS PAASAD ANTRACOL POONAM ENTERPRISE

585] 1000001677 [SURLNERA PAASAD GF-3 FODONAM ENTERPRISE ool |layab
A90] 500003753 {VIVEK PARBAR GF1 POONAM ENTERPAISE

491} 3000006008 |CHANDRABAN GF-1 FOONAM ENTERPRISE

292 1000006043 {ROHIT U 5000 POONAM ENTERPHISE

4931 1000006190 [RAJESH PAL UPH 5000 POONAM ENTERPHISE

294[ 1000066191 [LALLULAL PAL ANTRACOL FOONAM ENTERPRISE

|295] 1000005303 [PRADEEP XUMAR IMANCOZER POONAM ENTERPRISE

256 10000OAI08 [RAM KAMAL UPH 5000 POONAM ENTERPRISE

497 ] 1000005440 | MAHESH SINGH GOND P14 POONAM ENTERPRSE

W55 | IO0OCOSEET [MORIT WARE HOUSE POONAM EXTERPISE

| 499 | 1000005465 | CHANDRA BHAN LPH 5000 POONAM ENTERPRISE

S00{ 1000006553 | ANU KLIRAR PAL ANTRACOL POONAM ENTERPRISE

S01[ 1000005725 | FARSOTAM SEN GF-1 POONAM ENTERPRISE

| 502] 1000005743 | ANAND KUMAR PAL MARCOZES POONAM ENTERPRISE

SO3{ 100000506 | MANGAL SINGH M 257 POONAM ENTERPRISE inddor  [Hesling
041 1000007987 | NAND BIALYA PAL UPH 5000 POONAM ENTERPRISE

| 505 | 10007054 | BRAJESH PAL CM 257 POONAM ENTERPRISE

06| 10001228 | DHEERAS SINGH UPl-14 POONAM ENTERPRISE

S07| 1007297 | RAUSHAN KUMAR 04 257 POONAN ENTERPRISE lindoor Traystien
S04 1000773 | SANIAY KUMAR PAL UPH $000 POONAM ENTERPRISE

S0% [ LODO007964 | RAVINDRA PARIMAR GF-1 POONAM ENTERPRISE

510[ LOOOOOTHST | BALBIR PARIHAR GF-1 POONAM ENTERPRISE indoor __Jlwyaten_|
511 1000004305 [ OMSARAN KESHAV DAYAL GF-1 POONAM ENTERPRISE
‘_s_u{ 38 | VATESH KUMAR RAENDRA SINGH GF-1 POCNAM ENTERFRISE

513] 1000009336 FUMESH KUSHWAH CM 257 POONAM ENTERFRISE

514] 1000005338 JABHISHEK KUSHWAN M 257 POONAM ENTERFRISE

| 515 L000OTU 354 [MONU PAREIAR GF-1 POONAM ENTERPRISE

516! 1000004551 |PUSHPRAJ SINGH GOND UFL-14 POONAM ENTERPHISE

517] 1000009608 [ANIL KUMAR GF-1 POONAM ENTERPHISE

518] 1000010504 |MILAF SINGH RAMSEVAK GF-2 POONAM ENTERPIISE

519] 1000011285 [IAMUNA MITHA PRASAD M 257 POONAM ENTERPHISE

520/ 1000011247 [RAIDAN GADARIYA PROECT POONAM ENTERPRISE

5211 1000011430 [RA) SINGH UFH 5000 POONAM ENTERZRISE

5221 L0000G2253 1SMIIV NATH UPF-35 GAYATR! HELPEH SUFPLERS
523] 1000007254 [BASULAL UPF-35 (GAYATRI HELPER SUPPUERS
5241 1000002257 Ium KUMAR TEP GAYATRI MELPER SUPPLIERS
5251 1000002263 |BIHENDRA AY UP§-35 GAYATRI HELFER SUPPUERS
| 5261 1000002266 |SANIAY KUMAR UPF35 GAYATRI HELPER SUPPLIERS
527] 1000002335 [SALRAM IMANCOZEE GAYATH| HELFER SUFPLERS
5281000002653 [RAM NARESH Igms GAYATR| HELPER SUPPLIERS
5291000002752 [SURENDRA MANCOZES GAYATRI HELPER SUPPUERS
| 530] 1000003307 |mtr JuPr-3s GAYATRI HELPER SUFFLIERS
5311000003330 [DESRA {MANCCZER AVATRI HELPER SUFFLIERS
5321000003331 |RAIESH PAL {MANCOZES GAYATRI HELPER SUPPUERS
53] 1000004338 [SATISH PAARIHAR {uPras GAYATRI HELPER SUFFUERS
5331 1000003374 [RAMPRAVESH GUFTA |UPF-35 GAYATHI HELPER SUFPLIERS
5351000003432 [RAIABABU YADAY MANCOZES GAYATRI HELPER SUPPUERS
536] 1000003495 [CEVRAI KUMAR UPF-35 GAYATRI HELFER SUFPLIERS
5371000003456 |OHANIAY KUMAR UPF-35 GAYATTI HELPER SUPPUERS
538 | 100000666 [RAVI KUMAR {MANCOZEB GAYATAI HELPER SUPPUERS
529 10000062 32 [UMESH TEP GAYATRI HELPER SUPPLIERS
540 1000006734 [IAY KARAN SINGH MANLOZES GAYATRI MELPER SUPPUIERS
SA1[ 10000TONE LAMIT KUMAR MANCOZER GAYATRI HELPER SUFPLIERS
$42[1000007159 | AIAYSHAS VASAVA MANCOZER EAYATRI HELPER SUPPLIERS
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5431 1000007538 [KUNDAN KUMAR RAM UPF-35 GAYATRI HELPER SUPPUERS
544) LOCOTTTS [SUKHAVENDRA UPF-35 GAYATII HELPER SUPPLERS
5451 1000020710 |BRAIPAL IMANCOZER GAYATRI HELPER SUPPLERS
536 1000011124 [BHOLA MANDAL UPF-35 GAYATRI MELFER SUPFLIERS
57| 1000011802 [MUBNA KUMAR UPF-35 GAYATRI HELFER SUPPUERS
548} 1000002454 [IAY PRAXASH (<] UMA ENCREERING
5401 102868 {ahahieanthhal cCP UMA ENGHEFRING
5501 100000596 1LAD HARIKHLISHNA ANILEHAY MANTENANCE UMA ENGIWEERING
5511 1000007063 [WEAIAM CUMAR YADAV |MANTENANCE UMA ENGINEERING
552| LXXKN7068 | RAJENDRA SINGH MANTENANCE UMA ENGINEERING
553 1000007066 IMAHESH KUMAR SANTOSH MANTENANCE UMA ENGINEERING
554] 1000007067 [ICSALBHAI SHEKH MANTENANCE UMA ENGINEERING
555] MOOO007074 | YATISH L PATEL MAINTENANCE UMA ENGINEERING
5561 1000007083 |SANTLAL NISHAD IMAINTENANCE UMA ENGINEERING
587] LOUCO0TGES [GALRAY KUMAR MANTENANCE UMA ENGINEERING
SS8] LO000G708S [PAWAN THAXUR ﬂ'ummmts UMA ENGINEERING
5531 1000007022 [SUMIT KUMAR |MAINTENANCE UMA ENGINEER®NG
5501 1000007050 | DEVENDRA P PATIL MAINTENANCE UMA ENGINEERING
E3} _gg-omlsusum PAL MAINTENANCE UMA ENGINEERWG
62| 1000007125 | SUNH. KUMAR YADAV MAINTENANCE UMA ENGINEERING
S63] 1000007126 | GOSA ATULPURI MAINTERANCE UMA ENGINEERING
Sa| 1000007130 | HASIVANSE KUMAR BHARTI |MAINTENANCE UMA ENGINEERING
565 1000007143 [ KANHAI KUMAR MAHTO |MAINTENANCE UMA ENGINEERING
S66] 1000007148 [ARIUN YADAY MAINTENANCE UMA ENGINEERING
$671{ 1000007150 [HINELKUMAR B VASAVA MAINTENANCE UMA ENGINLERING
568 ] 1000007151 | UMASHANKAR PRASAD MAINTENANCE UMA ENGINEERING
565] 1000007205 [sonu kumar MAINTENANCE UMA ENGINEERING
ST0] 1000007208 | BIPN BIHAN CHAUNAN MAINTERANCE UMA ENGINEERING
57| 1000007212 [MADAN PASWAN MAINTENANCE UMA ENGINEERING
$72]|10000072 16 [ SAVAILYA IAADHAVITIHAL MANTENANCE LUAA ENSINCERING
573] 1000007219 |AMIRDEV YADAV IMAINTENANCE UMA ENGINEERING
S74] 1000007221 [ MAHESH KUMAR SHAH MAINTENANCE UMA ENGIRECIUNG
575 | 1000007222 [VED VYAS KUMAR {MAINTENANCE UMA ENGINEERING
576 1000007223 [BITU KUMAR MANDAL IMAINTENANCE UMA ENGINEFRING
5771000007225 |[NANDAN KUMAR |MAINTENANCE UMA ENGINEESING
578 1000007227 |VIKRAMBHA] VASAVA |MAINTENANCE UMA ENGINEERING
575 1000007228 [VIIAY KUMASMANDAL IMAINTENANCE UMA ENGINEERING
S58G| 1000007235 [PRAVINKUMAR THARUR {MAINTERARCE LA ENGINEERING
581{3000007A0E |SHRIKAUSHNA VASANT PATEL IMAINTENANCE UMA ENGINEERING
582 100000TE 16 |RANDHIR KUMAR [MAINTENANCE UMA ENGINEERING
583 1mnwlwwu PATI IMAINTENANCE UMA ENGINEERING Indoor__Haysben
54| 1000007914 |PATEL HITESHBHA! ARVINDBHAL IMAINTENANCE UMA ENGINEERING
5851 1000010508 [VRIVESH KUMAR RAI IMAINTENANCE UMA ENGWEERING
585 1000010637 [PATEL YASH KUMAR JMAINTENANCE LIMA ENCGIREERING
SRTLAD000HMAT | ALOK KIMAR SHIVRA) SNGH IMANTENANCE UMA ENGIREFRING
588 | 1000005846 |MUKUND RAM SECURITY RS, Security

SEIE MODD0LESS INARESH KUMAR DUBEY SECURITY LS. Sacurlty

S0} 000001860 {SATISH |SECURTY RS, Sacurity

531} 1000001873 IAMIT KUMAR CHOUHAN |secunmy [1.S. Security

5921 100000 L858 | RINKESH KUMAR SECURITY RS, Security

5331 1000001887 | CHOTE LAL YADAV SECURITY S, Security

534 mmWw YADAV SECURITY A.S. Securhy

5951 1000001555 JAIAY TIWARY STCURITY RS, Secutlty

595] 100000 1900 | DAYA SHANKAR SINGH SECURITY 11.5. Securhty

597 1000007625 | SHVPAL SECURITY R.S. Securky

558] 1000002743 | DEVY LAL SECURITY RS, Securky

99| 1000003275 | SERAWAN KUMAR RARWA |sECUnITY 5. Securky

S00] 1000003312 | BHARAT KUMAR PATHAK [sECuRiTY R.S. Securky

| 501/ 1000003753 | MUKESH KUMAR |secuRiTY RS, Securky

€02 | 1000004650 [RAM HARAK |SECURITY RS, Securky

03| 1000005538 | PRAVINGNGH |SECURITY |RS. Secury

B0 1000005584 [AMAR SINGH YADAV Isecumv 1R S Security

605 | 1000005706 [NARAYAN SINGH SECURITY RS Security

G061 10000009 | PAZVAT SINGH {SECURITY IR S. Sevwity

607] 1000007155 [PAWAN KASHAYAR SECURITY 1’5 Secuwity

£08 1000007300 [RAM CHANDRA BHAMA SECURITY 1R 5. Secwrity

G081 1000007323 [MAHENDER SINGH DUL SINGH ‘l:sscumv 1R 5. Security
BA0T100000TAN0 | IITEMDRA SINGH SHEXHAWAT SECURITY RS, Security
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611] 1600007500 | DAVADUISING BAVA VASAVA Jsecummmy ln.& Sevarity
612 | 1000007501 [IAY KARAN |SECERITY RS, Security
613] 1000007530 | RAGHVENORA SINGH TOMAR SECURITY |RS. Securdy
aulxoo:mnu RAVINDRA SINGH RAIAWAT SECURITY RS. Securky
615 1000007550 | DEEPCHAND SECURITY RS Sevurky
616} 1000007551 | BRAIESH SINGH NATHU SINGH SECURITY RS, Securky
517| 1000007E% 2 [EANKE BRI SECURITY WS Security
618} 1000007354 | UPENDRA SINGH SENGAR SECURITY RS, Securky
615 1000011293 [VUENDRA SINGH SECURTY RS, Security

SECUNTY | Escoet Sacuriy & Porvonned Services

SECURITY | Escort Security & Personmsl Seivices

CUMTY Escort Sacurity & Personnel Services

SECURITY Escort Security & Personne Services

SECURTTY Escon Sacurhty & Pessosnel Services
625[ 3000007587 [VUAY KUMAR EAMAL SINGH SECURITY Escont Security b Pecsonnal Saivices
6261000009036 [HEMRAJ SECURTY Escort Security & Pessonnel Services
627] 1000013525 | MOMAN TIWAR! SECURITY Escort Security & Pessonnel Services
6281000004659 | BHUPENDRA PATEL SAFETY CATALYSTS
6281 1000004963 [PINTU CHATURVEDI SAFETY |CATALYSTS
630] 1000002851 | KIRIT RATHOD WARE HOUSE |Randstad india Private Limited
|631] 1000002855 | SUNIL PATEL |SAFETY |Randstad indis Private Limited
£22[ 1000002871 [SANIAY R VASAVA ELECTRICAL Randitad ndia Pyivate Limited
|623/1000002873 | AIAY VANKAR SAFETY Randstad indin Privite Limited
|£34] 1000002574 [MANSH § VASAVA SAFETY Randstad indla Private Umited
S35] 1000002340 | ITENDRA VASAVA SAFETY Randstad indla Private Uimited
636 J00002966 | CHIRAG PATEL ELECTRICAL |Randstad indis Povate Limdad
§37] 10000012959 [RAMESH XKARGATIYA |SAFETY Nancktad India Private UimEed
G35} 1000003000 JAMAR RAY SAFETY Randstad India Prizate Limted
629 100000 3006 [RASIOKHAN PATHAN SASETY Fandstad lncha Private Limitud
£401 1000003517 IPRAIAPATI ASHSH HTESHEHAI ELECTRICAL [tsnchead indls Private Limkad
641] 3000004777 l_@wsusu WARE HOUSE Randstad Incia Private Limited
£42{ 1000004797 [PATEL RUDRAKUMAR BHUPENDRASHA! ACEPHATE Randitad Inds Private Limited
643} 1000004798 [PATEL MRIMALEUIMAR JAYSINH ACEFHATE Randstad Indls Pricate Lisied
44| 1000004799 [PARMAR MAYANCXUMAR MAHENDIAGHAL _|ACEPHATE _|Randstad Indlia Private Limited
645 1000008400 | Vazave Kalpesh Kanjibhai SAFETY Randstad ndia Private Umited
45| 1000008542 [ DHRUVICKUIMAR PATEL |samv |Bandstad Inclis Private Limited
47| 10000062 15 I RAHUL VASAVA SAFETY |Randstad india Private Limited
543 | 1000005320 | SAY AN A SANDIP BATUREHAL |sAFETY [Randztar icfia Private Limiled
6491000007183 [ SONAR SANDIP BIMALPRASAD | MAINTENANCE Randstad s Private Limited
6%0 Nagmani Singh Outdoar Lhaysben
51 Dogntx:s::!.lw C on SR Guidooe_|1syaben
452 Asliok Shatrughan Outdoor_|savaban
553} 5 (S Sodi- Outdoce_[iny
554 Nilesh Patel Outdocr _|layaben
6551 Givamahi Patel Dutdoor 1oy
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Annexure - 6: Closure Order/ Prohibition Order under Section 40(2) of The Factory Act 1948 by DISH
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To,

English Translation of Closure Order/ Prohibition Order by DISH

No. DDISH/BHARUCH/2021/502

Office of the Deputy Director Industrial Health & Safety
Second floor, Multistory building,

Opp. Gayatrinagar, Kanbivaga,

Bharuch .

Date: 23/02/2021

Occuoier [ Factory Manager,
U.P.L.Limited (Unit-5)

Plot No. 746 & 750,
Jhagadia-GIDC, Ta: Jhagadia,
Dist. Bharuch.

Subject: Written order under rule 40(2) under Factory Act, 1948,

- 18

In Factory on dt. 23/02/2021 at 1.45 hrs. early morning CM (Clathidium & Glufocinate plant)

plant a fatal accident occurred of explosion with fire related to which undersigned visited at

02.45 hrs. night on 23/02/2021 along with Shri. Y.M.patel-Astt. Director Industrial Safety and
Health, Bharuch.

In CM (Clathidium & Glufocinate plant) plant of the factory on Dt 23/02/2021 at 1.45 hrs. early
morning accident of sudden explosion with fire occurred due to which worker Shri. Vanraj
Dodiya and Shri Nehal Mehta died on the spot and nineteen workers were sustain various
injuries. Hence seventeen workers were admitted for treatment in Jayaben Modi Hospital,
Ankleshwar, out of which 10 workers were discharged till 02.00 hrs. of 23/02/2021 and other
seven workers are under treatment and two other workers were admitted in Healing touch
hospital Bharuch for further treatment. And during head counting done by Factory five workers
were missing. In CM (Clathidium & Glufocinate plant) plant of the factory, due to this explosion
with fire accident heavy loss has occurred and control room and heavy structural damage in
MEE plant. Heavy structural damages has been observed in main plant of CM(Clathidium &
Glufocinate plant) plant, recovery section and MCC room and in Ware house of the factory,

moreover, this explosion has affected the factory premises and engineering construction of

almost all plants.

Thus , in factory due to the explosion accident, workers Shri. Vanraj Dodiya and Shri Nehal
Mehta died. Since, in the light of this accident, it is dangerous and imminent danger to the
human life to continue all the plants of the factory including CM(Clathidium & Glufocinate plant)
plant of the factory, Hence forth I, Shri N.D.Vghela, nominated as Deputy Director Industrial
Safety & Health, Bharuch, under Rule-8 of Factory Act, 1948 , on under prohibition order to stop
the production of all the plants of the factory including CM (Clathidium & Glufocinate plant)
plant of the factory further till to comply all safety guideline under rule 40(2) under Factory act,
1948.
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Condition-1 Due to explosion in the CM (Clathidium & Glufocinate plant) plant of the factory,
structure of the plant has affected due to vibrations of the explosion, so the removal of the
damaged structure of the plant under supervision of the competent person and new structure
to be constructed with sufficient strength and stability certificate obtain from competent
person and same is ta be submitted to DISH office.

Condition-2 , In the factory engineering structure of the other plants also affected due to
vibration of the explosion, so structure stability certificate of all the building and plant structures
with Competent person and submit the Structure stability certificate to DISH office,

It is informed hereby to comply the above order at the earliest and comply above guidelines and
submit necessary evidences to undersigned in writing and there after plant production can be
started,

Accident investigation report in detail shall be given after completion of investigation
procedure.

In Visit book Form no.31 above remarks are attached in presence of Shri. 5.C.bamaniya-Jt.
Director-Industrial Safety & Health), Shri. A.U.Vekariya(assistant Director-Chemical) Ahmedabad.

Dt, 23/02/2021

(N.D.vaghela)
Deputy Director,
Industrial Safety & health,

Bharuch.

Copy sent to:

1.
2,

Director Shree- Industrial Safety & Health, Ahmedabad.
Joint Director-Industrial Safety & health, Surat.
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No. DDISH/BHARUCH/2021/548

Office of the Deputy Director Industrial Health & Safety
Second floor, Multistory building,

Opp. Gayatrinagar, Kanbivaga,

Bharuch .

Date: 01/03/2021

Urgent/Personally

To,

The Occupier / Factory Manager,
U.P.L.Limited (Unit-5)

Plot No. 746 & 750,
Jhagadia-GIDC, Ta: Jhagadia,
Dist, Bharuch,

Subject: Safe disposal of hazardous chemicals/ intermediates remain in storage tanks/ day tanks/
Process vessels of all plants after the explosion accident occurred in the factory on
23/02/2021.

Reference. 1. Your letter of Dt. 27/02/2021.
2. Our office letter vide no, Na.Ni/Bharuch/547/548/2021.

Sir,

With reference to above subject, It is hereby informed to dispose the hazardous chemicals/
intermediates remaining in the storage tanks/ day tanks/ process vessels of various plants by converting
them in final stable condition with adequate safety measures in presence and supervision of competent
person and inform the same to undersigned in written,

This will remain in force till the conditions mentioned in the prohibition order of dt, 24/02/2021 are not
complied.

(N.D.vaghela)

Deputy Director,
Industrial Safety & health,
Bharuch,
Copy sent to:

1. Regional Officer Shri- Gujarat Pollution Control Board office, Ankleshwar, Dist. Bharuch.
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Annexure - 7: Details of Breach of Law remarks given by DISH
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English Translation of Breach of Law remarks given by DISH

No: DEDISH/Bharuch/2021/577
Office of the Deputy Director
(Industrial Safety & Health)
Second floor, Multistory building
Opp. Gayatrinagar, kanbivaga,
Bharuch.

Date: 05/03/2021

To,

The Occupier/ Factory Manager,
U.P.L. Limited (Unit - 5)

Plot No: 746 & 750,
Jhagadia-GIDC, Ta: Jhagadia,
Dist.: Bharuch

1. In night shift of 22™ February 2021 i.e. early morning of 23" February 2021 at 1:45 AM.
explosion occurs in the factory in which 7 workers died and other 26 workers sustain
minor and major injuries. For this incident inspection purpose.

» Undersigned jointly visited the factory with Mr. Y.M. Patel Assistant Director
(Industrial Safety & Health) early moming of 23 Feb 2021 at 03:00 AM.
Undersigned jointly visited the factory with Mr. S.C. Bamaniya (Joint Director
Industrial Safety & Health) Surat region, Surat and Mr. A.U. Vekariya (Assistant
Director - Chemical), Ahmedabad on 24" February 2021.

Undersigned jointly visited the factory with Mr. Mr. A.U. Vekariya (Assistant Director

Chemical), Ahmedabad on 2™ March 2021.

Undersigned jointly visited the factory with Mr. Mr. A.U. Vekariya (Assistant Director

Chemical), Ahmedabad on 3™ March 2021.

» Mr. Mr. S.C. Bamaniya (Joint Director - Industrial Safety & Health) Surat region,

Surat, Mr. P.H. Patel Deputy Director - Industrial Safety & Health, Surat and Mr.

M.A. Menat (Industrial Safety & Health officer) Surat, Visited the factory on 3™ March

2021.

Undersigned visited the factory jointly with N.G. T. Committee Dr. M.D. Modiya

(District Collector and District Magistrate) Bharuch, Mr. R.R. Vyas (Regional Officer

GPCB Bharuch, Mr. Amitbhai R. Thakkar Scientist, CPCB Vadodara, Dr. Upedra D.

Patel (Professor Civil Engineering Department) Faculty of Technology, M.S.

Y

v

Y
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University, Vadodara and Mr. P.S. Keshwani (Senior Executive Fire & Safety —
Chemical Accident Expert).

» Undersigned visited the factory on 5" March 2021,

2.

| received the incident information through telephone on 23™ Feb 2021 after incident
and subsequently Form No:21 regarding accident is Submitted to the office on 23"
Feb 2021 and 5" March 2021.

The factory is registered under Factory Act with Licence No. 5514 and its renewed
for more than 5000 Worker and more than 5000 HP till Year 2022.

Based on inquiry in the factory regarding this accident during our visits, our
inspection of accident place in the factory, written statement of the witness workers/
employees, accident information form no. 21, accident register form no.29 etc,, the
fact of incident/ accident is as mentioned below.

There are 17 different plants inside the factory, with this one of the plant named CM
(Clethodim & Glufocinate plant) is there. In this CM plant Clethodim and diff.
intermediate like 3 ethy! thiobutanal, methyl aceto acetate salt, 6-ethyl thio 3-hepten
2-1 manufactured by using raw material like crotonaldehyde, TEA, Ethyl Mercaptane,
Nethyl Pyridine, HCL, Toluene, NaOH, Di Methyl Melonate, Dy Methyl Amido
Pyridine, Propionic Anhydride, Sodium Methoxide, etc.

Raw materials and intermediates chemicals having hazardous properties of
flammability, Reactivity, Oxidizing. Shut down was taken for CM plant from 05-02-
2021 for annual Boiler Inspection, during shutdown period hazardous chemicals as
above mentioned were stored inside plants Process Vessel / Reactor,

Major explosion took place in R-25001 reactor at third floor of this plant and major fire
happened, the fire got spread in plants all 4 sections and heavy black smoke spread
at nearby area, in the factory in Night Shift of 22" February 2021 means early
morning of 23" February 2021 at 1:45 AM.

Fire was controlled totally till 8:30 am on Dt. 23" February 2021 with the help of
Factories Fire Tenders as well as nearby areas fire tenders like DPMC Ankleshwar,
DIA Dahej, Bharuch Nagar Palika. Dead body of workers Shri Vanraj Dodiya, Shri
Nehal Mehta was removed till 6:00 pm from under collapsed / damaged structure of
CM Plant. After that dead body of worker Shri Ketan Kumar Gevariya was removed
on next day and Shri Kuvarlal Komal Kasdekar was recovered on next to next day
from collapsed / damaged structure of CM Plant. Other 26 workers had minor-major
injuries due to explosion. As per current situation the dead body of worker Shri Kunal
Patel, Shri Maniram Shanturam Dhikare and Shri Kamal Laxman Kanse still missing
but Factory manager declared presumed dead in writing.

DCS control room is broken in which record of reactor R-25001 may be exist.
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5. Assistant Director — (Chemical), Ahmedabad was asked opinion through written latter

via Sr. No. Dy. DISH/Bharuch/571/2021, Dated 05" March 2021, Assistant Director
(Chemicals), Ahmedabad has given opinion as under via. DISH/H-
Safety/Chemical/2021/99,
“Inside CM Plant of factory, there is Clethodium and diff, intermediate like 3 ethyl thio
butanal, methyl aceto acetate salt, 6-ethyl thio 3-hepten 2-1, Acetyl Hydroxil Amine,
Chloro Propinil Hydroxil amine are manufactured by using hazardous raw material
which having hazardous properties of flammability, Reactivity, Oxidizing sabstances
like Crotonaldehyde, TEA, Ethyl Mercaptan, Methyl Pyridine, HCL, Toluene, NaOH,
Di Methyl Melonate, Dy Methyl Amido Pyridine, Propionic Anhydride, Sodium
Methoxide, etc. Shut Down was taken for CM Plant from 05-02-2021 for related
boiler's inspection, during shut down period till 1:45 AM of 23" February 2021
(Accident Date) hazardous chemical as above mention were kept inside the process
vessel / reactor. With referring MSDS of such hazardous chemicals and
intermediates products, possess Flammability, Reactive & Explosive mixture
formation as well as decomposition kind of hazards. Incident had happened due to
probable reason — “changes in physical and chemical property of stored hazardous
chemicals in the reactor i.e. dangerous chemical reaction in reactor R 25001". So,
this is very important that deep analysis is required for time period up to which such
hazardous chemical can be stored in reactor & in which type of atmosphere such
hazardous chemicals can be kept safely. If proper analysis like Reactivity Hazard
Study / Instability Hazard Study / Combability Hazard Study / Thermal Decomposition
study was done for such chemicals / Intermediates well in advance i.e. before 5"
February 2021, then we can know about chemicals reactivity hazards, based on that
analysis report well in advanced, intermediate / Hazardous Chemicals kept in reactor
/ Process Vessel appropriately removed from the reactor / Process Vessel and
therefore such accident can be prevented. For this accident, there is violation of
“Pera 5 of Part — || Schedule 19 of Rule 102 of Gujarat Factories Rules 1963".

6. During investigation of this fatal accident, it is observe that inside CM Plant of the
factory Crotonaldehyde, TEA, Ethyl Mercaptan, Methyl Pyridine, HCL, Toluene,
NaOH, Di Methyl Melonate, Dy Methyl Amido Pyridine, Propionic Anhydnde, Sodium
Methoxide, etc. chemicals were used having Flammable Hazards, Reactivity Hazards
& Oxidizing Hazards. and this Hazardous chemical used for manufacturing of 3 ethyl
thio butanal, methyl aceto acetate salt, 6-ethyl thio 3-hepten 2-1, Acetyl Hydroxil
Amine, Chloro Propinil Hydroxil amine. As well as by intermediate chemical product
Clethodim is manufacture. Raw material as well as intermediates & products possess
chemical Flammability, Reactivity, Oxidizing etc Hazardous properties. Shut down

| 113



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

was taken for CM plant from 5™ February 2021 for annual Boiler Inspection, During
shutdown period hazardous chemicals as above mentioned were stored inside plants
in the Process Vessel / Reactor. In the night shift of 22™ February 2021 i.e. early
morning of 23" February 2021 at 01:45 AM, 3" floor of CM Plant Reactor R 25001
containing 8.5 MT 3 ethyl thio butanal suddenly exploded. 3 ethyl thio butanal is
made by reaction of Ethyl Mercaptan, Crotonaldenhyde & Tri Ethyl Amine in reactor R
25001 before shut down 5" February 2021 and was kept up to 1:45 AM of 23"
February 2021. Therefor explosive mixture formation, decomposition / Reaction takes
place for such a long-time duration in reactor R 25001 and suddenly explosion
occurs in that reactor at 1:45 AM of 23" February 2021 and there by big fire
expanded in four sections of CM Plant as well as dark smoke spread over the entire
CM plant. Power plant existing in the factory therefore as per Sr. No. 5, 17 & 18 of
First Schedule of the Factories Act 1948 this factory is categorised as Hazardous
industries. For such industries Schedule 19 of Rule 102 of Gujarat Factories Rule
1963 is applicable. As per Pera - 5 of Part - Il of the Schedule 19, the process in
which dangerous chemical reaction is being done, well in advanced i.e. before 5"
February 2021, Reactivity Hazards Study / Instability Study / Compatibility Study /
Storage Thermal Study / Safety & Health Hazards Evaluation — careful analysis
should be done precisely. If such types of careful analysis for content existing in
reactor R 25001 was carried out before 5" February 2021, Chances of dangerous
chemical reaction due to long time period storage of such Hazardous Chemicals in
reactor R 25001, can be obtained and therefore before taking the plant shutdown
content of the reactor R 25001 might be removed safely and there by this accident
might be prevented. But such type of careful analysis was not carried out before
putting the plant in shutdown i.e. 5 February 2021, also up to the day of accident i.e.
23" February 2021 such type of necessary careful analysis was not carried out. In
absent of such type of careful analysis report, Chemical Reactivity Hazards can not
be found well in advance. Therefore above mention intermediate, product, chemicals
were not taken out from reactor R 25001 before putting plant in shut down on 5™
February 2021 and were kept as it is in reactor R 25001 thereby on 23" February
2021 at 1:45 AM explosion occurs in reactor R 25001 due to dangerous chemical
reaction in content existing in it, Consequently, fire spread out in CM Plant thereby 7
workers died as well as 26 workers injured. In reactor R 25001 Hazardous
Intermediate product kept as it is after taking the CM Plant in shut down. In this
factory hazardous process is being carried out, in spite of it occupier / Factory
Manager had not carned out well in advanced Reactivity Hazards Study / Instability
Study / Compatibility Study / Storage Thermal Study / Safety & Health Hazards
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Evaluation — careful analysis and thereby violated Pera 5 of Part-2 Schedule 19 of

Gujarat Factories Rules 1963.

7. To Prevent such type of accident following steps to be camied out and inform to my
office in writing.

A. Considering all the P&ID of CM Plant as well as, all the plant, well in advance
Reactivity Hazards Study / Instability Study / Compatibility Study / Storage
Thermal Study / Safety & Health Hazards Evaluation — careful analysis to be
carried out & Compliance report to be submitted to my office.

8. As per our inquiry in the factory, occupier of the factory is Mr. Arun C. Ashar and
Factory Manager is Mr. Anil C. Mundada.

9. For the name mentioned in Remarks No:04, remaining salary, earn leave salary,
Legal compensation & additional compensation of 7 died workers to be pay to the
legal nominee of each died worker.

10. If there any clarification for the breach mentioned in Remarks No:6, submit to my
office with the proof of the clarification within 7 days.

(N.D.VAGHELA)

Deputy Director
Industrial Safety & Health
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Annexure - 8: Submissions of unit wrt Breach of law

UPL Limited, Unit - 5

Plat No.746 & 750, P.B. No.9
GIDC, Dist, Bharuch

Jhagadia 393 110 Gujarat, Indka

w: upl-itd.com
t:+97 2645 226033

) f: 491 2545 226017
Ref | UPLIJHGISAFISI01/2021/00

Date - - 6™ March 2021
To,

Dy. Director — Industrial Health & Safety
Office of the Dy. Director - (1.S. & H)
2 Figor, Multi Story Buitding

Opp- Gayatn Nagar
Bharuch
( Sub: Our response in compliance to your letter dydish / Bharuch / 2021 / 577 dated 05.02.2021
Dear Sir,
This has reference o the subject mentioned above,
Please find enclosed herewith the response 1o points no. 7and © for your consideration
| Point Nos_| Recommendation _lfRegyi‘sm_; sion =]
a7 To do Reactivly Hazard Study / Instabilty Hazard Study /| We have already indjatec the process,
Compatibdity study ! Storage Thermal study of Intermediate | We will camy out the necessary study
preducts [ chemicals of CM piant along with all other plants at site | test for the WIPs for all plants as
by Expert / Competent agency considering P & 1D and submit to recommenced & will submit the
DISH office reports 1o your good office. ‘
09  Detail of compensation & salary paid o the families of 7 causaiiies | Details of compensation paid has |
| already been submitted to your
| Bharuch DISH office on 05 March
21 via our letter ref no- UPL
IJhg/SAF/S/01/2021/08. Copy
‘( i A | aachedforyourref records.

Kindty acknowledge the receipt of this letter,
Thanking you

)
Yours faihfully /g‘g‘.rzl"" ,
For, UPL Limited (Unit £ 05) : -l

Arul Mundada
Unit Head

Enclosed copy - Submitted copy of Compensation to families of causalities / presumed dead.

Reqgistered Office: 3-11, GIDC, Vapl 396 195, Gujarat, India. P +91 260 2432716 CIN:L24219G}1985PLL025132
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“Date: 2™ March, 2021

To,
Dy. Pifector of Factories,

{ce of Director of Industrial Safety and Health,
Bharuch.

bject: Compensation/Pa t Details for Deceased P

incident on 23" Feb 2021

Dear Sir,

nnel arisin,

UPL Limited, Unit-5

Plot No.746 & 750, P.B. No.S
GIDC, Dist- Bharuch

Jhagadia 393 110 Gujarat, Indla

w uphltd com
491 2645 226013

Please refer to our previous communication on the subject dated 23™ Feb 2021.

ut of the unfor

We lost 07 personnel on that unfortunate night, detaiis of the which are tabulated below.

} Sr| Code | Name Plant Category Status |
1 1208670 KRUNAL PATEL CM 257 | Staff Not found l
rz 1208741 | Ketankumar Gevariya CMm 257 | Staff Death
l‘. 3 | 1208780 | VANRAISINH DODIYA CM 257 | Staff Death |
| 4 , 1208963 NEHAL MEHATA cMm 257 | Staff Deat!\ l
1000007906 KUVARLAL KOMAL KASDEKAR CM 257 ROYAL SECURITY Death |
. 9 | 1000007907 | MANIRAM SANTULAL DHIKARE | CM 257 | ROYAL SECURITY | Not found |
| 7 | 1000007969 | KAMAL LAXMAN PANSE CM 257 | ROYAL SECURITY | Not found |

Details of Compensation/lnsurance/Statutory pay-outs is being attached as Appendix “A

For, UPL Limited,
/

P

! ot
ey Authorized Signatory

\, Nts

Encl.: Annexure — A

Reqistared Office: 3-11, GIDC, Vapi 296 135, Gujarat, Inda

o\

We have cleared ex-gratia & GPAl amount from our side. Pracesses for rest have also been initiated.

,..-@Ljs'i 3y 2021

4u-m h‘il
analh na

.u‘h

P a1 260 2432716 CINL24219G)19B5PLCOZ5132

—— —
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Annexure - A
R S P EWPLOTEE R R T T e e T T T =
e o Ly .....u..”m.n.c‘...w”mi ._,.,mﬁmmw»dwm.ﬁ,_.v , ..ﬂx#w o LA A | sl ﬁ.“M;,W.J:_u,%.Wﬁ#.rnn e GRAND
S | Nameof Decessed Category OPA. | ExOnea | Tota | FAFGManlems, | oo Lo ewince|  Toul TOTAL Bestuta

L Ketankumar Gevariya  |Compay Employes

1 0000 13,580,528 58.80,528

2| Vairsisih Dodya | Company Employee 13,7.182 5377482  Required
3 U Keunal Patel Company Emgloyee 1245122 S146123 Initisto 8.
4 L Nehs' Menta |Company Employse

13,322,226 56,32,25

* Apert from above payment the Legal Helr of daceased will also gt claim from Emplayee Deposit Linked tnsurasce {EDLI), PF & Pension
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Annexure - 9: Details GPCB IR & AR of visit on 23/02/2021 and 02/03/2021

Major Accident Report

Name and address’ M/s. UPL Ltd (GPCB ID 25353), Plot No 750,746, GIDC Jhagadia, Ta Jhagadia,

of Industry : Dist Bharuch.

Subject : Accident occurred in M/s. UPL Ltd., Plot No 750,746, GIDC Jhagadia, Ta
Jhagadia, Dist Bharuch.dated on 23/02/2021

Product: Agrochemicals (Pesticides) , Caustic chlorine , Power piant, etc.

GPCB Permission | CC&A is obtained for manufacturing of above said product valid up to

status 19/11/2024.

Date and time of | 23/02/2021, at @ 2:00 hrs. (2.00 a.m.)

incident

Date and time of | 23/02/2021 at 05:00 hrs. onwards.

inspection :

Reason of « The blast and fire occurred in CM-257 plant meant for manufacturing]
incident multiple products namely, Clethodim, Glyfosate & Glufosinate which

involves use important raw materials like Croton Aldehyde, Tri Ethyl
Amine, Methyl Aceto Acetate, Di-Methyl Melonate, DEA, PCL3,
HCHO,HCL, NaOH, Tri Methyl Phosphite, P. Trichloride, solvent-TiVIB,
Methyl Chloride, PBHF, Acrolidine, Sod. Cyanide etc.

« As per the statement issued by the industry, the above said CM-257
plant was in shout down since 05.02.2021. As per the statement
(enclosed copy), the prima facie reasons for the accident might be due
to fire/explosion in solvent which again could be due to electric short-
circuit.

Causality e Although confirmed figures are awaited, based on preliminary|
information 26 persons are injured and hospitalized whereas 02
persons are dead and 05 persons are missing. 15 out of 26 injured
persons are discharged from the hospital and 11 are under treatment.
(statement enclosed)

Environment « Dense Smoke & VOCs emission in prevailing wind direction (NE-SW)

al issue « Generation of contaminated wastewater during firefighting operation.
Pollution Air Quality:

level * During inspection VOC levels are measured by instant portable VOC
monitoring meter (RIKEN KEIKI GX-6000) and general hydrocarbon levels are

& sampling measured by dragger tube (Uniphos Precision Air Sampling pump
results ASP-21) at various locations including downwind directions, outside

the premises. Details of is as per below mentioned table;
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(downwind side)

Location Time VOC levels hydrocarbon levels
(values in ppm) | (valuesin ppm)

near main gate of 05:00Hrs. |8 10

this unit

@ 50 meter away 05:10 Hrs. 12 8

from the fire

incidence

Near gate no. 2 of 08:00 Hrs. 12.6 5

the unit

at north side of the | 08:10 Hrs. | 23.8 5

unit (fire incidence)

Dadheda 05:45 Hrs. | 00 05

(downwind side)

Navagam Kararvel, 06:10 Hrs. 00 03

(downwind side)

Untiya, 06:30Hrs. |00 03

(downwind side)

Saradarpura 06:50 Hrs. | 00 02

AAQM is also carried out on the terrace of Jhgagadia Industry
Association building, located near the industry, through RDS
(Envirotech) for measuring PM10, SO2 & NOx, results are awaited.

Water Quality:

Contaminated wastewater is generated during the firefighting
exercise, Samples of contaminated water generated during
firefighting are collected from various locations within & outside the
premises (Photographs attached). Details is mentioned below;

Total five nos. of contaminated water sample are collected (1)
Accumulated waste water collected from storm water drain of the
unit within plant premises (at 08:15 Hrs.), (2) contaminated water
sample collected from the GIDC surface storm water drain passing at
north side of the unit outside the unit premises (at 09:15 Hrs.) (3)
contaminated water sample collected from the GIDC surface storm
water storm drain near M/s. Lanxess India Pvt. Ltd. (at 11:20 Hrs.) as
mentioned in sample detail in IR. (4) Sample collected (at 14:10 Hrs.)
from natural drain leading to Boridra nallah near Kapalsadi village
(Lat.21.671193 & long.73.123563) (5) sample collected (at 14:35 Hrs.)
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from natural drain leading to Boridra nallah near Gumanpura village
road (Lat.21.679008 & long.73.107435).

Summary

* Maximum measured level of VOC near gate no. 2 of the unit is
observed @ 12.6 ppm and at north side of the unit (fire incidence) in
downwind direction VOC is observed @ 23.8 ppm.

« General hydrocarbon at both locations i.e. near main gate of the unit
and at backward side of the unit in downward wind direction it is
observed @ up to 05 ppm.

* Results of AAQM done with the help of RDS is awaited

e The analysis of sample of contaminated water generated during
firefighting is under process

Precautionary e Ambient Air quality was measured in the downwind direction of the

measures unit including, at the villages/habitats. Considering the results of the
monitoring, evacuation was not needed. The fire was brought under
control within 4 hours.

e Huge quantity of contaminated wastewater got accumulated within
premises, which was diverted in the guard ponds (cap. 12000 Kl) for
further treatment and disposal into official outlet.

e Fighter pumps and tankers were deployed to lift back the wastewater
which entered into GIDC storm water drain outside the premises.

Reason for ¢ No evacuation in the surrounding areas of the unit is required.
evacuation e Evacuation from the plant premises done for safety reasons.

Chemical involved

e Raw materials involved in manufacturing activity in this plant are
mentioned in the para “Reason of incident” above.

Status e Fire is extinguished and situation is almost under control at about
06:45 hrs. on 23.02.2021,
« Lifting/diverting of contaminated wastewater to guard ponds/ ETP
area is underway.
Observations : e This unit is inspected with reference to explosion & fire incidence

occurred on 23:02:2021 at about 2:00 hrs. Unit is engaged in
manufacturing of various agrochemicals/ Pesticides technical and has
obtained valid CCA of the Board for the same.

« During inspection emission of dense smoke is observed due to the
fire and firefighting activity is going on with the help of water and
foaming agent. Firefighters from UPL & nearby industrial units of
Jhagadia etc. are deployed in the activity.

e The fire is progressively reducing as the firefighting activity is
intensified.
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Contaminated wastewater is generated due to the firefighting, which
is accumulated in the storm water drains within and outside the
premises,

Overall length of stretch of wastewater flowing in the GIDC drain &
subsequently to natural drain (dry) is approximately 3.5 - 4 kms.
However, the wastewater has not reached any agriculture field or live
water body.

e The fire was controlled within @ 4 hrs. i.e. by 6:30 hrs on the same

day.

e The production plant of CM-257 is badly damaged (photograph

attached). The control room and MEE plant within the premises is
also damaged. Considering the blast/fire of high intensity, there are
chances of damage to the other plants located within premises as
well as nearby industries.

Additional
Information

This accident has occurred due to lapses in safety precautions
adopted by the industry that has resulted in air pollution and water
pollution.

Unit has submitted the PLI policy valid up to 31.03.2021

Photographs taken during inspection, accident report format and
other details submitted by unit are attached herewith.

Unit is issued 3-day notice for the following points:

Your industry is inspected w.,r.t. the accident occurred on
23.02.2021. You are directed to submit details of cause of accident
and also take appropriate actions to avoid such incidents in future.
Contaminated wastewater and solid waste generated due to the
Firefighting activity shall be collected and managed as per the
permitted methods under intimation to this office.

Submit copy of Public Liability Insurance taken by you.

Submit report and written documents given by DISH to you.

Submit Accident Format (Form -11) to be submitted to GPCB under
the Hazardous & Other Waste Management Rules-2016,

Submit records on stock of Solvent (raw material & Product),
Hazardous Waste stored within premises at the time of the accident.
Submit results of sampling done by you to know Ambient Air Quality,

Name and
designation of
inspection
team.

-sd- ~sd- -sd- -sd- ~sd-
Nitin Tholia L.U.Kataria B.A.Bhuva S.B Patel R.R.Vyas

(APE) (sSA) (AEE) (sO) (RO}
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M/s. UPL Ltd, Plot No 750,746, GIDC Jhagadia, Ta Jhagadia, Dist Bharuch.

Plant is found damaged due to fie incidence
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M/s. UPL Ltd, Plot No 750,746, GIDC Jhagadia, Ta Jhagadia, Dist Bharuch,

Contaminated water is observed accumulated

¢ =

Contaminated water is coming out from the boundary wall of the unit at north side of unit area

and going into GIDC storm water drain outside the unit
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M/s. UPL Ltd, Plot No 750,746, GIDC Jhagadia, Ta Jhagadia, Dist Bharuch.

Photographs of waste water lifting activity by M/S UPL Ltd (Unit V)

Wastewater lifting from Gumanpura village
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M/s. UPL Ltd, Plot No 750,746, GIDC Jhagadia, Ta Jhagadia, Dist Bharuch.

Contaminated water flowing is going on into GIDC storm water drain which ls'ﬁnally going into
natural drain leading to Boridra Nallah
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M/s. UPL Ltd, Plot No 750,746, GIDC Jhagadia, Ta Jhagadia, Dist Bharuch.

Bun:
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43

GUJARAT POLLUTION CONTROL BOARD

Reglonal Office - Anklestwar Cleaner Technology Development Centre Buikfing (ARAIL),
18t Floor, Piot No. 1501, GIGC Eslals, Ankieshwar - 383 002.
Dist. Bharuch (Gujarat) Ph. No.: (02646) 222033 Fax : (02846) 222932
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REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

¥ it
=\

ANALYSIS REPORT FOR AIR

TYPE : Ambicent

Gujarat Pollution Control Beard
Bharuch
C-1/119/3, GIDC Phase-2

Pesticides (technical) {excluding formulation) / LAB [nward : 43449

‘ W ’ Sample ID:299802 - Analysis Completion:03/03/2021

Narmadanagar

Bhuruch-392015
Tele:(0264)2246333

1. Name &
2. Address of the Unit

3. Nature of Sample

4, Sample Collected By

S, Date & Time of Collection & Receipt
6. Date of Start & Completion of Analysis
7. Sampling Point

R, Fuel

9. APCM

10. Filter No & Weight

11. Temperature on Collection

12. Volume-Gas Passed

13. Parameters

Sr: Parameter
1S0X-Amb

2NOX-Amb *

3PM10-Amb

.
i

.
:

UPL LIMITED (UNIT NO. §) - 25353
750,746,

Jhagadia - 393110, Taluka : Jhagadia, District : Ankleshwar, GIDC : Jhagadia
REP-Representative/Grab , (Insp Type : OTH-Others/Higher Authority)

R.R.Vyas, Vigilance Head

1 23/02/2021, (0900 to 1700)
: 24/02/2021 & 03/03/2021
# Ambient Sampling Point ~ AAQMS carried out on the terrace of Jhagadia Industries As

.
i

.
i

F.Pno.5( lot.no 6978)

27 & Volume-Absord Media : 25ML for Each SOX & NOx parameter
1 For PM 10 - 590.4 M3, For Gases 240 lit for each four hours

3 & Oper Time(Min) : 480 min( 8 hrs.)

Unit | ) Test Melhod
MICROGM3  |S: 5182 (Part - 2), 2001 (reaffirmed 2006)
MICROGM3

MICROGM3  |S: 5182 (Part - XXIII), 2006

aborat: emarks : Approved By:236-lab_236 Dt.: 03/03/2021

Fiold Observation :  intial wesght of filter paper no. 5 { lot no. 6878) - 2.60900gm

 Range of Testing | Result
5- 1050 pgM3 68

2 |7 asar
1 1000 pgM3 [T
k \_3 . ) T ws B

D. N. Vasadia, Lab Head

n A

12/04/2021
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REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

e al
S ANALYSIS REPORT FOR Gujurat Pollution Control Board, Bharuch ¢~ "y
{ R— ‘ WATER / WASTE WATER SAMPLE C-1/11973, GIDC Phase-2 £/ )k |
Narmadanagar 2. W _ 7 ,’

Pesticides (technical) (excluding formulation) / LAB Inward : 43448

ﬁ Sample 1D:269799 - Analysis Completion-03/03/2021 1 Bharuch-392018  © .
Tele:(0264)2246333

TEST REPORT
Test Report No. : 43448 Date: 03/03/2021
1. Name of the Customer UPL LIMITED (UNIT NO. §) - 25353
2. Address : 750,746,
Jhagadia-393110, Taluka : Jhagadia, District : Ankleshwar, GIDC : Jhagadin

3. Nature of Sample : REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
4. Sample Collected By R.R.Vyas, Vigilance Head

5. Quantity of Sample Received Slit

6. Code No. of the Sample 299799

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

23/02/2021 , (1435 1o 1435) & 24/02/2021
24/02/2021 & 03/03/2021

D T T

9. Sampling Point sample collected from natural drain leading to Boridra nallah near Gumanpura village
10. Flow Details (Remarks) Yes

11, Mode of Disposal Natural drain leading to Boridra nallah

12, Ultimate Receiving Body NCT JIE pipeline project

13, Temperature on Collection + 29 & pH Range on pH Strip i@ 6 on pH strip

14. Carboys Nos for ¢ barcode & Color & Appearance :Light Yellow

15. Water Consumption & W.W.G (KLPD) ¢ Ind ;11401500 , Dom 205,000 & Ind :2614.000 , Dom :183.000

Sr Parameter Unit Test Method Range of Testing Result
1 Temperature T Comigrade | 1S: 3025 (Part — 9) — 1984 (Reaffirmed 2006) ‘Ambient oC - 800C | 29
2 pH T pHUnts | 4500 He B APHA Standard Methods 22nd edi2012 |1-14 pHvalueAsor] 698
3 Colour T PtCoSc | 2120 B APHA Standard Methods 22nd edi. 2012 | 2-to 98 Hazen & 1-50) 15
"4 Total Dissolved Solids T mgl | Gravimetric method. (2540 C APHA Standard Method| 10 - 200000 mglL. | 674
5 Suspended Solids T mg! | Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mg/L I
6 Ammonical Nitrogen mgl | 1).Titrimetric method (4500 NH3 B & C APHA Standa| 1 - 2000 mgll. | 224
7 Chlotide mgl | Argentometric method. (4500 Ct? B APHA Standard A| 1 - 50000 mg/l | s0
'8 Sulphate mgl APHA(22nd edi)500 SO4 E 2-40mg/l 278
9 Chemical Oxygen Demand T mgl | APHA(22nd Edition)- 5220 B Open Reflux Mathod-2| 5.0- 50000 mgl 7 a3
10 Ol & Grease mgl | Liquid — Liquid Partition Gravimetric methad. (5520 8 | 01 — 1000 mgll | 2a
11 Phenclic Compounds mgl 4 Amino Antipyrene method without Chicroform Extra| 0.1 — 50 mail | o028
12B.0.D (3 Days 270C) mgl | 3-Day BOD test. (IS 3025 (Pan 44) 1993 Reaffrmex| 05-50000 mg/l | 28

Laboratory Remarks : Approved By 2364ab_236 Dt 02032021
(\-4)‘ oV T o Da

D. N. Vasadia, Lab Head

Field Observation :  sample collected (at 14:35 hrs.) from natural drasn leading to boridra naliah near gumanpura village road
(lat.21.679008 & long 73.107435),

Note -
1.* - These parameters are NOT coverad under the scope of NABL.
2, The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
3. Samples wil be destroyed after 10 days from the dale of ssue of test report unless otherwise specified,
4, This report s not %o be reproduced wholly or in part or used in any advertising media without the parmission of tha Board in writing
5. The Bowrd is not responsitie for the authenticity for the samples not collected by the Board's officials
6. Total liability of our laboratory is limited to the invoikced amount. Any dispute anising out of this report is subject to
Gujarat Jurisdiction only
7. Permissible Umils: as per Schedule VI of EPA Rules, 1966 as ammended by Second and Third ammendment 1993 for Efuents
8. Physicochemical and microbiological parameters, Std Methods for Water and Waste Water- 22nd Edition by APHA.
9. Bioassay lest (for toxicily) -IS:6582:Part-2:2001; Reaflirmed 2007

| 12104/2021
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REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

e al
WQ\ ANALYSIS REPORT FOR Gujurat Pollution Control Board, Bharuch ¢ i a5
{ R— ‘ WATER / WASTE WATER SAMPLE C-1/11973, GIDC Phase-2 £/ )k |
e—— Narmadanagar 2. W _ 7 Ay

ﬁ Sample 1D:299798 - Analysis Completion-03/03/2021 1 Bhuruch-392018 i
Pesticides (technical) (excluding formulation) / LAB Inward : 43487 TR0
TC-7844
TEST REPORT

Test Report No. : 43447 Date: 03/03/2021

1. Name of the Customer UPL LIMITED (UNIT NO. 5§) - 25353

2. Address + 750,746,
Jhagadia-393110, Taluka : Jhagadia, District : Ankleshwar, GIDC : Jhagadia
3. Nature of Sample : REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
4. Sample Collected By R.R.Vyas, Vigilance Head
5. Quantity of Sample Received Slit
6. Code No. of the Sample 299798

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

23/02/2021, (1410 to 1410) & 24/02/2021
24/02/2021 & 03/03/2021

D T T

9. Sampling Point Sample coll. from natural drain leading to Boridra nalluh near Kapalsadi village ~
10. Flow Details (Remarks) Yes
11, Mode of Disposal Natural drain leading to Boridra nallah
12, Ultimate Receiving Body NCT JIE pipeline project
13, Temperature on Collection + 28 & pH Range on pH Strip i@ 6 on pH strip
14. Carboys Nos for ¢ barcode & Color & Appearance :Light Yellow
15. Water Consumption & W.W.G (KLPD) : Ind ;1401500 , Dom 205,000 & Ind :2614.000 , Dom :183.000
Sr Parameter Unit Test Method Range of Testing Result
1 Temperature | Contigrade | 1S: 3025 (Part — 9) — 1984 (Reaffirmed 2006) ‘AmbientoC - 800C | 28
2 pH ‘pHUnts | 4500 He B APHA Standard Methods 22nd edi2012 |1-14 pHvalueAsor| 689
3 Colour " PtCoSc | 2120 B APHA Standard Methods 22nd edi, 2012 |2-to 90 Hazen & 1-50, 15
"4 Total Dissolved Solids | mgl | Gravimetric method. (2540 C APHA Standard Method| 10 - 200000 mglL. | 1074
5 Suspended Solids mg! | Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mglL 140
6 Ammonical Nitrogen mg! |1). Titrimetric method (4500 NH3 B & C APHA Standa| 1 - 2000 mg/l. 1.12
7 Chloride mgl 'Argemomelm method. (4500 C? B APHA Standard A| 1 - 50000 mg/ 517
"8 Sulphate mgl | APHA{22nd edij500 SO4 E 2-40mg/l 21
9 Chemical Oxygen Demand T mgl  |APHA(22nd Edition)- 5220 B Open Reflux Method-2| 5.0- 50000 mgil 970
10 Ol & Grease mgl  Liquid — Liquid Partition Gravimetnic methad. (5520 B | 01 - 1000 mg/l 2638
11 Phenclic Compounds mgl 4 Amno Antipyrene method without Chicroform Extra| 0.1 - 50 mgil 0.04
12B.0.D (3 Days 270C) mgl | 3-Day BOD test. (IS 3025 (Pan 44) 1993 Reaffrmex| 05-50000 mg/l 105

Laboratory Remarks : Approved By 2364ab_236 Dt 030032021

Field Observation :
long.73.123563)

(\_l)‘ B Wy T o B

D. N. Vasadia, Lab Head

sample collected (at 14 10 hrs.) from natural drasn leading to boridra naliah near kapalsadi village (lat.21 671193 &

Note -
1.* - These parameters are NOT coverad under the scope of NABL.

2, The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

3. Samples wil be destroyed after 10 days from the dale of ssue of test report unless otherwise specified,

4, This report s not %o be reproduced wholly or in part or used in any advertising media without the parmission of tha Board in writing

5. The Bowrd is not responsitie for the authenticity for the samples not collected by the Board's officials
6. Total liability of our laboratory is limited to the invoikced amount. Any dispute anising out of this report is subject to
Gujarat Jurisdiction only

7. Permissible Umils: as per Schedule VI of EPA Rules, 1966 as ammended by Second and Third ammendment 1993 for Efuents
8. Physicochemical and microbiological parameters, Std Methods for Water and Waste Water- 22nd Edition by APHA.

9. Bioassay test (for toxicily) -IS 6582 Part-2:2001; Reaffirmed 2007

m "
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REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

e al
WQ\ ANALYSIS REPORT FOR Gujurat Pollution Control Board, Bharuch ¢ i a5
{ R— ‘ WATER / WASTE WATER SAMPLE C-1/11973, GIDC Phase-2 £/ )k |
e—— Narmadanagar 2. W _ 7 Ay

ﬁ Sample 1D:299795 - Analysis Completion-03/03/2021 1 Bhuruch-392018 i
Pesticides (technical) (excluding formulation) / LAB Inward : 43446 TR0
TC-7844
TEST REPORT

Test Report No. : 43446 Date: 03/03/2021

1. Name of the Customer UPL LIMITED (UNIT NO. 5§) - 25353

2. Address + 750,746,
Jhagadia-393110, Taluka : Jhagadia, District : Ankleshwar, GIDC : Jhagadia
3. Nature of Sample : REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
4. Sample Collected By R.R.Vyas, Vigilance Head
5. Quantity of Sample Received Slit
6. Code No. of the Sample 299795

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

23/02/2021 , (1120 to 1120) & 24/02/2021
24/02/2021 & 03/03/2021

D T T

9. Sampling Point contaminated water sample coll. from GIDC storm water storm drain Nr. M/s. Lunxes
10. Flow Details (Remarks) Yes
11, Mode of Disposal Natural drain leading to Boridra nallah
12, Ultimate Receiving Body NCT JIE pipeline project
13, Temperature on Collection + 29 & pH Range on pH Strip :@ 6 on pH strip
14. Carboys Nos for : & Color & Appearance :Light Yellow
15. Water Consumption & W.W.G (KLPD) : Ind ;1401500 , Dom 205,000 & Ind :2614.000 , Dom :183.000
Sr Parameter Unit Test Method Range of Testing Result
1 Temperature | Contigrade | 1S: 3025 (Part — 9) — 1984 (Reaffirmed 2006) ‘Ambient oC - 800C | 29
2 pH ‘pHUnts | 4500 He B APHA Standard Methods 22nd edi2012 |1-14 pHvalusAsor| 657
3 Colour | PtCoSc | 2120 B APHA Standard Methods 22nd ed). 2012 |2-to 99 Hazen & 1-50, 10
"4 Total Dissolved Solids | mg! | Gravimetric method. (2540 C APHA Standard Method| 10 - 200000 mgll. | 678
§ Suspended Solids mg! | Gravimetric method. (2540 D APHA Standard Method| 2 - 10000 mglL »
6 Ammonical Ntrogen mgl | 1).Titrimetric method (4500 NH3 B & C APHA Standa| 1 - 2000 mgil. 28
7 Chloride mg 'Argemon\emc method. (4500 CI? B APHA Standard A| 1 - 50000 mg/l 329
'8 Sulphate mgl  APHA(22nd edi)500 SO4 E 2-40mg/l 123
9 Chemical Oxygen Demand T mgl  |APHA(22nd Edition)- 5220 B Open Reflux Method-2| 5.0- 50000 mgil 08
10 Ol & Grease mgl  Liquid — Liquid Partition Gravimetnic methad. (5520 B | 01 - 1000 mg/l 238
11 Phenclic Compounds mgl 4 Amno Antipyrene method without Chicroform Extra| 0.1 - 50 mgil 0.02
12B.0.D (3 Days 270C) mgl | 3-Day BOD test. (IS 3025 (Pan 44) 1993 Reaffrmex| 05-50000 mg/l &80

Laboratory Remarks : Approved By 2364ab_236 Dt 030032021

Field Observation :
11:20 hrs,) as mentoned in sample detail n ir.

(\_l)‘ B Wy T o B

D. N. Vasadia, Lab Head

contaminated water sample collected from the gide surface storm water storm drain near m/s. lanxess india pvt Itd. (a1

Note -
1.* - These parameters are NOT coverad under the scope of NABL.

2, The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

3. Samples wil be destroyed after 10 days from the dale of ssue of test report unless otherwise specified,

4, This report s not %o be reproduced wholly or in part or used in any advertising media without the parmission of tha Board in writing

5. The Bowrd is not responsitie for the authenticity for the samples not collected by the Board's officials
6. Total liability of our laboratory is limited to the invoikced amount. Any dispute anising out of this report is subject to
Gujarat Jurisdiction only

7. Permissible Umils: as per Schedule VI of EPA Rules, 1966 as ammended by Second and Third ammendment 1993 for Efuents
8. Physicochemical and microbiological parameters, Std Methods for Water and Waste Water- 22nd Edition by APHA.

9. Bioassay test (for toxicily) -IS 6582 Part-2:2001; Reaffirmed 2007

m "
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REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

e al
WQ\ ANALYSIS REPORT FOR Gujurat Pollution Control Board, Bharuch ¢ i a5
{ R— ‘ WATER / WASTE WATER SAMPLE C-1/11973, GIDC Phase-2 £/ )k |
e—— Narmadanagar 2. W _ 7 Ay

ﬁ Sample 1D:299793 - Analysis Completion-03/03/2021 1 Bhuruch-392018 i
Pesticides (technical) (excluding formulation) / LAB Inward : 43445 TR0
TC-7844
TEST REPORT

Test Report No. : 43445 Date: 03/03/2021

1. Name of the Customer UPL LIMITED (UNIT NO. 5§) - 25353

2. Address + 750,746,
Jhagadia-393110, Taluka : Jhagadia, District : Ankleshwar, GIDC : Jhagadia
3. Nature of Sample : REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
4. Sample Collected By R.R.Vyas, Vigilance Head
5. Quantity of Sample Received Slit
6. Code No. of the Sample 299793

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

23/02/2021 , (0915 1o 0915) & 24/02/2021
24/02/2021 & 03/03/2021

D T T

9. Sampling Point contaminated water sample coll. from GIDC storm water drain outside passing at nor
10. Flow Details (Remarks) Yes
11. Mode of Disposal into GIDC storm drain
12, Ultimate Receiving Body NCT JIE pipeline project
13, Temperature on Collection + 30 & pH Range on pH Strip i@ 6 on pH strip
14. Carboys Nos for ¢ barcode & Color & Appearance :Light Yellow
15. Water Consumption & W.W.G (KLPD) : Ind ;1401500 , Dom 205,000 & Ind :2614.000 , Dom :183.000
Sr Parameter Unit Test Method Range of Testing Result
1 Temperature | Contigrade | 1S: 3025 (Part — 9) — 1984 (Reaffirmed 2006) ‘AmbientoC - 800C | 30
2 pH ‘pHUnts | 4500 He B APHA Standard Methods 22nd edi2012 |1-14 pHvalusAsor] 623
3 Colour " PtCoSc | 2120 B APHA Standard Methods 22nd ed), 2012 |2-to 99 Hazen & 1-50, 15
"4 Total Dissolved Solids | mg! | Gravimetric method. (2540 C APHA Standard Method| 10 - 200000 mgll. | 204
§ Suspended Solids mg! | Gravimetric method. (2540 D APHA Standard Method| 2 - 10000 mglL
6 Ammonical Ntrogen mgh | 1) Titrimetric method (4500 NH3 B & C APHA Standa| 1 - 2000 mg/l. 10.08
7 Chloride mg 'Argemomelm method. (4500 CI? B APHA Standard A| 1 - 50000 mg/l 440
'8 Sulphate mgl  APHA(22nd edi)500 SO4 E 2-40mg/l 161
9 Chemical Oxygen Demand T mgl  |APHA(22nd Edition)- 5220 B Open Reflux Method-2| 5.0- 50000 mgil 1832
10 Ol & Grease mgl | Liquid — Liquid Partition Gravimetric methad. (5520 8 | 01 — 1000 mgll B4
11 Phenclic Compounds mgl 4 Amno Antipyrene method without Chicroform Extra| 0.1 - 50 mgil 017
12B.0.D (3 Days 270C) mgl | 3-Day BOD test. (IS 3025 (Pan 44) 1993 Reaffrmex| 05-50000 mg/l 383

Laboratory Remarks : Approved By 2364ab_236 Dt 030032021

Field Observation :
the unit premses (at 09:15 hrs.)

(\_l)‘ B Wy T o B

D. N. Vasadia, Lab Head

contaminated water sample collected from the gide surface storm water drain passing at north side of the unit outside

Note -
1.* - These parameters are NOT coverad under the scope of NABL.

2, The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

3. Samples wil be destroyed after 10 days from the dale of ssue of test report unless otherwise specified,

4, This report s not %o be reproduced wholly or in part or used in any advertising media without the parmission of tha Board in writing

5. The Bowrd is not responsitie for the authenticity for the samples not collected by the Board's officials
6. Total liability of our laboratory is limited to the invoikced amount. Any dispute anising out of this report is subject to
Gujarat Jurisdiction only

7. Permissible Umils: as per Schedule VI of EPA Rules, 1966 as ammended by Second and Third ammendment 1993 for Efuents
8. Physicochemical and microbiological parameters, Std Methods for Water and Waste Water- 22nd Edition by APHA.

9. Bioassay test (for toxicily) -IS 6582 Part-2:2001; Reaffirmed 2007

m "
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REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

WQ\ ANALYSIS REPORT FOR Gujarat Pollution Control Board, Bharuch ¢ ",
{ R— ‘ WATER / WASTE WATER SAMPLE C-1/11973, GIDC Phase-2 £/ )k |
e—— Narmadanagar 2. W _ 7 Ay

ﬁ Sample 1D:269790 - Analysis Completion-0343/2021 1 Bhuruch-392015 .

Pesticides (technical) (excluding formulation) / LAB Inward : 43444 TR0
TC-7844
TEST REPORT

Date: 03/03/2021

Test Report No. : 43444

1. Name of the Customer UPL LIMITED (UNIT NO. 5§) - 25353

2. Address + 750,746,
Jhagadia-393110, Taluka : Jhagadia, District : Ankleshwar, GIDC : Jhagadia
3. Nature of Sample : REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
4. Sample Collected By R.R.Vyas, Vigilance Head
5. Quantity of Sample Received Slit
6. Code No. of the Sample 299790

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

23/02/2021 , (0815 to 0815) & 24/02/2021
24/02/2021 & 03/03/2021

D T T

9. Sampling Point Accumulated waste water collected from storm water drain of the unit within plant pre
10. Flow Details (Remarks) Yes
11. Mode of Disposal into GIDC storm drain
12, Ultimate Receiving Body NCT JIE pipeline project
13, Temperature on Collection + 30 & pH Range on pH Strip i@ 6 on pH strip
14. Carboys Nos for ¢ barcode & Color & Appearance :Light Yellow
15. Water Consumption & W.W.G (KLPD) : Ind ;1401500 , Dom 205,000 & Ind :2614.000 , Dom :183.000
Sr Parameter Unit Test Method Range of Testing Result
1 Temperature | Contigrade | 1S: 3025 (Part — 9) — 1984 (Reaffirmed 2006) ‘AmbientoC - 800C | 30
2 pH ‘pHUnts | 4500 He B APHA Standard Methods 22nd edi2012 |1-14 pHvalusAsor| 642
3 Colour " PtCoSc | 2120 B APHA Standard Methods 22nd edi, 2012 |2-to 90 Hazen & 1-50, 15
"4 Total Dissolved Solids | mgl | Gravimetric method. (2540 C APHA Standard Method| 10 - 200000 mglL. | 784
§ Suspended Solids mg! | Gravimetric method. (2540 D APHA Standard Method| 2 - 10000 mglL 13
6 Ammonical Nitrogen mg! |1). Titrimetric method (4500 NH3 B & C APHA Standa| 1 - 2000 mg/l. BOL
7 Chloride mgl 'Argemomelm method. (4500 C? B APHA Standard A| 1 - 50000 mg/ 334
"8 Sulphate mgl | APHA{22nd edij500 SO4 E 2-40mg/l 75
9 Chemical Oxygen Demand T mgl  |APHA(22nd Edition)- 5220 B Open Reflux Method-2| 5.0- 50000 mgil 1272
10 Ol & Grease mgl  Liquid — Liquid Partition Gravimetnic methad. (5520 B | 01 - 1000 mg/l 1872
11 Phenclic Compounds mgl 4 Amno Antipyrene method without Chicroform Extra| 0.1 - 50 mgil 0.02
12B.0.D (3 Days 270C) mgl | 3-Day BOD test. (IS 3025 (Pan 44) 1993 Reaffrmex| 05-50000 mg/l 258

Laboratory Remarks : Approved By 2364ab_236 Dt 030032021

Field Observation :

accumulated waste water collected from storm water drain of the unit within plant premeses (at 08:

(\_l)‘ B Wy T o B

D. N. Vasadia, Lab Head

15hrs.)

Note -
1.* - These parameters are NOT coverad under the scope of NABL.

2, The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

3. Samples wil be destroyed after 10 days from the dale of ssue of test report unless otherwise specified,

4, This report s not %o be reproduced wholly or in part or used in any advertising media without the parmission of tha Board in writing

5. The Bowrd is not responsitie for the authenticity for the samples not collected by the Board's officials
6. Total liability of our laboratory is limited to the invoikced amount. Any dispute anising out of this report is subject to
Gujarat Jurisdiction only

7. Permissible Umils: as per Schedule VI of EPA Rules, 1966 as ammended by Second and Third ammendment 1993 for Efuents
8. Physicochemical and microbiological parameters, Std Methods for Water and Waste Water- 22nd Edition by APHA.

9. Bioassay test (for toxicily) -IS 6582 Part-2:2001; Reaffirmed 2007

m "

1210412021
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Inspection report

Reference : | To check post monitoring effect of nearby areas of M/s. UPL Ltd with
respect to waste water management, in continuation of aaccident occurred
in M/s. UPL Ltd, GIDC Jhagadia, Tal: Jhagadia, Dist: Bharuch on dated

23/02/2021
PCBID 25353
Date & Time : | 02/03/2021, 16:10 Hrs onwards

Person contacted | : | (1) Shri Ajay Pancholi, Sr.manager-Env from M/s. UPL Ltd (unit-5), Jhagadia
(2) Deepak kumar Saumshi, Env Head from M/s. UPL Ltd (unit-5), Jhagadia

Observation:

=» Inspection is carried out along with above mentioned representative from M/s. UPL Ltd
(unit-5), Jhagadia to check post impact/ effect due to waste water going outside the GIDC
area i.e. in natural Boridra nallah.

=» During this inspection, we have not done plant visit of M/s. UPL Ltd and specifically taken
round of outside the area of M/s. UPL Ltd (unit-5) from where contaminated waste water
generated during fire frightening activity went from boundary wall in to GIDC storm water
drain and ultimately in to natural drain (Boridra nallah). Following locations are visited
during inspection.

=> Location: 1 - Northern side Boundary wall of M/s. UPL Ltd (unit-5)
At the time of inspection, we have first visit to the location of northern side boundary wall
of M/s. UPL Ltd (unit-5) from where contaminated waste water were going outside on dated
23/02/202. At the time of inspection, no any contaminated waste water observed coming
outside from the unit boundary wall at northern side. Earlier made bund wall in GIDC storm
water drain is found as it is in both corner of northern side road.

=> Location: 2 - Lanxess corner from where GIDC storm water drain meets to Boridra nallah
(starting point of nallah)
During visit GIDC storm water drain is completely dry at this locatien. Natural drain leading
to boridra nallah in front of lanxess which is other side of Road is observed in dry condition.

=> Location: 3 ~Natural drain leading to Boridra nallah near Kapalsadi village (Lat.21.671193
& long.73.123563)
During visit natural drain at this location is found completely dry, from where earlier water
sample is collected. Bund wall prepared earlier is found as it is condition.

=> Location: 4 - At Gumanpura village road Bridge
During visit natural drain at this location is found completely dry. During visit one soil
sample is collected from this location for analysis purpose. Earlier Bund wall was prepared
at this location is broken and unit has excavate upper layer soil from this natural nallah and
send to TSDF BEIL as said by person contacted.
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=> Location: 5 — Natural drain leading to Boridra nallah near Gumanpura village road
(Lat.21.679008 & long.73.107435)
During visit natural drain at this location Is found completely dry, from where earlier water
sample is collected.

=> Location: 6 —Boridra nallah infront of M/s. Borosil Ltd.
During visit natural drain at this location is found completely dry.

Photographs showing before after view of above said location is attached here with.

—-sd-—- -sd--
Name & Designation of Bhumika Bhuva S.B.Patel
Inspection officer (AEE) (SO)
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Photographs taken during inspection
Location: 1 - Northern side Boundary wall of M/s. UPL Ltd (unit-5)
_Boforow(On,dt’ZSQZJIzey ) After (On dt.02/03/2021)

- - .

Location: 2 - Lanxess comer from where GIDC storm water drain meets to Boridra nallah
After (On dt.02/03/2021

Before (On dt.23/02/2021

Location: 3 ~Natural drain leading to Boridra nallah near Kapalsadi village (Lat.21.671193 & long.73.123563)
Before (On dt.23/02/2021) After (On dt.02/03/2021)
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Location: 4 -~ At Gumanpura village road Bridge
Before (On dt.23/02/2021) After (On dt.02/03/2021)

Location: 5 - Natural drain leading to Boridra nallah near Gumanpura village road (Lat.21.679008 &
long.73.107435)

Location: 6 -Boridra nallah infront of M/s. Borosil Ltd.
Before (On dt23!02!2021 )
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¥ ot
=\

ANALYSIS REPORT FOR Hazardous Gujarat Pollution Control Board

WATSE TYPE : $+0 Bharuch

C-1/119/3, GIDC Phase-2

Sample ID:-300750 - Annlxn'n Cﬂlcﬁoa 23/03/2021 l Narmadanagar
92015

Pesticides (technical) (excluding formulation) / LAB Inward : 43572 T d?l:;;::l).;; 4:3;3

1. Name &
2. Address of the Unit

3. Naturc of Sample
4. Sample Collected By

5. Date & Time of Collection & Receipt
6, Date of Start & Completion of Analysis

7. Sampling Point
8. Physical State

9. Disposal Mode
10, Waste Category

I11. Temperature on Collection
12. Hazardous Sampled (SPM-M3)

UPL LIMITED (UNIT NO. §) - 25353

750,746,

Jhagadia - 393110 , Taluka : Jhagadia, District : Ankleshwar, GIDC : Jhagadia
: REP-Representative/Grab , (Insp Type : OTH-Others/Higher Authority)

: S.B.Patel.SO

: 03-Mar-2021, (1700 to 1700)

: 06/03/2021 15:20:25 & 23/032021

- e

: Soil sample collected neur Gumanpura village road bridge from the bottom of Boridra nal

: Solid+Semi

+
1 s——

& Color & Appearance : Brownish
& Carboys Marks : Barcode

.
:
i-
.
:

'8sr Parameter Unit Test Method Range of Testing |  Result
1 pH ' Unt 4500 B APHA Std Methods 22nd edl.-2012 114 T e
2| Chemical Oxygen Demand amka  APHA (22nd Edition)- 5220 B Open Refux Method 5.0- 50000 & 039
3| Total Organic Carbon * gmkg - X 0.103
4 Pherolic Compounds * gmkg & Amino Antipyrane method without Chioraform Ext 1 - 50 mg! | eoL
Laboratory Remarks : Approved By:236-lab_236 Dt 23103/2021 o=y s

D. N. Vasadia, Lab Head

Field Observation:  parameters for finger printing analysis as below: (urgent)

- m————t——ciethodim

n A

coNmasLN

n.

12
13
14
15
16
17
18
19

21

23
24

crotonaldehyds 12/04/2021

ethyl marcaptan

tnethy! amine

maethy! aceloacetate
methy! pipendiena
dimethyl ameno phridiene
toluene

mibk

n-haxane

athyl acatate

hydroxyl amine sulphate
dichioromethane

di methyimelonate
propionic anhydnite
methanol

benoxacor

gluphosinate

glyphosate

J-athylthio butanal
G-athylthio-3-hetane-2-0ne
methy! 6-[2-(ethyisulfanyl) propyl]-4-hydroxy-2-oxocyclohex-3-ene-1-carboxylate
acetyl hydroxy! amine
acetyl chioro propenyl hydroxyl amine
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(=

GUJARAT POLLUTION CONTROL BOARD

REGIONAL OFFICE: DHARUCH
TEST REPORT
Nawo of the Unit |UPL LIMITED{Unit-5) plot ne 750,746, OIDC Jhagadia, Dist Dharuch| GPCD ID-26353)
LR No. Dhasweh ELErg 2934 2539 2840 anal 2047 2648
LI No. Qandhioager 1610 w0 1612 1613 16414 1610 1616
Arcamubated waste water | Ace loted waste water  |Contassmatesd waley [Sample cobected from  [Sample callecred From gond ng ctaerved |from UPL LIS ol OF
collected from wiove water  [eolleeted fromm QIDC storm [asmple eoliectnt froe patienl drain deading to [ fram natural denin 1 Sorgva nadah s gewrdgond
ewin of the wnit within water diaim ssiiaide pansiing {atarm witer dran Nr. Pursdra nalil sear eadang in Norddra  (Gumeepars silage
Bource plant area Al or M/n Lunxen Dnprainadts wilape nullh nrar
Caamanpurs witage
— - - - CIIT 7 ; 202 040372021
2370272021 OHLS 237022021 20212021 11200 21j0272021 43702 2021 n4/03/2021
Date & time of les 0915 Hes - 100 s 1435 Hirs 1645 Hrs 1430 1o
collection of
sample
pH Unit hA2 0.2 (X5 [0 4N 7005 744
Colour Pt.Co.Sc 15 15 1 B 15
TDS mg/lt TIH »a 474 1074 1574 i
55 mg/lt A% [ a0 LR e = =
NH3-N mg/lt hoL a8 2h 112 224 ot 196
Chloride mg/it am Ly 120 l 817 0 | ECx -
Sulphate mg/lt 5 161 122 ] 20 i 274 I = 4
COD mg/lt 1252 1932 A 270 H 1335 | 374 1744
Phemolic
: b #2 | I-H
Compound mg/It 002 017 00 003 o2 L 1=
TOC mg/it - . . = 515 152
oll & grease mg/it 157.2 464 36 243 2 72 122.8
Hobfdey a7 255 s &0 103 288 53 130
mg/it
Tolwene EDL 201 hoL 0CEme/l 201 3L | 1y
LS 801 831 [ [T 201 £3, | 3¢
aMerane EOL BOL L8 o 201 0L | 3
| | -
fey) scetate o1 EOL 01 B0. [ ane 3oL | B
Oichlisimathane WL BOL L S mp) | BOL L %
Methanal 80L WL L =1% 143 | B0 394 ! E =28 |
Probable list of compounds ldentified in GC-MS | |
LIACITANIE J.CWLCAO M 42 ,Acluma, 2 ONORD N 2 ALETANNDL 2CHIQPD N2~ [ETHANGE, 147 (ALIDAANGE 220D (MLTAN 25 TCmL04D |ATTTANDL 2Lmias)
CTavL S RATTHYLPRENTL) & 13- FTHPLS TP RY N2 [0l 6 WL e ENL) N (3 [ SUTORET Gy (MG T 6 ‘9.;; T4 (T LT e
PLTMEXY 1 A Tore AETHORY | AETw ATTHONE 1R TUY MLTHAPRERL] WA IAETHILP=ERYII N (31 | METSVP-ENVL N4 |
".'"N.‘hv 1 RITe !\x“.--:-n: METwe |v(h-:r~ et |
134 mEXATICINGL 35 CVCLOWERADIENT - 1,2-DONE, |25 CYCLOMIRARINE 27 FRaREN 12 15 CrOOnEXABENE  (E 22 HEXADICENSL
PAN TR RR-TER B T IO DO 35A10 IR ) (RS- A A TN ‘
L LU R ERSER LY SVETHREI R
|
|PNSHONC AT D +
1€ HIYATTCINAL IDBITYTHID) |
ATTTRET, JURTORERaT
ETrYL & METH LI nEnYL| N |
12 P2ETR 08 L AET Y I
TS TRUOE AT T
DNSNE 38 &igp1 3.
DINETwrL TR
ADSCOLIYL ALRATT |
|
2 THATOUX VLA BENYIE 1 ‘ |
AUD |

[ung

DN Vasada
S50 B Las Head
Regional Lab Bhanach

, 3

DS N Agravat
S50 4 Lab Bead

Contad Lakorstory Gandhinagar
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GUJARAT POLLUTION CONTROL BOARD

REGIONAL OFFICE; BHARUCH
TEST REPORT
N¥ame of the Unit |UPL LIMITED(Unit-5) plot no 750,746, GIDC Jhagadia, Dist Bharuch| GPCB 1D-25353)
LR, No, Bharuch H.54 H-55 1-56 H-57 H-58 H-59 H-60
L.R. No. Gandhinagar Has Has H46 HAT H-48 H43 H50
sample colected |Reforence sl -mvlr d sample colecied [Soll sample  [Sel sanuple  [Hur wobrd wastc saupi
oear Gusaspura  [saseple near near Gumanpara n near eted Troms stair of
village read bndge vilage mpuuvim' willage road beidge 1L} Paw matenah slorige
Soarce brdge [rom vilage road  |vifage tond  |vasd neas CCOE
the bortom of
Torsden nallah
Date & time of 04/03/2021 04/03)2021 | 12/03/2021 |0D4/03/2021 1720| 04/03/2021 | 04/03j2028 | 19703/2028
collection of sample 1640 ¥irs 1725 Hes 1700 Hrs Hrs 1650 Hrs | 17i0Hrs | 1300 Hes
#H Unit 761 756 1 705 7.2 711 742 135
NHIN gm/kg BDL BOL BDL BOL BOL 56.11
COD gm/kg 0.43 102 03 0.65 0.6 026 1.47
"“"""“""‘u BOL BOL HDL BOL BOL BOL BDL
TOC gm/kg .09 0,168 0.103 0.0865 oo 00387 026
Toluene BOL BOL BOL BOL 8oL noL Bl
MIBK BDL BOL 8oL B8OL BDL ADL. BOL
o-Hexane BOL BOL Bk BUL 4oL BOL BOL \
Ethyl acetate BDL BOL BDL a0l BDL BOL (8
Dichiromethase BOL BOL BOL BDL BOL BDL BOL
Methanol _BOL BOL BOL BDL BOL HDL
Probable list of compounds identified in GC-MS =
N HENADECANOIC | N-HENADECANOIC [« E-13- NREXADECANIC {iv VLI TETRASLONANE,
ACID ACID HEXADECENAL ACID m OCTAMETHYL
12- 12 12- 11
HENZENEDICARBO | BENZENEDICAREO BENZENEDICARBOX
XYUC ACID, XALIC ACID, b YLIC ACID, MORNOLL- |5 200, ‘
MONOJ2- MONO2-* ETHYLHENYU ESTERLyyonone:— [memanowenny
ETHYLHEXYY ETHYLHEXYY ETHYLHEXTY -METHOXY-
ESTER ESTER
FSTER 1-METHY
T I (SL3
Uity a-twmmmlmm

(s

DNVasada
S50 & Lab Head
Regional Lab Bharuch

i)

Dr SN Agravat
550 B tab Head

Central Laberatory Ganshinagar
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Annexure - 10: Manifest copy of dredged soil near Gumanpura village

Bharuch Enviro Infrastructure Ltd. Manifest No: Copy 1
(Tsdf) [14983] 1266816
01/03/2021

An.-,.?

To be forwarded by To be forwarded by the occupier to the State Pollution Control Board or

Committee.
Sender’s Details
Sender Name  |UPL LIMITED (UNIT NO. 5) [25353]
Address , Taluka :JHA Distict:ANK Pin n0:393110
Contact Details |7069097475 Env.PLOS@upkhdcom | GPS Coordinates |Lat :21.3800 Long :73.0700
Receiver’s Details
State Gujarat | Type of Fadility Common HWIF
Facility Details  |Bharuch Enviro Infrastructure Lrd, (Tsar) [14983]
Contact Details  |9909994958  daiwadibaRbel co.in |GPs Coordinates Lat :21,6200 Long:73.0500
Address s 9401-9412,9501-9508,7505 E to H, GIDC, Ankleshwar --— Taluka :ANK Distict:ANK Pin no:393002
Waste Details
Waste Detalls 1~29~29. 1~Process wastes or residues
:uu Intended |Incineration Total Qty 17.930MT Consistency |liquid
r
Transporter Detalls
Name SHIVAM ROADLINES |Contact Details |9227557377 shivamroadiines77@gmail.com
Address plot no 144/15 padhmavtl nagar rajpipia road ,ANKLESHWAR District :Bharuch Taluka :Bharuch
Vehicle Details
Vehicle no GIOBXXE777 GPS Enabled Yes  |Type of Vehicle |Tanker
Driver name SHAILENDRA PAL Driver Cantact No 9574501693
Waste Transportation Detalls
Vehicle Depart. |01/03/2021 6:00PM [Number of Drums 0 Loose Waste [17.930
Remarks This Is cm plant material after fire for indneration No of bags 0

Sender’s Declaration :

1. I hereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled , and are all in all respects in proper conditicn for transport by road
according to applicable national government regulations.

2. I hereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/ actual use of hazardous waste.

Name and stamp of sender:

Signatursfj i

Date: o)’Q?,J’

Transporter’s Acknowledgement of Receipt of waste

Stamp: Date: Signature:
Receiver’s Certification of Receipt of Hazardous waste
Stamp: Date: Signature:

Print by 25353 @ 01/03/2021 06:12:02 PM

1 ( Through XGN)
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TTEE IN THE MATTER OF OA NO. 60/2021

v BEIL INFRASTRUCTURE LIMITED
Site: Plot No. 9701-9716, GIDC, Ankleshwar. Dist. Bharuch.
BEIL PCB ID : 14983 10090
GATE PASS FOR HAZARDOUS WASTE Incl. No.
1. | Sender's name and maifing address -
(Including Phone No. and a-mall) : R ) Q.;ﬁ 17-5)
2, | Senders authorisation No, :
3. | XGN Document No, :
4. | Transporter's name and address
(including Phone No. and e-mall) :
5. | Type of vehicle ; (Truck / Dumper / Special Vehicle) TM(W
6. | Transporter's registration No. ;
7. | Vehicle registration No. : 410 6XR 6972
8. | Receiver's Name and malling address | BEIL INFRASTRUCTURE LIMITED
- (including Phone No. and e-mail) : Site : Plot No. 9701-9716, GIDC, Ankieshway, Dist. Bharuch.
Ph. : 02646 - 225228 / 253135 e
N N
9.| Waste Generators PCBID : ( :;:} :
10.| Waste description Thir &> ctn MR- clles fSn 2y 1 e
11.| Total quantity : 1992 : *,.";wm
No. of Containers : Lo S, Nos.
f Y
12.| Physical form ! (sau/smeé'ﬂgrsmgo/owmny/sw/w
13.| Special handiing Instructions and
additional Information : AL faye. Fres
14.| Sender's Certificate : 1 Bagsbydeclare that the contents of the consignment are fully and
.;'ﬁmelydmlmmbynmwamnmmmmnud.
P od.manoad,andlaboled,andmhallmspsculnmpercondmom
' | for transport by road according to appiicable national govemment
" ¥ regulations,
Name and stamp : . >
UPL LIMITED (UM T.5"
'77'34 G.LD.C., st Bav ) Day  Month Year
diegolia pLv 154 Slm'eium Iol,l‘]glk]old’
15.| Transporter acknowledgment of receipt of Wastes l
Name and stamp :
Day Month Year
Signature LI T TTTT
16.| Recsiver's certification for receipt of hazardous waste
Name and stamp :
BEIL INFRAngUC‘I’URE LIMITED
Phone No. : (02646) 225228, 253135 Fax No. ! (02646) 222849
Gate Pass Valid for 3 Months Day Month Year
Crom the Det oflmwe___ sown ([ T[T 1]
7 >0
WHITE COPY
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UPL Limited, Unit - 5

Plot No.746 & 750, PB.No. 9
GIDC, Dist. Bharuch

Ihagadia 393 110, Gujarat, India

w: upl-ltd.com

t: +91 2645 226013
f: +91 2645 226017

DATE: 06.03.2021

Prepared by:

it

Pratin Patel
(Executive - QA)

-

Verified by:

e

Dr. Rajiv Tomar

(Sr.Manager - QA)

PRODUCT: RM Holding N-Hexane
Date of Sampling 01.03.2021
Date of Analysis 05.03.2021
Storage Tanker No: G) 06 XX-6777
Qty(MT) 17.93
Analysis Result

Sr.No. Tests uUoM Result
1 Appearance Visual Hazy Liquid
2 N-hexane %A/A 87.11
Remarks: Material not Suitable for Plant Use.

For UPL Limited For UPL Limited For UPL Limited

Approved by:

r&;\anl

(GM-QA)

Registered Office: 3-11, GIDC, Vapi 336 195, Gujarat, Indi. P +91 260 2432716 CIN:L24219G)1985PLC025132
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Annexure - 11: GPCB Direction

W\-’?\: Sector-10-A, Gandhinagar-382 010
N | 7 Phone : (079) 23226295
GPCB Fax  : (079) 23232156

Website : www.gpcb.gov.in

BY R.P.A.D.
CLOSURE DIRECTION UNDER SECTION 31-A OF THE AIR (PREVENTION AND
CONTROL OF POLLUTION) ACT-1981 [HEREINAFTER REFERRED TO AS THE AIR
ACT] AS AMENDED FROM TIME TO TIME

WHEREAS you are having an industrial plant at Plot No: 750,746, GIDC
JHAGADIA, DIST.BHARUCH.

AND WHEREAS Gujarat Pollution Control Board has granted you consent under
the provisions of Air Act-1981 by its Consent Order No.AWH -94827, valid up to
19/11/2024 for operation of the industrial plant with various conditions mentioned
therein,

AND WHEREAS during the inspection of your industrial plant on 23/02/2021
under section-24 of the Air Act by the authorized officer of the Board it has been noticed
that:

1. Blastand Fire occurred in CM-257 plant in the factory premises.

2. Due to this accident, as per preliminary information, 26 persons are injured and

hospitalized whereas 02 persons are dead and 05 persons are missing.

Dense Smoke & VOCs emission in prevailing wind direction (NE-SW) is observed.

During inspection VOC levels are measured by instant portable VOC meter and

general hydrocarbon levels are measured by dragger tube at various locations

and the results measured are near main gate of unit, VOC level - 8 ppm,
hydrocarbons- 10 ppm, @ 50 meter away from fire incidence VOC level- 12 ppm,
hydrocarbons- 8 ppm, Near gate no. 2 of unit VOC level- 12.6 ppm,
hydrocarbons- 5 ppm, at north side of unit (fire incidence}- VOC level- 23.8 ppm,

hydrocarbons- 5 ppm. Hydro carbon levels measured at downwind side at (i}

Dedheda : 05 ppm, (ii) Navagamkararvel : 03 ppm, (iii) Untiya : 03 ppm, (iv)

Saradarpura : 02 ppm.

5. Contaminated wastewater is generated due to the firefighting, which is
accumulated in the storm water drains within and outside the premises. Overall
length of stretch of wastewater flowing in the GIDC drain & subsequently to
natural drain (dry) is approximately 3.5 - 4 kms.

6. The production plant of CM-257 is badly damaged. The control rcom and MEE
plant within the premises is also damaged. Considering the blast/fire of high
intensity, there is damage to the other plants located within premises as well as
nearby industrial plant. (as per DISH report)

o w

Clean Gujarat Green Gujarat
ISO - 5001 - 2008 & I1SO - 14001 - 2004 Certified Organisation

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
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7. This accident has occurred due to lapses in safety precautions adopted by the
industry that has resulted in air pollution and water pollution.

AND WHEREAS the non-compliance found during the visit seems severe and
damaged environment adversely.

AND WHEREAS the non-compliance as narrated above, observed in your
industry is contributing to the pollution problem in Jhagadia area.

UNDER THE CIRCUMSTANCES, as directed, | M. P. Solanki, Dy. Environment
Engineer, Gujarat Pollution Control board issue the direction under Section 31(A) of the
Air Act - 1981 as under:

1. To prohibit the manufacturing activity on immediately at Plot No: 750,746,
GIDC Jhagadia, DIST.BHARUCH.

2. To stop operation of D.G. set and CPP(if any) with immediate effect.

3. To close the operation of your industrial plant on the above mentioned site with
immediate effect.

4. To direct the concerned authority to stop supply of electricity and water with
immediate effect.

5. This order will be effective with immediate effect.

6. To submit accident report in the prescribed format to concerned authority as per
MSIHC rules 1989,

7. To take all necessary safety measures by removing all remaining In-process
material/ intermediate materials considering requisite process safety aspects.

8. To collect contaminated wastewater generated from fire fighting activity which
is observed being discharged into GIDC surface storm water drainage.

9. To ensure safe collection of spilled residues of chemicals / hazardous & other
wastes generated from accident, and dispose the same as per provisions of
hazardous waste rules under intimation to the board.

10. To take all necessary measures to ensure safety of all reactors, equipment etc. to
prevent further mishappening and environmental damage at the earliest.

11. To carry out safety audit/ HAZOP study that shall include environment aspects at
the earliest and submit the same to the board.

12.To submit compliance report of the instructions / direction issued by DISH wrt
above accident,
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COPY TO:
1. The Dy. Engineer (O&M)
Dakshin Gujarat Vij Company Ltd (DGVCL),
Industrial Sub-Division office, DGVCL,
Near O.N.G.C,
Ankleshwar, Dist. Bharuch .....
1 am directed to request you to disconnect supply of ELECTRICITY (except single
phase) with immediate effect from the date of issue of this order to the
industrial plant of M/s. UPL LTD. (UNIT-5), PLOT NO: 750,746, GIDC JHAGADIA,
DIST.BHARUCH & intimate to us accordingly.

2. The Chief Officer
Office of the Notified Area Authority
Plot No.40,
GIDC Jhagadia,
Dist: Bharuch ........
| am directed to request you to disconnect supply of WATER with immediate
effect from the date of issue of this order to the industrial plant of M/s. UPL
LTD. (UNIT-5), PLOT NO: 750,746, GIDC |JHAGADIA, DIST.BHARUCH & intimate
to us accordingly.

3. Regional Officer
Gujarat pollution Control Board,
Regional Office,
Ankleshwar..... to follow up for compliance of this direction & send IR/AR.

For and on behalf of
Gujarat Pollution Control Board

31
(M.P.Solanki)
Dy. ENVIRONMENT ENGINEER
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

e
1Y ) Sector-10-A, Gandhinagar-382 010
{4 9

Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

13.Pay Rs. 1 Cr. (One crore) as interim Environment Damage Compensation by
RTGS immediately in Following A/C.

["A | Name Of Payee GUJARAT POLLUTION CONTROL BOARD

I B | Bank Account Number | 10325062238 !
C | Typeof Account | CURRENT

"D [Bank STATE BANK OF INDIA
E | Branch | GANDHINAGAR ZONAL BRANCH |

SECTOR-10/B. IN FRONT OF NEW

i | B_r""fh fddress SACHIVALAYA, GANDHINAGAR-382010

| G | IFSC Code SBIN0001355 ]

[F the above direction is not complied, you are liable for prosecution under
Section 37 of the Air (Prevention and Control of Pollution) Act-1981 which provides
punishment with imprisonment for a term not less than one year and six months and
may extend to six years and with fine.

You will submit at the earliest possible a copy of the letter from the concerned
authority indicating disconnection of electric power/water supply with the date, time
and meter reading. It is to be noted that without receipt of this letter revocation
application will not be considered.

This letter is issued with the approval of the competent authority.
For and on behalf of

Gujarat Pollution Control Board
(M.P.Solanki)
Dy. ENVIRONMENT ENGINEER

NO: GPCB/ANK/CCA-134(29)/ID-25353/ Dated: /02/2021
\/lssued to:
M/S. UPL LTD. (UNIT-5)

PLOT NO: 750,746,
GIDC JHAGADIA,

DIST: BHARUCH, GUJARAT.
(P.T.0)

Clean Gujarat Green Gujarat

1ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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Annexure - 12 Detail investigation Report on cause of incident by unit

A e
UPL Limited, Unit -5

Plot No. 746 & 750, P.B. No.9
GIDC, Dist, Bharuch

w: upl-id.com
t: 491 2645 226013
f: 491 2645 226077

Investigation Report
DATE: 10-MAR-21
SUBJECT:- INCIDENT FAC! *INDINGS

0 23%° Fedruary around 07,48 any lwree was an incsdent of firelexpiosion &t our mad product plant
(Cinthiedium / Glulosinate plant' which was not in production operahion since 5 Feoruary 2021 *or 8
giennzd annual bailer and power piont inspection. The same can be estapkshed by the rev.aw of Jais an
sttty consumption avalacta ai sdo

Sines a0ivents and work in progiess (WIF) material was at the plant, neces iy (manpowar was geploved
n shifts {as per the routine procedure)

Beio On the evidenza avadable af st mor o missing reactor of the first stuge (< TE: 2oqm g, Vo= in
reactor post completion of renctic Latnse slonpege of production operatityT THIS feEiiiE Be o doi
nazars of decompasition, geaeratng —oorer enargy al 107 deg C & 266 o 7 Yhe mam

cararmesters of this process s @l 'y e« =r<f at aim pressure and sthipping of Bthy! Mescopran gl =0 o

«under vacuum of 50 torr. The other famiainie chemicals like triethyl amine (olizis =i

I the designated storage.

3assd on the preliminary rivesi:aaio; -ve had amved at a conclusion that the hiafe vpins o0 My Nie s
Suant azcemeasition

deen caused due o catalylic decompao-<iion ¢ vapor cloud accumulation & sunge
the (ETB) reactor WIP. The smg reactor has not been located yet during the Sotis s aows prooess. Such

explosion in reactor is posaible due to coco snustion of the ETB

An internal investigation (esm was oman 1o invesugate further into the ‘neident. The detaiied
progress on the investigation is as paiLw

As per plant layout and incidert tha! the expiusion / fire happened in the South - West sunticr, ihera ware
gl 4 equipment's installed across 4 Hoors o the highly impacted area

FA(K Y MANAGER

UPL LTD., UNIT-5

Registered Office: 3-11, GIDC, Vapi 396 195, Gujarat, India. P +91 260 2432716 CIN-L24219G)1985PLC025132
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UPL Limited, Unit - 5
p L Plot NO.746 & 750, P.B. No.9
GIDC, Dist. 8haruch
' OpenAg™ Jhagadia 393 110 Gujarat, Inda

wi: upl-itd com
t: +91 2645 226013
f; 491 2645 226017

The segregation across this section was done based on the following criteria:

« Equipment with no WIP before and after incident. Total 31 such equipment’s — Refer Annexure - |
« Equipment with WIP but remained as such after incident. Total 10 such equipment’s — Refer
Annexure - Il

It was evident that the explosion was not triggered in the above equipment. Based on this remaining
13 equipment’s were reviewed further for the possibilites. The 8 equipment’s with low damage. — Refer
Annexure — III

Now we have only 5 equipment's remaines for further evaluation. From them 3 were non-metaliic tanks
& were totally burnt. Since it was non-metailic tanks. so chances of explosion were ruled out.

Out of remaining two equipment's one of £7 2 reacts: & second one of Ethanol stripper column. As the
ethanol sinpper column was containing Etharni & watel mixer so chances of explosion were 2iso
shminated. Hence only possibility fron: whae axpiogion ingae: was ETB reactor.

Consudening above the possibiity of saba!age was siso ruled aut

We suspected leakage of brine (Methanoi Water Soluion) through coil / heat exchangers. To establish
thase, experiments were carried out to study this impact on the mass in reaction when react with
Methano! Brine,

Additionally. based on experiments 3t R & D showing Methanol solution has atso reactivity with ETB
react:on mass and resulted into the energy lbaration which can lead to increase the temperature 62
Deg C witr: 1 mol ETB & 28 Deg C with 0.5 img? ETE and reaches nearer to decomposition ievel ie
102 Deg © of reaction mass as per data available for DSC. {detailed calkculation and experiment details
are furnished for your consideration)

FACTORY MANAGER

UPL LTD., UNIT-5

Registered Office: 3-11, GIDC, Vapi 396 195, Gujarat, india. P +91 260 2432716 CIN:L24219G|1985PLC025132
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UPL Limited, Unit - 5

p L Plot No.746 & 750, PB. No.8
GIDC, Dist. Bharuch
OpenAg™ Jhagadia 393 110 Gujarat, India
w: uphltd.com

t: +91 2645 226013
f; 491 2645 226017

ETB + Brine Solution Chemistry & Calculation : R & D

<I:H3 H HiC— CHy p.L
J + HC—OH —— s H o ¢k '
iy s~ \/& i

| HyC ~0 o
| 3-gthyl thicbutanal Methanol OH
Formula Weight = 13222388 Y(ethylsulfanyi-1-mathoxybutan-1-0l
(Hemiacetal}

Formula Wasght = 164 26574

A) ETB + 40% MeOH enthalpy(R&D Lab data)

quantity (gm) moles

1) ETB (M.W-132.25) = 100 0.756

2) 40%: MeOH in water = 10 0,125

3) initial temp= 33 deg C
‘ final temp 43 deg C
' 4) heat capacity mix= 0.6 keal/kg K
| 5) Delta T 15 deg C
| h) T 250 Keal fconsmder mass as a Kg)

247.5 keal! Kg of Pure methanol
.99 keal/kg of 40% Methanol (exothermic)

B) ETB + 40% MeOH enthalpy (Plant Batch - R-25001)

quantity (kg) kmoles

1 1} ETB« =500.0 654.272
1 2} 40% MeOH in water = 5141.8 64.272 (Stoichiometry Quantity)
3} heat capacity mix= 0.6 keal/kg K
HQ~- -5090359  kecal (exothermic)
5 Delta T nise~ 62.2 deg C
C) ETB + 40% MecOH enthalpy {Plant Batch - R-25001)

quantity (kg) kmoles

1| ETB~ 8500.0 64 272

2] 40% MeOH in water = 25709 32.136 (Half of Stoichiometry Quantity)
3] heat capacity mix= 0.6 keal [kg K

41 Q = -254518.0  kcal (exothermic)

5) Delta T rise= 38,3 dep C

We have also shown in above sheet the potential leak with two cases based on chemistry between
methanol and ETB reaction. First case showing the, 1 mol of methano! having the reaction with 1 mol of
ETB mass and resulting into temperature rise of 62 deg ¢ and secend case showing the, 0.5 mol of Methanal

UPL LTD., UNIT-5

Registered Office: 3-11, GIDC, Vapi 396 195, Gujarat, India. P +91 260 2432716 CINL24219G)1985PLC025132
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having
We hereby also providing below the DSC analysis conducted for ETB mass.

e

™

UPL Limited, Unat - 5

p L Plot No.746 & 750, P B. No.9
GIDC, Dist. Bnaruch
_ OpenAg™ Jhagadia 393 110 Gujarat. India

w: uph-td.com
t: 491 2645 226013
f: +91 2645 226017

the reaction with 0.5 mol of ETB reaction mass and resulting into the temperature rise of 38 deg c.

Pate low?
TNt DESCRIFTIN: Lol Jumaay of wmple o weeghwdd o0 o ks Plavsd Hleane pooxaure o i ibie
g 2 oA e & the cruc e o sedied ander abmosphern conkdition i sampie o heaed in
the DSC opti rown 30 € 1o 400 C @ the rate of 4 C per minmte The results are based on
iy ekx v of the differend signaly’ peuks of tke theemogriim
SCuesa e Diorasior DSC Cren (Fursace s
' '
i
2
SAMPLE PR R TIONS Ay Som sl
Rasun)
o s S 1 3
i Onset i PFeak Embalpy |
77 Fremiwrm 12 | 191°C ) Iie
2% Exotnier R ¥ Wl 276 Wy
COINTERERETA AN & DSOS EON:
[ e Retm-2ram stons S0y cLakenmn decomporsfam o at 102°C with heg evedndion of 22 e

M st eV ePRY Lavw i roomd e SkEermr e oosi e sniet @ o with Reat evolintion
o I g e ami e Severaty Medoum

Analyst

x RY MANAGER

UPLLTD., UNIT-5

Registered Office: 3-11, GIDC, Vapi 336 195, Gujarat, India. P +91 260 2432716 CIN:L24219G|1985PLL025132
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UPL Limited, Unit - 5
p L Plot No.746 & 750, P.B. No 9
GIDC, Dist. Bharuch
OpenAg™ Jhagadia 393 110 Gugarat, India

w: upl-itd.com
t: +91 2645 226013
fi +91 2645 226017

‘er0 UPLICM 257/5T-1 Final/Conc mass 27.02.2019 15 16 S0
N v e DS e G T O
AT L (o S LR Aun,
4B AL wx -
e e

e -

The fire and explosion got extended to other areas including to work-in-progress material having
Toluene (Solvent) resulting in the unfortunate event. The fire projectiles from the primary
explosion dropped to the nearby facilities including utility block and warehouse resuiting in the
secondary fire, The impact of explosion resulted in damage to the surrounding buildinas within
the site.

We are saddened by this unfortunate incident. We would want to reiterate that we follow a very
stringent safety protocol and that there has been no lapse in safety precaution from our side.

For UPL Limited

Anil Mundada
Authorized Signatory
Encl: Total WIP Equipment list (Damage Area), ETE Mass (DSC Report). Elevation drawing

(Damage equipment area) W
Fk Y MANAGER

UPL LTD., UNIT-5

Registered Office; 3-11, GIDC, Vapi 396 195, Gujarat, India, P +91 260 2432716 CIN:L24219GJ1985PLCO25132
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Avrmexuse —T

“Before & After Zero WIP" Equipment List - Total 31 nos. Equipment

:u.n__l.. Orenical Stoved Opbastivg saadhl QTVIky] tafere PRy T
¥ Tohane seindoe Wdmg T o B S19%5 Ot bnswn
W [hanal + witer am AT 5 B Stavn not azwn
R 0% N1 e AT o Anntazie
1w 3F Siep &8 Mass » P toy AT o o Mat tracable
IF (NS STEP 10 Mass e 25 deg C o St rot knows
] STEP I8 Mans e fvas, 1050 oeg a Satun ret rows
¥ 58 STEP 30 Man R o Statin ot ko
Neow DANVAP + Tohuere e, K1 o 0 Status st hnows
Wiow MICrAgens e, 0T [ Status set hrow
. Awakabia/Fourd o lerent
L STEP S Mats shr 1555 deg © o v
(55 STEP 18 Mz wim 1030083 C o o Axadate st lccwon
IWF IKS) STE 58 Mt + MDC e, 8 dey € [} 9 Statss 03t kngwn
¥ STES 98 Mt » MDC e A0 3ug € o B Statat 0ot known
I [Ny STIP 58 Mot + MIC i, %0 dug € o o Statas 021 Maswn
ST SRS o 15 dmg © o o St ot baewny
o s AN Sak v, 0 dwg " o AvilnfEount at Gfiret
—0E
CFINS) Vo BT s 3l St not enawn
A5 N5) a7 Bl Bl S rx nTwT
55 Tri Ethyt Arvrm st 0-10deg T R NN Tt
e R e}
A bt Feund ot S¥erere
* 551 1% MaX03 shaton wTRT o Jocation
Sodiun Metscose Sohaton
4 (35) {in Memasel) v b o Stans w0t knows
AT Y70 P T o Anaiie
GF INFROCESS.
TANEFARM EManel » Watsr e BT (s
1N o [
GF INFROCESS
n 00 | Step 56 product hofd sk TANE FARM STEP 9+ MOC atre AT tare
o [
GF INPROCESS
% o MB..... o hold bk F C TANK FARM s Wit Ned atm AT akatis
o : :
G WPROCESS
» T-B08T  |Aqeecus Storage taok for RJSOLT | TANK FARM STEP L0A Masa atrr; 35 deg € ek atie
) 4
GF INPROCESS
n 123044 c_.l.tlu O TN | iR STEP 108 Mata Rt e
L3 9 9
GF INPROCESS
% 13908 |Aqueses S1ange ank TANEFAAN Ag Steage v KT Axedaze
%8 o
GF INPROCESS
» TA005  ACEOUS LAYER MOLD TAMK TANCFARM (55) STE? 28 Aa Mess K Avalaze
3 | rzom [oRcan Tan FROSUCT od adpwi STEP 38 s s Darraqe tark vatstie
TANK FARM (S5)
i |
= T
2 12016 [Mqeecus TN FOR Sepabancn | OF MPOKESS STEP 38 Maia AT Ourrage tark sxatabe
TN Faim | /\. '

.y

ORY MANAGER
UPLLTD., UNIT-5
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"No Change in WIP" Equipment List : Total 10 :oama_._.!:o.:

REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

EQUIPMENT Location in QTY(kg) before Qty after Equipment Status After
" yaGno. DRRCRITON Plant Chomicl Jore ORNEEINg concton incid Incident
1 EN-25007  ISPARED 4F [NS) - Vac; RT 0 0 Status not known
2 T-25023  |MODC + STEP 9 tank GF (NS] MOC + STEP 9 atm; RT 6435 6436 Availabl
3 T-25024  |Rec MOC Collection tank GF (NS) Recoverad MDC atm; RT 1021 1021 Available
Organic layer Hold tank FOR R-
4 T- ;
B0l | oo GF (NS) STEP 10 Mass atm; RT 20 sz Avallable
Raffinate mass hold tank FOR C- i
5 25077 |0y GF (NS) Extracted DMAP mass atm; RT 27 2 Available
CTA CONDENSATE COLLECTION _
6 vaseor | GF (55) Recovered CTA from R-25001 atm; RT e & Avallable
7 T-25002  |ETB MASS HOLD TANK GF |55) ETB MASS atm; RT 9012 9012 ilabl
TANK FOR FFE JACKET
8 T-25001 CONDENSATE COLLECTION GF{55) Steam Condensate atm; 60 deg C 1200} 200 Available
9 T-25051  [DISTILL ETHANOL COLL TANK  ROCESS TANK FAR| Recovered Ethanal + Water atm; AT 1800] 1500 ilabl
10 125004  |PRODUCT HOLD TANK ROCESS TANK FAR STEP 2B Mass 3tm; 30-50 deg C 3072| 972 ilabl
TORY MANAGER
UPLLTD., UNIT-5
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Annexuze — TIT_

_"Before filled WIP & After Incident Zero Quantity” Equipment List : Total 13 nos. Equipment

S8 NO, quﬁ_.z?.ua OESCRIPTION Location In Plant|Chemicat Stored Operating condtion QYD betore | o e icident [EPVIOment Ststus Arer|
1 | R25016a/8 [Step 98 Preparation resctor 1 INS) [STEP 90 Mass atmvac; 20-50 deg € e M.M.Wrum.oﬁon_n.nﬁ avatable e
2 T2507%  |Extract mass hold tank FOR C-25013 15(NS)  {Extractod DMAP mass 2em; &7 18 o2 Lavaable s
5 | R25009A/B [Step 4A preparstion reactor WisE)  fstep 4a Mass atmyvac; 4056 deg € I e ._wm chocked |, cistie o
Avalable/Found 3z
5 | R25014a/8 {STEP 94 PREARATION REACTOR STEP aA MASS c
b 2 (sl ey X0 14600 0f@terent focation | Medsem
7 V-25003 CATALYST # -5 DAY TANK 3F |S5) eyl pyidens atm, RT 1302 0] Sernttvor)
L s
Avalabie/Found at
P V25002 [EM DAY TANK ar(ss)  |tthyl Mercapean 1m; 0-10 deg €
158} L amy; deg 1600 ol ierens 1

9 1-75010 Rec Tokeene Collection Tank GF (58) |Recovered Toune atm, AT 2000 o Damape tank available o
10 T25045__|Product Collection Tark OF C-25001 GFISS)  |Extractod STEP 42 Mass i, BT 72 o BurniPvor) Hgh
1 T25013 Woater Wash Mold Tank FOR C.25001 GF |S5) Extracted STEP 4A Mass wtim; RY Damage tank available

1219 9 |low
12 125007  |ORGANIC TANK [TOULENE) 4N.H=ohﬂum__nms 38 Mass am; /T Damage tank avalable

27000 9 {Medum__

13 29011 [Reaction Mass Held Tank hﬂwﬂﬂﬂ. STEP 4 Mass atm; 8T Burmt{PvOF)

68 o_ rag
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Toted WIP ( I;A—MOL_E(P

frsva )

Damage Area WIP Equi

ent List : Total 54 nos. Equi
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oncyvs
=0 g}IBATEC,H

AT, HoS

REPORT No.: CAL/D1631902

PAGENO.:10F2

SAMPLE NAME

BATCH No.

SAMPLE DESCRIPTION

SAMPLE SOURCE

DATE OF SAMPLE RECEIPT

PARAMETER REQUESTED

REMARK

GVS Cibatech Pvt. Ltd.,
Firex Testing Luboratory,

A Wing, Ground Floor, LBS Marg,
Bhaichand Textile Compound,
Bhandup (West),

Mumbai - 400 078
Tel:+91-22-25961246

DSC TEST REPORT

Date: 27/02/2019

CM-257/8T-1 Final / Conc. mass
Liquid

UPL Limited,

R & D Center, Plot No.C-12,,

Road No.16, Wagle Industrial Estate,
Thane-400604.

Mr. Krishna Patole

25/0272019

Thermal stability

Thermogram

Authorised Signatory
V.V.Bhujle
Senior Vice President-Technical

These results are valid only for the sample tested. The test results repocied are valad under the stated comditions of measurements. Any ccrrection invalidates thes
report. The best report shall not be reproduced except i fisll, without written approval of the Iabaratory Report & submitted without legal responsibality
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B cvs
WO CIBATECH

AN, e

PAGE20F2

1. TEST DESCRIPTION: Exact quantity of sample is weighed in a Gold Plated High- pressure crucible
using a microbalance & the crucible is sealed under aimospheric condition. This sample is heated in
the DSC cell from 30°C to 400°C at the rate of 4°C per minute. The results are based on

interpretation of the different signals/ peaks of the thermogram.

2. SCHEMATIC DIAGRAM OF DSC CELL (FURNACE):

3. SAMPLE PREPARATION: As such sample

4. RESULT:

Furnace hd
OS2 sansur

Haatar

) Furge gars iniet

Onset Peak Enthalpy
1" Exotherm v 102°C 191°C 60 J/g
2™ Exotherm 266°C 30i°C 276 J/z

5. INTERPRETATION & DISCUSSION:

The thermogram shows first exothermic decomposition onset ar 102°C with heat evolution of 60 J/g
of sample (Severity: Low) and second exothermic decomposition onset at 266°C with heat evolution
of 276 J/g of sample (Severity: Medium).

Analyst

These results are valad only for the sample wesed. The test results reparsed are valid under the stated conditions of messurements. Any correcoon invalidates this

report. The test repont shidl not be reproduced except in full wy

written approval of the lab v Repan Is

b d without logal respansibelity.
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4 06t March 2021

CM 257 DATA RETRIEVAL REPORT

With reference to service report of M/S Emerson Team on dated 26 Feb
2021, History server was fully burnt and damaged that we could not
powered it up and data retrieval is not possible.

We checked with our internal IT experts also and found with such
condition of hard disc, data can’t be retrieved.

Document Enclosed

1. Burntimages of Hard disk, History station
2. Service Report of OEM (M/S Emerson Team)

History server History server Hard-disk

FAX MANAGER
UPL LTD., UNIT-5

U TR RN

crmmrmre Avw
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&

Emersen Process Management (India) Pvt. Lta
Delphi B-wing 601.602. Central Avenae

Hiranadani Sus»
EMERSON Powar, Muanoar400 078

Tet 022-66620566
Fax 022-56620500

SERVICE REPORT Date: 26/02/2021

 Customer Name: M/s UPL Ltd. Unit-5 | System ID: 0015-0005-2832 |

Contact Person : Mr.Ajaya Singh DeltaV Ré6 - |
' Address : Plot No-750/746, GIDC CM-257 Plant o
' Industrial Estate, Jhgadia = A
| Tel/Fax No : : = Email ID : ajaya.singh@upl-ltd.com |
- Type of Service
. [Customer Call [IBreak Down Call [ITraining

[Jstart up [CJAMC-Planned visit [JProject
; [JCommissioning [JPreventive Maintenance [JAMC-Emergency '

W/S Emerson’s engineer visited M/S UPL Ltd. (Unit-5), Jhgadia to carry out following activities
dated on 26" February 2021

1) /s Emersen physically inspected following machines:

”~

”~

”~

-

Engineering Station- Physically damaged.

History Station- Completely burnt

5 Operating stations- 1 no. 1s completely burnt out of 5, rest 4 nos. found ok.
3 Remote operating stations- All seems ok,

2} M/s Emerscn powered up following machines in presence of UPL Instrumentation/IT
team:

-~
r

| »

Engineering Station- can’t be possible as hardware is physically damaged.

History Station- can't be possible as hardware is physically burnt.

5 Operating stations- 4 nos. were successfully powered up but any relevant
information not found. 1 no. can’t be powered up as completely burnt.

3 Remote operating stations- 2 nos. were successfully powered up but any relevant
information not found, 1 no. machine was not powered up but its hard disk is
working.

3) As per observation, physical condition of Engineering station & History station is not good

S

to Power Up, History station was highly damaged and almost burnt with all internal
components.

4) Emerson expert confirmed that History backup was stored only in history staticn as per
plant system configuration and not in operator station.

\ A

\‘!«\ g}u '9_5\01'

g\
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5) Emerson team confirmed that Data recovery from such damaged/burnt hard disk is not
possible.
|

6) As requested by M/s UPL, M/s Emerson will check and revert regarding hardware
! configuration of Historian station (Dell Configuration).

168



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

| Job Status  B]Job completed Tested OK [] Not Completed Follow up

; Action:
: Remark: (| Ch;rgeable o [TJamc [Owarranty vDProject -

Email Ref.: POroA: 0000 S _’
Customer Acceptance: a | Verification; I
S - ‘ — SE
. j '

i |
| :
Signature & Date: q}'_smatie_& Date: .
Customer Name: ’ Emerson Process Management
, UPL Ltd. (Unit - 5) &5 Engineer Name:

- Mr_ Ajaya Singh w =y  Mr. Jitendra Patil G“Szf;‘.fﬂ{“
Mr. Shrikrishna Chaudhary A | Mr. Prayagraj Vegda \
| i o
! m: Nilesh Barot —-rw..\v l )?‘2:(
i

. Vaibhav Pachori g

Mr. Dulabhai Kavad
\> 'M

d‘ .t rol’_\‘ e S . S T e x S
Remarks If any:
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Annexure - 13: Metrological data on 23/02/20210btained by M/s. DCM SHRIRAM LTD

Wo, Qe Tine {smperstwe  Gkection.  humitity  sped  spesd  point WWOE oese  pressue  raiatel
1 23.02-2021 001 26 289 A7 K3 4 138 26 1010 1013.7 o
2 23-02-2021 006 259 343 48 18 4 141 259 10097 10134 o
3 23.02.2021011 258 326 49 12 . 143 258 1009% 1013.2 Q
L 23-02-20210.16 256 311 49 SA 79 141 156 10096 10133 4]
s 23.02:2021 021 255 292 47 4 79 134 255 10098 10135 o
13 23-02-20210.26 255 350 47 22 4 134 255 10096 10133 [+]
7 23.02-20210.31 254 311 a7 &2 79 133 254 10094 10131 1]
8 23-02-20210.36 254 326 47 72 119 133 254 10093 1013 o
9 23.02-2021 0281 253 267 49 22 4 139 253 10093 1013 Q
10 23.02-2021 0456 252 12 A9 12 L 138 25.2 10092 10129 o
1 23022021051 25 185 49 0.7 4 130 25 10053 1013 o
12 23-02-2021 0.56 248 73 51 0 o 14 248 10091 10128 o
13 23:02-20211.01 244 70 52 Q o 139 2488 10089 10126 0
4 23.02-2021 1.06 241 &0 53 (4] 0 14 241 1009.2 10129 (]
15 23:02-2021 1.11 238 74 53 0 o 137 238 1008 8 1012.% 0
16 23.02-2021 1.16 235 &9 53 a 2 134 235 1009 1012.7 o
” 25022021 1.21 234 S50 52 oy 2 13 238 1009 10127 ]
418 23.02-2021 1.26 232 59 53 a o 131 232 1008 3 10125 0
19 23.02-20211.%1 231 n 55 Q 0 13 251 1008 .6 10123 -]
20 23.02-2021 1.36 231 67 52 a 0 12.7 231 10087 10124 (4]
n 23:02-2021 141 251 s 51 4] 0 124 2351 1008 8 10125 o
22 23.02:2021 145 232 118 5 22 79 125 232 10087 1012.4 Q
23 25022021151 232 39 52 0 0 128 232 1008 4 10121 (]
24 23.02.2021 1.6 233 55 52 04 4 129 233 1008 6 10123 o
5 23.02-2021 2.0 233 a4 51 04 4 126 233 10084 10121 L]
26 23.02-2021 206 235 EDR 49 47 79 122 235 10083 1012 [+
22 2302-2021 211 237 274 47 &) 119 118 237 1008 4 10121 L]
23 23.02.2021 2.16 239 276 3 es 78 123 239 10082 10119 o
29 23-02-2021 2.1 2482 m 40 47 79 128 242 1008 5 10122 (]
30 23022021 2.26 245 ar 47 S 79 125 285 1008 3 1012 0
n 23-02-2021 2.9 2458 84 47 54 79 128 48 10085 10122 0
32 23.02.2021 2.56 25 275 47 122 1538 129 25 1008 2 10119 L]
33 23-02-2021 2 81 251 pL>] &6 4 79 127 251 1008 4 10121 [+]
34 23.02-2021 2.46 252 266 A7 4 79 131 252 10083 1012 0
s 23-02-20212.51 252 263 a7 &5 79 131 252 1008 .1 10118 1]
36 23-02-2021 2.56 251 2n 45 1 19 154 251 1008 1011.7 (4]
37 23-02-2021 30 25 270 48 54 79 133 25 10079 10116 o
kL] 23.02-2021 3,00 209 arn & e 119 155 289 10078 1011.5% 0
39 23.02-2021 311 248 264 48 43 79 131 248 10077 10114 (]
40 23022021 3.16 247 2% 49 o 0 153 247 1007 8 1011.% o
a1 23-02-20213. 246 59 L &3 79 129 246 1007 8 10115 0
a2 23-02-2021 3.26 246 267 49 5% 79 15.2 286 10027 10114 (4]
43 23.02-2021 3.3) 245 2 S0 o 0 134 245 1007.7 10114 ]
a4 25-02-2021 1. 36 448 e “ o7 B 133 448 1007 % 10112 0
45 23.02-2021 3.4 243 333 52 (] o 138 243 1007 6 10113 ]
a6 23-02.2021 3. 46 241 22 52 4] 0 137 241 1007 % 10115 o
ar 23.02-20213%) 24 8 52 a o 136 24 10075 10112 0
a8 23.02-2021 356 237 L] 53 [P 4 136 237 1007 4 10111 o
49 23.02-.2021401 235 09 s2 54 79 131 235 1007 4 10111 o
50 23-02-2021 406 234 38 £ 31 54 79 127 234 1007 6 10113 o
St 23.02-2021 411 233 a4 52 Q 0 129 233 10078 10115 0
52 23-02-20214.16 232 a7 53 47 19 131 232 1007 8 10115 (]
53 23.02.2021 421 231 308 51 14 4 124 231 10079 10116 o
54 23-02- 2021426 232 23 &H i3 79 119 232 1007 % 10115 ]
55 23.02.20214.31 233 10 a7 Q 0 114 233 1007.% 10112 [+]
56 23-02-2021 436 234 27% 0 29 4 124 234 10075 1011.2 0
57 23.02-20214.48) 234 278 52 4 4 13 234 10079 10116 0
S8 23-02-2021 445 234 264 52 18 < 13 234 1007 6 10113 0
59 23.02-20214.51 235 276 S0 a4 L 125 235 10075 1011.2 (4]
&0 23.02-2021 456 235 an 0 o7 4 125 235 10077 1011 4 o
61 23.02.2021 501 234 326 2 22 M 13 234 10079 10116 ]
&2 23.02-2021 5.06 233 338 54 o7 4 135 233 10079 10116 0
63 23.02-2021 511 231 299 53 29 L 13 231 1008 1011.7 o
64 23-02-2021 516 231 290 51 54 79 124 231 1007.7 10114 ]
o5 23022021521 23 259 “ 12 4 152 23 10079 10116 ]
66 23.02-20215.26 228 276 55 22 4 136 228 1008 10117 o
67 23-02-2021 531 226 jia “ 29 4 134 226 1008 1011.7 0
[5:) 23.02-2021 536 224 281 55 54 79 132 224 10078 10115 o
05 23022021 541 223 P “ 9 4 151 223 10081 10118 L]
0 23.02-2021 546 222 276 5 32 4 13 222 10081 10118 0
n 23-02-2021 551 221 28 6 b % 3 19 129 221 10081 10118 (4]
n 23.02.2021 5.55 221 337 58 o o 135 221 10084 10121 o
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Date & Time Dutdoor Wind Outdoor  Average Gust Dow Wind chill Absolute  Ralative Daty
temperature  direcion  humidity  speed  speed  point U Pressure  peessuce  rainfall
7 23.02.2021 6.01 3] 285 59 18 3 136 219 1008.1 10118 o
74 73-02-2071 6.06 219 289 58 a3 79 133 19 10085 1012.2 0
7 23.02-2021 6.11 18 305 57 18 s 129 218 10082 10118 [
7% 23.02-2021 6,16 7 314 59 04 “ 134 217 10084 10121 o
n 23.02.2021 6,21 216 308 59 22 4 133 2186 10086 10123 ]
78 23.02-.2021 6.26 2115 316 60 04 a 134 215 1008.7 10124 ]
m 23.02-2021 6.91 1ns 2 6o 0 0 134 218 poa? 10124 0
80 73.02.2021 6.36 14 325 0 04 a 1B3 14 1008.7 10124 o
a1 23.02-2021 6.41 13 3 w0 0 0 1 213 1008.6 10123 0
w0 23.02-2021 6.46 11 12 62 0 0 Bs 21 10089 1012.6 0
83 23.02-2021 6.51 209 12 62 0 0 134 209 1009 10127 0
8 23.02.2021 6.496 06 1 () 0 0 133 208 1009 10127 v
85 23.02-2021 7.01 05 512 62 0 0 1 205 1009 10127 [
(T3 23.02-2021 7.06 204 2 60 0.4 4 124 204 10091 10128 0
W 23-02-2021 7.11 203 52 60 0 0 129 209 1009 10127 0
88 23.02-2021 7.16 202 &5 61 0 0 7s 202 10091 1012.8 [
89 23-02-2021 7.2 202 a1 62 0 0 127 202 10093 1013 0
90 23-02-2021 7.26 02 a 60 0 0 2 202 10093 1013 0
a1 23-02-2021 7.31 202 a3 60 18 4 n: w2 1009.2 1012.9 0
92 23-02-2021 7.36 202 & 59 0 0 12 202 10094 10131 0
03 73.-02-2021 7.0 02 52 56 04 4 mr 202 1009.4 10131 0
o 23-02-2021 7.46 02 a7 56 07 ] 1mz 02 10095 10032 0
95 23-02-2021 7.51 03 75 58 0 o 118 203 1009.6 10133 o
6 23-02-2021 7,56 205 73 57 0 0 1n7 205 1009 8 10135 0
97 23.02-2021 8.01 2086 a3 58 o o 121 208 10098 10135 o
98 23.02-2071 B.06 208 sI 56 o o 1y 208 10099 10136 0
36 23.02-2021 8.1 1 a3 54 14 3 1.4 21 10098 10135 [
100 23.02-2021 8.16 n2 s0 52 07 4 1 na 10103 1014 o
101 73.02.2021 8.21 ns 51 52 0 0 113 25 1010.2 10138 o
102 23.02-2021 8.26 13 52 52 04 s 1Ee 219 10101 10138 [
103 73.02.2021 8.31 124 61 52 o o 121 24 1010.3 1014 [
104 23.02-2021 836 229 76 49 a o 116 229 10104 10141 ]
108 13022021 8.41 134 358 ar o o ns 234 1010.4 10141 0
106 23.02-2021 B.46 2 T a7 o 0 12 24 1010.5 1014.2 0
107 23.02-2021 8.51 246 55 a3 0 0 12 246 10104 10141 0
108 13.02.2021 8.56 293 @ a2 0 0 s 23 1010.8 10148 0
109 23.02-2021 8.01 i 1 a1 0 0 1s 26 1010.8 10145 0
110 23.02-2021 9.06 2656 10 a2 0 0 127 266 10108 10145 0
11 23-02-20219.11 71 30 a 07 ) 2e 21 10108 10145 0
112 23.02-2021 9.16 74 54 a0 04 a 126 274 1011 10147 0
13 23-02-2021 9.2 277 354 39 07 4 1ns 227 10112 1014.9 0
114 23-02-2021 9.26 79 316 a0 0 0 "1 279 1011.2 10149 0
115 23-02-2021 9,31 8 318 a 29 4 136 2 10112 10149 [
116 23-02-2021 9.36 %2 278 Q2 14 ] 141 282 1011 10147 0
17 23.02-2021 9.4 35 265 39 47 78 131 285 10114 10151 0
18 23-02-2021 9.46 %8 325 0 0 0 139 288 10113 1015 0
119 23-02-2021 9.51 29 348 39 22 a 137 29 10114 10151 0
120 73-02-2021 9,56 93 286 0] 14 4 139 203 10115 1015.2 [
121 23-02-2021 10.01 296 313 38 65 79 138 296 10114 10151 0
122 23-02-2021 10.06 297 307 38 a 78 139 297 10113 1015 0
123 23.02-2021 1011 30 232 36 04 s 133 30 10116 10153 0
124 23.02-2011 1016 304 264 £ 13 158 109 304 10114 10151 o
125 23.02.202110.21 0.7 314 1 12 78 112 307 10114 10151 0
126 23.02-2021 1026 11 232 ) 14 s us 33 10114 1015.1 o
127 23.02.2021 1031 14 313 29 22 4 113 34 10116 10153 o
128 23.02.2021 1038 s 33 T 14 4 121 318 10115 1015.2 0
129 23.02-2021 10.41 21 341 n 22 s 108 321 10116 1015.3 0
130 23.02.2021 10,46 3123 280 0 94 115 126 323 01148 10151 o
191 25.02.2021 1051 125 284 20 155 198 17 323 10114 10151 0
132 23.02.202110.6 128 273 29 12 78 123 326 1012 10149 0
133 23022021 11.01 27 07 0 7.2 18 128 327 10113 1015 0
134 23022021 11.06 07 537 2 58 79 118 327 1011.2 10148 0
135 230220211111 127 264 20 5.4 79 124 w7 10113 1015 o
136 230220211116 127 270 29 19.4 41 124 327 10111 10148 0
137 23.02-2021 1121 27 324 32 58 19 139 327 10116 10153 [
138 23-02-202111.26 ns 299 30 133 158 13 28 012 1014.9 0
139 23-02-2021 1131 328 312 3 94 119 135 328 10113 1015 0
140 23-02-2021 1136 108 263 2 119 158 125 328 10112 10149 0
141 23-02-2021 11.41 128 ? 2 14 a 119 3248 1010.9 10146 0
142 23-02-2021 1145 29 207 2 58 79 2 329 10108 10145 0
143 23-02-2021 11,51 33 7 28 153 198 121 3 10107 10340 o
144 2302-2021 1156 33 253 2 144 198 121 33 10105 10142 0
145 23.02-2021 12.00 33 338 27 122 158 116 3 10104 10141 0
146 23-02-2021 12.06 311 267 2 155 158 122 331 1010.4 10141 0
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No, Date & Time m Wind Outdoar Average Gust Dew Wind call Absolute Relative Daily
temperature  direction  hamidity spoed speed  point Pressure  pressure  rainfall
147 230220211211 312 206 b7 122 158 117 332 1010.5 1014.2 ]
144 2802-2021 12.16 332 514 ” 28 78 1.7 382 10104 10141 0
149 230220211221 114 EF31 27 S8 78 118 134 1010.2 10139 ]
150 23-02-2021 12 26 136 278 26 9 119 115 336 1010 1013.7 0
151 2302202112 81 138 308 7 115 158 122 18 10088 10135 0
152 23-02-202112 36 34 269 by} 72 79 124 3 10098 10135 0
151 230220211241 41 0 b1l 20 a 125 341 10008 10145 0
154 23-02-2021 12.46 343 332 29 a3 79 138 343 1009.6 1013.3 0
155 25022021 12 51 36 242 28 0 0 135 140 10095 1013.2 0
156 23-02-202112.56 348 19 29 04 1 14.2 348 10094 10131 0
157 23-02-2021 13.01 5 23 51 4 79 154 15 1009.4 10131 0
158 23-02-202113.06 354 n 24 145 198 118 354 1009.4 10131 0
159 23-02-202113.11 155 157 n a7 4 137 355 1009.2 10129 0
160 23-02-202113.16 357 354 7 14 a 138 357 1009.2 10129 0
161 23-02-202113.21 358 262 25 4 78 128 358 10089 10126 0
162 23-02-202113.26 358 266 7 94 158 139 358 1009.1 1012.8 0
163 23-02-202113.31 357 286 25 65 7.9 127 357 1008 8 10125 0
164 23-02-202113.36 355 117 H 04 1 137 355 10086 10123 0
165 23-02-2021 13.41 357 62 by 14 a 138 357 1008 7 10124 0
166 23-02-2021 13 46 357 338 bo 54 79 144 357 10086 10123 0
167 23-02-2021 1351 354 33 26 07 1 13 354 1008.8 10125 0
168 23-02-2021 13.56 354 215 30 07 a 152 354 10084 10121 0
169 23-02-202114.01 357 335 25 a 119 127 357 1008 3 1012 0
170 23-02-202114.06 356 285 26 68 11.9 132 356 1008 1011.7 0
171 23-02-2021 1411 354 327 26 14 a 13 354 1007.9 10116 0
172 23-02-2021 1416 353 285 26 a7 a 12.9 353 1008 10117 0
173 23-02-2021 14.21 355 170 5 a7 1 125 355 1008 10117 0
174 23-02-2021 14.26 356 204 25 o 0 126 356 1007.9 10116 0
175 23-02-2021 14.31 35.8 162 28 0 0 145 358 10078 10115 0
176 2302-202114.36 €37 230 29 0.4 a 154 362 1007.8 10115 0
177 23-02-2021 1441 363 39 29 0 0 156 385 1007 8 10115 0
178 23022021 14.46 369 27 26 22 a 143 369 1007.7 10114 ]
179 23022021 14.51 ETE| 186 26 04 a 145 37.1 1007 5 1011.2 0
180 23-02-2021 14.56 372 289 77 a 79 151 372 1007.4 10111 0
181 23-02-202115.01 37 282 25 148 158 138 37 1007.4 10111 0
182 23.02-2021 15.06 366 s 28 68 7.9 152 366 1007 4 1011.1 o
183 23-02-202115.11 363 333 28 43 79 149 363 1007 1010.7 0
184 23.02:202115.16 ELE] 248 27 21 a 139 358 1007.2 10109 0
185 23-02:2021 15.21 354 mn 31 83 19 157 354 10069 10106 0
186 23.02.20211526 351 20% 30 ] o 15 351 10058 1010 6 o
187 23.02-202115.31 33 266 26 198 158 127 ES 1007.1 10108 ]
188 230220211536 339 mn 27 9 1.9 132 349 1007 10107 0
189 23.02-2021 1541 349 256 30 04 a 1438 349 1007 1010.7 0
190 23.02.2021 1546 349 264 28 68 19 137 349 1007 1010.7 0
1931 23-02-20211551 34.3 295 28 a7 11.9 136 348 1007 1010.7 0
192 23.02.2021 1556 ELE) 284 28 7.9 19 136 3a8 10063 10106 o
193 23.02.2021 1601 346 284 30 o o 145 46 1006.7 1010.4 ]
194 23.02.2021 16.06 4.7 285 27 72 18 13 347 10068 10108 0
195 23.02.202116.11 5 222 29 22 a 18 346 1006.7 10104 ]
196 23.02:2021 1616 a7 261 28 65 79 136 347 10069 10106 0
197 23.02-202116.21 346 234 17 8.3 1s 125 EEN 1006.5 1010.2 0
198 23.02-202116.26 347 267 28 43 79 136 347 1006.6 10103 0
199 230220211631 347 282 28 9.7 119 136 34.7 1006.7 1010.4 o
200 23.02-2021 16.36 338 241 3 14 a 164 345 10067 1010.4 0
201 23.02.20211641 3as 2 28 E 112 134 318 1006.7 10104 ]
202 23.02-2021 16,46 14 256 2 32 4 133 324 1006.8 10105 0
203 230220211651 ETRY 342 29 72 19 138 334 1006.6 10103 0
204 230220211656 142 216 24 104 119 137 342 1006.7 10104 0
208 23022021 17.01 34 218 33 18 188 155 EXY 10065 1010.2 0
206 23-02-2021 17.06 3 248 2 122 158 185 M 1006.8 10105 0
207 230220211711 319 2 29 54 75 134 EEE) 1006.7 10104 0
208 230220211716 339 267 28 15 119 129 EEL] 10067 10104 0
208 23.02.202117.21 EER n 5 9.7 119 16.2 EEY) 1006.5 1010.2 0
210 23.02-202117.26 3.7 215 29 16.9 198 13.2 337 1006.9 10106 0
211 230220011751 1.6 288 28 122 158 13.2 330 1007 1010.7 0
12 25-02-202117.36 136 m sa a7 1.0 15.6 316 10071 10108 0
213 23.02-202117.81 318 262 50 68 118 136 335 10069 10106 a
214 23-02-2021 17 46 314 248 31 0 0 14 14 10068 10105 0
215 230220211751 333 308 36 83 11e 16.2 383 1006.9 1010.6 0
216 23-02-202117.56 312 280 33 72 1.9 148 332 1007 1010.7 0
217 2402-2021 18.01 312 2 31 81 158 158 112 1006.9 10106 0
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" Dats & Time: Outdoor Wind  Outdoor  Avege  Gust  Dew . Absolde  Relative  Dally
218 23.02-2021 18.06 13 282 32 a3 [TE TS EE) 1007 1 1010.8 0
218 23.02.202118.11 ns 280 33 5 119 45 329 10071 10108 [+]
220 23.02:2021 18.16 ne 278 3 54 119 149 s 1007 1010.7 0
21 23-02-202118.21 26 262 1 155 198 14 126 1007 2 10109 0
73} 23022021 18.26 s 260 33 9 19 M2 325 1007 2 10109 0
223 23.02-2021 18.31 23 276 33 144 158 " 323 1007.1 0108 4]
24 23022021 18.36 22 278 34 133 158 144 23 10071 0108 4]
228 23.02.202118.01 21 281 1 122 158 143 321 10071 10108 0
226 23-02-2021 18.46 e m 1 94 19 15 319 10073 1011 0
27 23-02-2021 18,51 3.8 277 35 15 158 145 318 10074 1011.1 o
28 23022021 18.56 7 284 3% 72 119 143 317 1007 3 10108 0
229 23.02.202119. aLe 280 36 65 79 147 315 1007 6 10113 o
230 23.02.2021 19.06 35 278 7 1438 158 151 315 10075 0112 [+]
231 25-02-2021 19.11 3l R0 IS 155 158 14 313 1007.3 1011 0
292 23-02-2021 19.16 32 216 ) 18 4 148 32 10073 1011.2 0
233 23-02-202119.21 it 254 7 12 4 1’7 VB 1007 3 1011 0
234 23022021 19.26 3 233 6 32 3 142 31 10075 10113 0
PELY 23.02.202119.31 0.8 130 40 0 0 158 w048 10076 10113 0
236 23.02-202119.36 308 243 1% 0 0 153 W08 1007.7 10114 0
237 23022021 19.41 06 156 12 0 0 151 106 1007 7 W14 0
238 23-02-2021 19.96 05 2485 1 22 4 158 305 1007 6 10119 0
23% 23.02.2021 19.51 303 309 39 a3 79 148 303 10075 10113 0
240 23.02.202119.56 302 238 41 32 4 155 102 10075 1011.2 0
241 23022021 20.01 01 80 18 0 0 1®y 301 1wore 10118 0
202 23-02-2021 20,06 295 301 a0 1% 74 149 299 1008 10117 0
203 23-02-2021 20.11 298 176 39 04 . 144 2938 10079 10116 0
204 23-02-2021 20.16 297 233 s 54 79 139 17 10079 10116 o
245 23.02-202120.21 286 257 39 &s 73 142 2956 coea 10118 o
246 23.02-2021 20.26 255 124 a2 o o 153 215 10079 10116 o
247 23-02-2021 20.31 24 221 0 o7 4 144 294 10081 10118 0
208 23-02-2021 20.36 293 235 40 0 0 143 293 10082 10118 0
209 23-02-2021 20.41 292 284 a0 a3 70 2 292 1008 3 1012 0
250 23-02-2021 20.46 29 176 M 07 4 A5 29 10081 0118 [+]
251 23.02.2021 20.51 289 120 a0 04 4 14 289 10083 1012 0
252 23.02:2021 20,56 88 122 a2 0 0 149 =8 10083 1012 0
253 23-02-2021 21.01 287 ™ 41 54 19 12 w7 1008 5 1012.2 0
254 23-02-2021 21,06 356 167 43 0 0 "“s 85 1006 6 10123 0
255 23.02.202121.11 285 a7 a2 2 4 144 235 10087 10124 4]
256 23022021 21.16 284 274 40 65 79 135 124 10085 10122 0
257 28022021 21.21 283 227 4a 14 4 138 285 1008 6 10123 0
258 23-02-202121.26 281 25 a 07 I 138 PER] 1008.7 10128 0
259 23-02-2021 21,31 232 37 4 22 79 137 82 1008 8 10125 0
260 23-02-2021 21.36 81 199 4 07 4 136 231 10089 10126 0
261 23.02.202121.41 221 256 a 97 119 13 231 1008.7 1012.4 0
262 23.02202121.36 b1 280 a2 1222 158 139 b2 10087 10124 o
263 23-02-2021 21.51 28 278 41 122 158 138 279 1008 6 10123 0
264 23-02-2021 21.56 278 275 4 122 138 135 279 1008 7 10124 0
265 23-02-2021 22.04 7.8 266 a 04 119 134 78 10087 1012.4 0
266 23-02-2021 22.06 78 266 a 94 19 134 78 10085 10122 0
267 23.02.202122.11 Pr A 298 4 a7 1s 133 277 10088 10125 0
208 23022021 22.16 227 258 a1 9.7 1ns 133 207 10089 10126 (4]
269 230220212221 27 m 4 1us 119 133 277 1008 10125 o
270 23-02-202122.26 277 289 43 54 74 " 7.7 1008 7 10124 0
an 23.02.20212231 77 328 43 o Q 14 2737 00e7 04 [+]
n 23.02-202122.36 275 288 EX) 14 4 142 75 1009 10126 o
7 23.02-2021 2241 24 510 a 07 r 141 274 10088 1012.5 0
7 25-02-2021 22.46 02 57 as 0 0 141 202 1008 8 w0128 0
75 23-02-2021 2251 7 345 an 32 4 137 w 10087 10124 0
276 23-02-2021 22.56 %8 347 45 07 4 129 158 10087 10124 0
27 23.02202123.01 266 286 a5 54 78 137 2646 10087 10124 (4]
278 23022021 23.06 263 2 a6 [+] o 138 63 o= 10125 o
279 23-02-2021 23.11 261 29 46 0 ] 136 261 1008.7 10124 0
280 23-02-2021 25.16 58 352 % 04 ¢ 133 258 1008 8 10125 0
281 23-02-202123.21 255 38 % o4 N 131 255 10089 10126 o
282 23-02-200123.26 253 36 a7 04 4 131 253 W0E s 10122 o
283 23022021 23.31 251 51 a7 14 4 13 251 10086 10123 0
284 23-02:2021 23.36 245 52 & [+] o 12a 249 0089 10120 o
285 23-02-2021 23.41 U8 'Yy 47 22 4 128 2148 1008 7 10124 0
285 23-02-2021 23.46 27 30 47 07 4 127 2147 1008 7 10124 o
287 23.02-2021 23.51 246 325 46 04 4 122 pLE 0cEs 10122 [+]
288 23.02-202123.56 246 %0 47 o ] 125 245 10085 10122 o
Avg 848 21952 a108 416 635 1335 2845 100866 101236 000
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Compensation sheet to diseased person

Annexure - 14

Compensation calculated by committee
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REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

Compensation given by Unit

UPL Limited, Unit - 5

Plot No.746 & 750, P.B. No.9
GIDC, Cist. Bharuch

Jhagadia 393 110 Gujarat, India

w: upl-Itd com
t: 491 2645 226013

Date: 23™ March 2021

To,
Sub Divisional Magistrate,
Jhagadia, Bharuch

Subject: Compensation for the Injured - CM 257 Accident

Dear Sir,

1. Apropos our previous communication on the subject, 53 personnel got injured in
CM-257 accident, details of which is tabulated below:

Employment No Minor | Simple | Grievous | Grand
Category injury Injury | Injury Injury Total

Staff 2 16 2 3 23
3rd Party 1 1 1 3
Contract

i o 4 7 5 3 19
Job Work 1 5 1 7
Outsider 1 1
Grand Total 8 30 9 6 53

2. We are proposing to compensate INR 5 lacs & 2.5 lacs for “Grievous Injury” &
“Simple Injury” respectively. Details of the compensation plan is as tabulated below:

Sr Name Type of Type of Comp | Interim | Final
Employment Injury ex- amount
_ gratia

1 | Hardikbhai Patel Staff Grievous 5 1 4
Injury

2 | Bind Niteshkumar Staff Grievous 5 1 4
Darashbhai Injury

3 | Merja Ravi Balubhai Staff Grievous 5 5
Injury

4 | Mangal Singh Contract Grievous 5 1 4
Labour Injury

5 | vasava Bharat bhal Contract Grievous 5 1 4
Labour Injury

Kalyan Yadav Contract Grievous 5 5
_| Labour Injury

Page1 of 2

Registered Office: 311, GIDC. Vapl 396 195, Gujarat, India. P +91 260 2432716 CIN.L24219G)1985PLC0O25132
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UPL Limited, Unit -5
p L Plot No 746 & 750, P.B. No.2
3 GIDC, Dist. Bharuch
OpenAg™ Jhagadia 393 110 Gujarat, India

5 )
. w: upldtd com
t; +91 2645 226013

Parmar
7 Mayankkumar 3rd Party | Simple Injury 2.5 2.5
Mahendrabhai
Hiteshkumar
8 Rameshbhai Staff Simple Injury 2.5 2.5
Suryavanshi
9 Patel Smitkumar Staff Simple Injury 2.5 2.5
Contract Z
le Inju 25 2.5
10 Raushan Kumar Labour Simple Injury
Contract 2.5 2.5
11 Balbir Lakdie Simple Injury
Contract
j 2.5 2.5
12 Rajnish Kumar Lat Simple Injury
Contract
2.5 2.5
Surendra Prasad Lakioiir Simple Injury
Contract
2.5 25
14 Tularam Yadav Laboar Simple Injury
15 Mangal Yadav Job Work | Simple Injury 2.5 25
Total 52.5 4 48.5

3. This has approval of the management & we intend to complete this within 5 working
days.

Sincerely,
For, UPL Limited (Unit-05),

Anil Mundada
Unit Head
Annexures:

Annexure — “A” : Certificate of Civil Surgeon on Injury Classification

Copy to:

1. Dep.uty Director of Industrial Safety & Health, Bharuch.
2. Regional Officer, GPCB, Ankleshwar.

Page 2 of 2
f )
=gistered Office: 3-11, GIOC, Vagpi 396 195, Gujarat, India. P +91 260 2432716 CINIL24219G)1985PLC025132
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GENERAL HOSPITAL BHARUCH

Chief District Medical officer Cum Civil Surgeon, General Hospital Bharuch.

Nr. Nagar Seva Sadan, Phone/Fax No. 02642 241759, Email:cdmo.health.bharuch@gmail.com

Hospitals Line listing of Of Patients of UPL LIMITED, UNIT-5 JHAGADIA, TA-JHAGADIA, DIST : BHARUCH
Sr TOTAL PE OF INJURY
No. | Patient Name (‘\\(f:) Sex | OPD/IPD A:x:s?gu oggm;e AE'QT:S?;N SITMYPLE/GRIEVOUS
JAYABEN MODY HOSPITAL, ANKLESHWAR
1 | KALYAN YADAV 50 | MALE | OPD | 2/25/2021 | 2/25/2021 - GRIEVOUS
2 | SMIT PATEL 24 | MmALE| opD | 2/23/2021 2/23/2021 - SIMPLE
3 | MAYANK PARMAR 24 | MALE | oOPD | 2/23/2021 2/23/2021 - SIMPLE
4 | TULARAM YADAV 20 | MALE| oPD | 2/23/2021 2/23/2021 - SIMPLE
© 5 | RAVI MERIA 24 | MALE| opD | 2/23/2021 2/23/2021 - GRIEVOUS
6 | NITESH BIND 50 | MALE | 1PD | 2/23/2021 | 2/26/2021 4 days GRIEVOUS
7 | HARDIK PATEL 28 |MALE| IPD | 2/23/2021 | 3/1/2021 7 days GRIEVOUS
g | DTERSRR 25 |mate| opp | 2/23/2021 | 2/23/2021 - SIMPLE
g | BALVIR PARIHAR 20 | MALE | 1PD | 2/23/2021 | 2/24/2021 2 days SIMPLE
10 | MANGAL YADAV 22 |MALE| Pp | 2/23/2021 | 3/5/2021 11 days SIMPLE
11 | NILESH YADAV 10 | MALE | OPD | 2/25/2021 | 2/25/2021 - MINOR
12 | SHAILENDRAYADAV | 22 | MALE | OPD 2/25/2021 | 2/25/2021 - MINOR
13 | HARDIK JAMALIYA 26 | MALE | opD | 2/23/2021 | 2/23/2021 - MINOR
14 | NAGMANISINGH S0 | MALE| OPD | 2/23/2021 | 2/23/2021 - MINOR
15 | DIPAK THAKOR 22 | MALE | OPD | 2/23/2021 | 2/23/2021 - MINOR
16 | RAJNESH GUPTA 22 | MALE | opD | 2/23/2021 | 2/23/2021 - SIMPLE
17 | TEJAS BORSE 22 | MALE| oPD | 2/23/2021 | 2/23/2021 - MINOR
18 | SURENDRAPRASAD | 24 | MALE | OPD 2/23/2021 | 2/23/2021 - SIMPLE
" 719 | KRUNAL SURTI 22 | maLe| opp | 2/23/2021 | 2/23/2021 - MINOR
20 | PRADIP SINGH 24 | maleE| opp | 2/23/2021 | 2/23/2021 - MINOR
21 | NITESH PATEL 26 | MALE| oOPD | 2/23/2021 | 2/23/2021 - MINOR
22 | GITANSHU PATEL 26 | MALE | opD | 2/23/2021 [ 2/23/2021 - MINOR
23 | VINOD BANSKAR 20 | MALE| opD | 2/23/2021 | 2/23/2021 - MINOR
24 ggi:mxumn 20 | maLE| 1PD | 2/23/2021 | 2/24/2021 2 days SIMPLE
25 | KAILASH PATI 22 |malE| 1D | 2/23/2021 | 2/24/2021 2 days MINOR
26 | RONAK P. SUTHAR 26 | MALE | oOpD | 2/24/2021 | 2/24/2021 - NO INJURY
27 | MANJEETSINGH 23 |mALE| opp | 2/26/2021 | 2/26/2021 - NO INJURY
;; il:::l;l? SONAR 26 | MALE oPD 2/25/2021 2/25/2021 - NO INJURY
= ASHOE‘;:A"::S::N Z: mi g;; D | 2/23/2021 | 2/23/2021 = NO INJURY
D | 2/23/2021 | 2/23/2021 - NO INJURY

W
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e
: { HEALII‘{G TOUCH HOSPITAL, FALSHRUTI NAGAR, BHARUCH
31 [ MANGALRATHOD | 20 |mate| 1D | 2723 e IPD=20
$23/202 DISCHARGED |  Days GRIEVOLS
BHARAT NOT IPD>20
32 25 | MALE EVOUS
KARANSINGH PD | 2/23/2021 | o0 ARGED | Days GRIEVO
33 | NILESHDUDHATRA | 30 | MALE | OPD | 2/23/2021 | 2/23/2021 - MINOR
UPL-LIMITED, UNIT- 5 OCCUPATIONAL HEALTH CENTRE, JHAGADIA
INDRAPAL
- MINOR
34 1 104 ARSINGH YADAV | 23 |MALE| OPD | 2/23/2021 | 2/23/2021
SANTOSH GANGA
2021 - MINOR
35 | MANDAL 22 | MALE| OPD | 2/23/2021 | 2/23/
SANGAMKUMAR
3/2021 - MINOR
36 | 1HAKOR 23 | MALE| OPD | 2/23/2021 | 2/23/
iy | MITHILESH KUMAR
' 23/2021 - MINOR
_Lj:w MANDAL 19 | MALE| OPD | 2/23/2021 | 2/23/
'2a ‘| PAPPUKUMAR
o8 21 | 2/23/2021 - MINOR
38.| \ANDAL | 26 |MALE| oOPD | 2/23/20 123/
DHARMENDRASINH
2021 - MINOR
3 pgetsigeg 21 |MALE| OPD | 2/23/2021 | 2/23/
40 | VIJAY PARMAR 30 | MALE| oOPD | 2/23/2021 | 2/23/2021 - MINOR
41 | ITENDRAMANDAL | 26 | MALE [ OPD | 2/23/2021 | 2/23/2021 - MINOR
42 | SUNIL CHATUR 21 | MALE| OPD | 2/23/2021 | 2/23/2021 - MINOR
43 | PRAVIN S. PATEL 30 | MALE | OPD | 2/23/2021 | 2/23/2021 - MINOR
44 | ARPIT PATEL 27 | MALE| OPD | 2/23/2021 | 2/23/2021 - MINOR
45 | YAGNIK HIRPARA 23 | MALE| OPD | 2/23/2021 | 2/23/2021 - MINOR
46 | KRUPALSINH DODIVA | 37 |MALE | OPD | 2/23/2021 | 2/23/2021 - MINOR
47 | NITINR.SHRIVASTAV | 29 | MALE | OPD | 2/23/2021 | 2/23/2021 - MINOR
48 | TARUNESHMOHAN | 30 | MALE [ oPD | 2/23/2021 2/23/2021 - MINOR
39 | MANGAL sINGH 24 | MALE | OPD | 2/23/2021 | 2/23/2021 N MINOR
5
O | JAGDISHS. vasAVA | 29 | mate| opp 2/23/2021 | 2/23/2021 - MINOR
51 |
DINESHSITARAM PAL | 25 | mate | opp 2/23/2021 | 2/23/2021 = NO INJURY
52 | ROHIT SH,
2 23 |MALE| OPD | 2/23/2021 | 2/23/2021 o NO INJURY
53 | PANKAJ SHAR
| 38 MA 19 |MALE| opD | 2/23/2021 | 2/23/2021 ~ ol NomuRy

W~

179



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

Aa--- e S
= v
S
e = T T DL ey Suned sl it
et L . . S
- L1 Nsamdds
- P —— o~ o
{ -
—— Xs
S M NERvene 4
>y
P ST . o
e = LRSS B Ty o - b - - -
—e— A A\ - e tCa A
| | Hctoee)
- - o ro—asee e
! B g Vet
—— :-J'
“ - MIN G LMo
o
P 1 s .
i welnd i
ESN G S e o b lh gy z
e Rl — ©
= A s one )
-l —— e . —————
| — ¢
- s
P 0 marin 23 X
- . C ol B
—_ = a fe . — ¥ a N - -—
SR SR - —
' L Ak T
i~ b —— e
e =
. P
o
P -
o - I, Yy
- lj.l(. > .’ =
e <9 | a s mtiins
L R
- r— =SSl
- v '_,"
Fa— '
t
Do warem - .
s s -y
e A e g
R 1. al__‘pada el o
T S "‘ i . ‘ e~ ey -l
- T Acnesa) |
- ey ——v—.
e _
B e A o . - -
: o - - - - » - e
e
= -
Rausha Psixwas aaricum T
........
1 ~ Pt ns M s P —
3 e Kumar : | R i VP, W gy
2 ] m €] Reneset=_ |
e . Seo—— — ==
== P -
> - PPN

| 180



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

.

B inis marec i~
e LTI TR N Paased.
| tmm Nine  Lmeg abrg. * R o
P e —.
B

B '

] e ] !

. a
Kalyan - r
Yadav - - =

- f - e
3 = 1
- . \- 4
Tularam s e - 5 :
Yadav .-;‘._:f S — A moat
i ” ' —
P f t‘.
‘\ﬂ\ : ! .
] ' uo ..! Ji
Rajnish
P
Kumar — - =
= =

181



REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

Summary of Medical Bills of Treatment
(as on 16 March 2021)

S:r;a! Detalls Annexure No. | Amount (Rs)

1 Shrimati Jayben Modi Hospital Annexure 1 95,984

2 Shrimati Jayben Modi Hospital sanchalit Anvasiarat 88,993
medical store

3 Mira) MRI / Multi Slice CT Scan Annexure 1 32,200

4 Healing touch Hospital - Interim bill Annexure 1 540,827

Total 758,004

Sincerely,

For, UPL Limited (Unit-05),

Anil Mundada

Unit Head
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Annexure - 15: Details about the list of hazardous chemicals with maximum storage quantity and
availability of fire tenders of MAH unit in Jhagadia GIDC

M/s. UPLLTD (Unit -5)
Number of Maximum
Se. A > QN storage Storage in | Above ground or Under Ground
No. of Haza Max Storage Quantity - Unit esai/otindarfion] - Sumghe sorige
ner: Container
1 Chiorine 207 MT 4 tanks 200 Ton Above ground
2 Chlorine 205 MT 110 tonners 200 Ton Above ground
3 Hydrogen 3064 NM3 536 Cylinders 2900 Nm3 Above ground
qa Hydrogen 150 NN3 Holder 130 NM3 Above ground
5 HydroChloric Acid 306 MT tank 280 Ton Above ground
6 Phosphorus Trichloride 250 MT tank 200 Ton Above ground
7 POCL3 30 MT tank 20 Ton Above ground
8 HSD 98 XL tank 60 KL Above ground
9 Acetone 10 KL tank 7 KL Under ground PESO tank farm
10 DEX 122 KL tank 100 KL Above ground
11 PCIS 10 XL Carboys 7XL Above grovﬂd
12 EDA 200 KL tank 180 KL Above ground
13 CS2 300 KL tank 200 KL Above ground under water blanketing
14 CS2 plant EEED! M3 Tank 2500 M3 | Above ground under watar blanketing
15 Tri Methyl Phosphite 20 Ki Tank 15 KL Above ground
16 T Butanol 25 KL Tank 15 KL Above gro\md
17 PDA 100 XL Tank BO KL Above ground
18 Tetrahydrof uran.GF1 30 KL Tank 25 KL Above ground
19 Tetrahydrof uran-GF2 30 XL Tank 25 KL Above ground
20 Tetrahydrof uran-GF3 30 KL Tank 25 KL Above ground
21 Acrolein 20 KL Tank 12 KL Above ground
22 Acrolein-GF-2 20 XL Tank 13 KL Above ground
23 Acrolein-GF-3 20 KL Tank 13 KL Above ground
24 Acrolein-GF-1 50 KL Tank 40 KL Above ground
25 Mathanol KL Tank 56 KL Under ground PESO tank farm
26 Ethanol-GF1 12 KL Tank 9.6 XL Under ground PESO tank farm
27 Ethanol-GF2 KL tank 65 KL Under ground tank
28 Ethanol-GF3 75 KL Ltank 65 KL Under ground tank
29 Ethanol 167 KL tank 142 XL Under ground tank
30 Sadium Cyanide 200 Ton Tin 190 Ton Above ground
31 Coal 5000 Ton open yard 5000 Ton Above ground
32 £0C 37 MT tank 30 KL Above ground
33 EDC 15 MT tank 12.75 KL Above ground
34 Nitric acid 15 KL tank 12 KL Above ground
35 N-Heptane 35 KL Drums 30 KL Above ground
36 TEP/ Triethyl phosphat: 118 XL tank 88 KL Above ground
37 TEP/ Triethyl phosphate 100 KL tank 80 KL Above ground
38 TMB/ Tetramethyl benzidine -GF-3 277 KL tank 240 KL Above ground
39 TMB/ Tetramethyl benzidine -GF-2 277 KL tank 240 KL Above ground
40 TMB/ Tetramethyl benzidine-GF-1 70 XL tank 56 KL Above ground
41 Propylene 100 KL tank 72 KL above ground enclosed tank
42 | DEMP/ Diethyl MathylPhos phonate GF-1 12 XL tank 9.6 K1 Above ground
43 | DEMP/ Diethyl MathylPhos phonate GF-2 30 KL tank 25 KL Above ground
44 | DEMP/ Diethyl MethylPhos phonate GF-2 30 KL tank 25 KL Above ground
45 Acetic acid 15 KL rank 12 KL Above ground
46 Acetic acid 15 KL tank 12 KL Above ground
47 Acetic acld 35 KL tank 28 KL Above ground
48 Chlora acetyl chloride (CAC) a4 KL tank 40 KL Above ground
49 MEPA 104 KL tank 81 KL Above ground
50 Aniline 123 KL tank 100 KL Above ground
51 Toluene 12 XL tank 10 KL Under ground tank
52 Acrylonitrile 3 30 KL tank 20 KL Above ground
53 Methyl Chioride 200 KL tank 175 KL Aboveground enclosad mounted tank
54 Ammonia 164 KL tank 98 KL Above ground
55 H25 Gas 13.5 MT Pige line 12 MT Above ground
56 Ethyl Mercaptan 26 MT tank 12MT Above ground
Total Area of the unit 8.87.000 sqm
Fire tender available Chassis - TATA 1613
Water Capacity (ltres) 5000
Foam (Mres) 500
Pump (LPM) 2250
Monitor (GPM) 1000

Fire Water Reservoir [KL) 17400
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M/s Vardhman Acrylics Limited, 755, GIDC Mega Estate, Jhagadia-393 110

Max Number of
Storage iti
Sr. Name of H.azardnus State of Chemical E Unit stnrage .ﬁddl‘tll:lr.lal
No. chemicals Quantity tank/cylinder information
(A) [tonner:
1 Acrylonitrile Liquid 2100 MT 3 tanks Toxic, Flammahle
2 Vinyl Acetate Liquid 160 MT 2 tanks Flammable
Stored in dedicated
3 Sodium Chlorate AC godown in 50 MT 1{AC room) Explosive
powder form
4 Thioglycol Liquid 8 MT 1 tank Toxic, Flammable
5 High speed diesel Liquid 250 KL 1 tank Flammable
6 Furnace Qil Liquid 1000 KL 2 tanks Flammable
7 Chlorine Liquid & Gas 4.5 MT 5 tonners Toxic
Total Area of the unit 335349 sg m
Fire tender available Multipurpose Fire Tender having capacity 4500 liter water & 500 liter foam
Fire water reservoir
M/s. AIR LIQUIDE INDIA HOLDING PVT LTD
Sr. N f Maxi Ab
' ame o Max Number of storage aJ(I.h'ILII'.‘I'I ove .
No. Hazardous ) . Storage in Single| ground or Any additional
— Storage | Unit |tank/cylinder/tonn ] ] o
(Flammable/toxic) ) Container Under information if any
Quantity : er:
: (Largest Ground
" . -(I_Zapacitz-g.;; All cylinders I;Iav:-rlwzg 2 road;raile:
1 YErogeEn bas 1 Tons 1553 Cylinders ons & are above the or. .gas arj sac
Flammable Hydrogen cound trailer is having 231
cylinders 8 cylinders
3 storage tanks (2
Tanks with ity- 340 t Above th
2 Liquid Oxygen 704 Tons anks with capacity o.ns ove e
340 Tons and 1 tank- Capacity gound
24 tons capacity)
Total Area of the 20234 sgm
Firetender  Not Available
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M/s. KU Organic Ltd
S N Name of Hazardous  |Max Storage Numberof | Maximum | Above ground or | Any additional
r. No. . . ) . o
chemicals Quantity: | Unit | storage Storagein | Under Ground | information if
(Flammable/toxic): storage any
1 Chlorine in tonner 45 MT 50 900 kgs Above Ground
2 HCl in storage tanks 500 MT 8 T Above Ground
Total Area of the unit sqm
Fire tender available  Not Available
M/s. Panoli Intermediates (India) Pvt. Ltd.
Number of B
Name of H.azardous Max Storage . i -Ma).umum Stor.age Above ground or Any additional | Any additional
Sr. No. chemicals Quantity : Unit tank/cylinderfto in Single Container | Under Ground P -
(Flammable/toxic) ’ " nnler = (Largest Container) : storage Y .
1 Monochloro Benzene 750 MT 3 275 KL Above
2 Orthodichloro Benzene 600 MT 2 300 KL Above (Bulk
3 Benzene 450 MT 15 30 KL Underground = ’_
T Undermromnd 2 storage/cylinder/to
4 Methanol 65 MT 3 30K e nner].
Above
Ammaonia Gas 12 MT In process In process In orocess
Hydrogen 1 2 KM 50 Kgs/Cm2 3"
Chlorine 1 15KM 3 Kgs/Cm2 6"
Tota! Area of the unit 30540 sqm

Not Available
Fire Water Reservoir 200 KL

Fire tender available
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M/s. Aartl Industries Limited

Fire tender available

One Multipurpose Fire Tender

Water Capacity: 5000 |
Foam Capacity: 1000 L

SN |Name of Hazardous chemicals . storage ek N " ber of - : A::c:- nonwnd :r
r. No. R 2 n storage orage in nder Groun
(Flammable/toxio): Quantity : tank/eylin Single

1 HCL (323%,) 26 KL 1 | Above ground |
E: Caustio 5 MT 1 3 Ton Aboave ground

8 HCL (339%) 156 KL 1 10 KL Above ground

- Cauntic 10 MT. 1 5 Ton Above ground

2 NaOl 1 M1 1 200 Kg Abave ground
) Furnancw OIl 58 KL 1 40 KL Aboave ground

4 Ammania 240 Ko e 240 Kg Abave ground

i Thermic | lud 50 KL 1 40 KL Abave ground

(Heat Transfer OI)
9 Dienel 40 Kl 1 an KL Aboave ground
10 Toluena (207 B) 140 KL 1 120 KL Hndar.cround
slorage

1| Talusns duy tank (B 7) 3 Kl 1 4.5 KL, Abave ground |
12 HNO3 (T -1) 100 KL 1 76 KL Above ground
13 H2504 (1-2) 200 KL 1 180 KL Abave ground
14 H2804 (203 -A) 100 KL 1 00 KL Abovea ground
16 Spont (204 B) 76 KL 1 60 KL Above ground
R Waish walwr (B-1) 12 KL 1 8 KL Above ground |
17 Alkali watir (B-3) 10 KL 1 7 KL Above ground
18 Acidic wator tank (B-8) 20 KL 1 16 KL Above ground
19 Crude Nitro toluene (T-4) 4 KL 1 3 KL Above ground
20 Bonzens day tank (T- 106) o KL 1 3 KL Above ground
21 R e 5 KL 1 3 KL Above ground
22 Spent day tank (T-103) o KL 1 3 KL Above ground
23 Acidic N day tank (1-104) o KL 1 4 KL Abave ground
24 NI Stornge T-102) 60 Kl 1 45 KL Above ground
25 DNE Wash water (T-109 10 KL 1 4 KL Above ground
26 Acodic water tank (T-110) 10 KL 1 8 KL Above ground
27 DNB Receiver (T-100) 10 KL 1 7 Kl Above ground
20 DN storage tank ((13) 100 KL 1 no Kt Abave ground
28 Alkall wator tank (108 A) 15 KL 1 10 KL Above ground
30 Alkall water tank (108 B) 16 KL 1 10 KL Above ground
a1 Spant day tank (T 107) B kL 1 0 Kl Above ground
a2 Hpent storage tank (ST 418) 200 KL 1 180 KL Abave ground
a3 Grude NT (ST 101) 200 KL 1 105 Above ground
34 ONT  Pure (T-102) 43 KL 1 33 Above ground
35 ONT FPure (T-103) 43 KL 1 33 Above ground
36 MNT+ PNT ( T 104) 200 KL 1 186 KL Above ground
37 PNT Rioh+ DNT pure (8T-108) 120 KL 1 86 K| Above ground
38 DNT4FENT ( T-110) 27 KL N 26 KL Above ground
ae PNT Rich+ MNT pure (8T-112) B4 KL 1 70 KL Above ground
40 Pure MNT (T 113) 30 KL 1 26 KL Abave graund
41 FINT rich « MNT (114) B85 Kl 1 70 KI Abave ground
a2 MNT Rich ( T-111) 70 KL 3 65 KL Above ground
43 MNT Rich ( T-117) 40 KL 1 30 KL Aboave ground
A4 MNT+ DNT= PNT (T- 108) 35 KL 1 30 KL Above ground |
45 Fure PNT (T 107) 36 KL 1 30 KL Above graund
46 MNTSIPNT (T 105) 44 KL 1 A0KK1 Above ground
a7 MNT+FPNT (T 106) 70 KL 1 45 KI Above ground
48 MNT+PNT «DNT (T 116 A) 20 KL 1 16 KL Abave ground
49 MNT+PNT +DNT (T 116 [) 10 KL 1 15 KL Abave ground |
50 Pure PNT (116 A 35 KL 1 15 KL Above ground
51 Pure PNT (115 B) 35 KL 1 15 KL Above ground
52 MDNEB 180 804 25 KL 1 20 KI Above ground
63 MDNB 180 606 26 KL 1 20 K Above ground |
4 MONE SO 101 A 26 KL 1 20 K Abave ground
55 MDNE 180 101 B 25 KL 1 20 K Above ground |
56 34 DONB 600 MT 1 500 Ton Above ground
67 24 DONE 400 MT 1 360Ton Above ground
58 PNCEB 210 MT 1 200 Ton Above ground
ne 35 DOND 210 M1 1 200 Tan Abave ground
) 245 TONB 110 MT 1 100 Ton Above ground
a1 2 3 DCNB 110 MT 1 100 Ton Above ground
62 34 DCA 410 ™M 1 320 Ton Above ground |
63 25 DCA 450 MT 1 400 Ton Above ground
o4 PCA 240 MT 1 200 Ton Above graund
a5 35 DoA 1680 MT 1 140 Tan Above ground
a6 2465 TCA 130 MT 1 120Ton Above ground
6y 23 Dpoea 120 MT 1 100 Tan Abave ground
88 METHANOL 40 MT 1 34 Ton Above ground
68 FLATINUM CATALYST 200 Ko 200K0 Under Ground
70 FALADIUM CATALYST 200 Ky = 200Ky Above ground |
7 ORTHC TOLUDINE 36 MT 1 32 Ton Above ground
12 HNOI (1T -201A/8) 150 M 1 120Ton Abave ground
73 Banzana 130 MT 1 125Ton Undor Ground
74 ODCH & day tank 550 MT GO0 Ton Above ground
75 NI Storage-205 A& day tank 220 MT 110 Ton Abave ground
76 Spent acid 470 MT 1 420 Ton Abave ground
17 3.4 DCNE 260 MT 1 2286 Ton Above ground
78 2.3 DENE 100 MT 1 a0 Ton Abave ground |
78 DNB Crude 400 MT 1 as0 Ton Above ground
no A5 DOND 200 M1 1 170 Ton Abave ground
81 245 TCNB 400 MT 1 350Ton Above ground

2 H202 0 KL 1 10 KL Above ground

K FESO4 0 KI 1 10 KL Al

34 DNB waste water(A) 30 KL 1 16 KI
aL DNE wanste water(A) 30 KL 1 16 KI Abave ground
86 NT waute watar (A) 10 KL 1 10 KL Above ground
87 NT waste water (B) 10 KL 10 KL Above ground
nn DOA wates walesr 30 Kl 30 KL Abave ground
80 Bonzane 106 MT : 170MT Undar Ground

Total Ares of the urit ey m




REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA No. 60/2021

M/s. Gujarat Guardian Limited-Valia

Max Number of Maximum Storage
Name of Lo Above ground or . . .
Storage . storage in Single Any additional information
Sr. No. Hazardous . Unit . . Under Ground .
] Quantity : tank/cylinder/to |Container (Largest if any
chemicals i storage
nner: Container) :
(Bulk
1 LPG 225 MT 4 56.25 Above ground storage/cylinder/tonner),
(Flammable/toxic)
2 Ammonia 20.2 MT 2 10.1 Above ground
Fire tender  Not Available

DCM Shriram Ltd. { Unit: Shriram Alkali & Chemicals) plot no. 749, GIDC Indusrial estate, Jhagadia

Number of Maximum
Storage in Single|Above ground or| Any additional
Sr. | Name of Hazardous | Max Storage . storage . . L
. ] Unit - Container Under Ground | infoermation if
No. chemicals Quantity : tank/cylinder
(Largest storage any
ftonner: -
Container) :
Dyl Il
1 Sodium hydroxide 1923 M3 P 1500 Above ground vie wa
available
. . Dyle wall
2 Sodium hydroxide 1100 M3 3 80O Above ground .
available
3 Chlorine 100 MT 4 80 Above ground QRA done
4 Chlorine 92.5 MT 1 80 Above ground
5 Chlorine 900 Kgs 2016 Tonner | 2000 cylinders Above ground
Dyl Il
6 Hydrochloric acid 127 M3 4 100 Above ground v P: wa
available
. i Dyle wall
7 Hydrochloric acid 265 M3 2 200 Above ground .
available
Dyl Il
8 | Sulfuric acid(98%) 74.5 M3 1 60 Above ground vie wa
available
. . Dyle wall
9 Sulfuric acid(70%) 74.5 M3 1 60 Above ground .
available
10 Hydrogen 4240 NM3 Cylinder s 4240 NM3 Above ground QRA done
11 Hydrogen 9602 N3 Cylinders 9602 NM3 Above ground QRA done
12 Furnace 0Qil 800 KL 1 640 KL Above ground QRA done
13 HSD 270 KL 1 200 KL Above ground QRA done

Fire tender available 1, 5000, water capacity, 500 ltr Foam compound
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M/s. Lanxess India Pvt. Ltd.

Numb f Maxi St
Max Storage umbero axu.'nur.n Or%E%| Above ground or| Any additional
Sr. Name of Hazardous ] . storage in Single i L.
) Quantity : | Unit ) . Under Ground information if
No. chemicals tank/cylinder/to| Container (Largest
. storage any
(A) nner: Container) :
1 | 4-Aminodiphenylamine 200 M3 02 Tanks 100 M3 Above ground
2 Acetone 256 M3 08 Tanks 32 M2 Under Ground
3 Acrylonitrile 50 M3 03 Tanks 25 M3 Above Ground
4 Amine-Z 100 M3 02 Tanks 50 M3 Above Ground
5 Ammonia 50 M3 01 Tank 50 M3 Above Ground
6 Aniline 100 M3 01 Tank 100 M3 Above Ground
7 | Chloro methyl methyl 16 M3 02 Tanks 16 M3 Above Ground
ether (CME)
8 DCE 25 M3 01 Tank 25 M3 Above Ground
Diethylene triami
9 fetylene friamine 100 M3 02 Tanks 50 M3 Above Ground
(DETA)
10 | Dimethyl Amine (DMA) 25 M3 01 Tank 25 M3 Above Ground
11 DMEA 25 M3 01 Tank 25 M3 Above Ground
12 DVB 80% 50 M3 01 Tank 50 M3 Above Ground
13 H2504 100 M3 02 Tanks 50 M3 Above Ground
14 HCL 35 M3 02 Tanks 30 M3 Above Ground
15 Hydrogen gas - - No storage facility
16 Methyl chloride 14 Tonne 14 tonners 700 kg Above Ground
17 Methyl Ethyl Ketone 200 M3 03 Tanks 100 M3 Above Ground
18 Methanol 45 M3 01 Tank 45 M3 Above Ground
19 Methyl Acrylate 40 drums Drum 180 kg Above Ground
20 Methylal 2 M3 01 Tank 8 M3 Above Ground
21 | Methyl Isoamyl Ketone 32 M3 01 Tank 32 M3 Under Ground
22 | Methyl Isobutyl Ketone 96 M3 04 Tanks 32 M3 Under Ground
23 NaOH 31 M3 02 tanks 30 M3 Above Ground
24 Octadiene 5 M3 01 Tank 05 M3 Above Ground
25 Oleum 25 M3 02 Tanks 25 M3 Above Ground
26 Paraformaldehyde 300 Bags Bags 750 kg Above Ground
27 p-Nitroaniline (pNA) 150 M3 Bags 1000 kg Above Ground
28 Styrene a5 M3 01 Tank 95 M3 Above Ground
29 Tri-n-butylamine 25 M3 01 Tank 25 M3 Above Ground
30 | Trimethyl Amine (TMA) 25 M3 01 Tank 25 M3 Above Ground
31 Toluene 32 M3 01 Tank 32 M3 Under Ground
Total Area of the unit 182400 sgm
Fire tend ilabl . , . . .
e tender avallab’e  one Multi-Purpose fire tender with 3000 liters water, 1000 liters foam
Fire Water Reservoir 3000 KL
M/s. Borocil
Maximum
Mumber of . Above ground .
Max Storage in Any additional
Sr. |Name of Hazardous ] storage ] . or Under . L
. Storage Unit . Single Container infermation if
No. chemicals ; tank/cylinder/t Ground
Quantity : (Largest any
onner: ) storage
Container) :
Above ground
1 LPG 58 MT 02 Bullets 30MT g

storage
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